
Minutes of Exim Facilitntion Committee (EFC'I meetins No. 08/AM2l drted 26.11.2020 for import of restricted
items

Meeting No. 08/AM21 of Exim Facilitation Committee (EFC) was held on 26.1 1.2020 at3.00 PM in Room No.9, H-
Wing, Udyog BhawaD, New Delhi through Video Conferencing under the chairmanship of Shri Hardeep Singh,
Additional Director General of Foreign Trade to consider the applications for import of restricted items.

2. The following members attended the meeting:

(i) Shri S.P.Roy, Joint DGFT, DCFT
(iD Shii Nirmal Kumar, Dy. DGFT, DGFT
(ii, Sml. Pratibha Kumari, FTDO (Import CelI), DGFT
(iv) Shri S.K. Jain, Development Officer, DPIIT
(v) Shri Yogesh Kumar, JSO (Trade), DAH&D
(vi) Shri Gaurav Kumar, STAJB', Directorate oflntemational Coopemtion, DRDO
(vii) Shri Pmsenjeet Navgire, Technical Expert (CITES), Wildlife Division, MoEF&CC
(viii) Shri Santanu Dhar,US(BR), M/o P&NG
(i*) Shri Ravi Shanker Srivastav, Enginee(Regulation), DoT
(x) Dr. Tarun Kumar Sing}, Fisheries Research and lnvestigation Officer, Depanment ofFisheries

3. Total number of cases considered in the meeting was 290. The conrmitte€ decided that as in the past, all
Noc/documents received,/conveyed by the concemed committee members will be incorporated in the minutes as

and when uploaded. Accordingly, 53 cases were approved, 12 cases were rejected, 4 cases were closed and 221
cases were deferred. Where two or morc technical authorities have recorrmended different quantities, the lower
quantity has been approved by the Committee. The cases at Sl. Nos. 147, 150, and 159 will be submitted for
approval ofthe Director General of Foreiglr Tmde under Para 2.20 of Foreign Tmde Policy 2015-2020.

4. The Regional Authoities ofDGFT are requfued to issue import authorizations as mentioned below the cases which
have been approved by the Committee. The enclosures, wherever required would be sent by DGFI Hqrs by e-mail (if
enclosures are not received within one week of uploading the minutes on DGFT website, the Regional Authority may
rcmind DGFT (Hqrs) by e-mail on import-dgft@nic.in). The Regional Authorities must issue import autlodzations
with the conditions as indicated and after eDsuring that the fee has been paid at the time of submitting the application to
DGFT (Hqrs). They must also cross verify the details mentioned in the import authorization with that in the ANF-2M
submitted by the applicant. DGFT (Hqrs.) will not send sepamte import permissioD Ietiers except where permission
has rot been mentioned in the approved cases, in the table below:

Pal1 1 ID7o AH&D and lb o Fisheries

S No
Nrme ofthe

applicaDt (Nrs.) &
HQ File No.

Date of
receipt

Item for import
CIF
value

rlakll、

Ststus

1 Zllaronnc       M
Tlllnlntaal,

Blk 216 Tampulcs
St   23,   03-31,
Sulgaporc 520216-
600041
01/53′ 877EIN20′ Z―

1771C

290919 l No
(2000-KCS as per
埒 T2M)
Male pet Rabbit,

Ncthclland●Ⅳarfmix
brced,hmequin c。 lor,2

years old flom Singapore

15000 Approved as recommended
by D′o AH&D‖ de OM No
l10102(1)′     3′2017‐Trade
dated 02 12 2020

RA, Chennai may issue the import authoization to the applicant for import of 1 No. of Male Pet Rabbil,
Netherland dwarf mix breed, harlequin color, 2 year old fiom Singapore for CIF value of Rs.1so00.00/

[Singapore Dollar (SGD) 600.00] subject to the conditions mentioned in the D/o AH&D vide OM No.
110102(1)/ 312011-Tftde dated 02.122020 as well as with actual user condition besides other usual
conditions of import authorization- The enclosures have been sent by e-mail to the applicant and RA,
Chennai

2 Kerala Live Stock
Development Board

191219 10000 Nos
Scx Soltcd Bovinc

11458

“

prOVed as recommellded
by D′o AH&D vi,cOM No

1

ツ



Ltd,Trl■ andull
01/53/8′ 1ン

AM20K 301C

Frozen Semen Straws 110102(1ソ3/    2017-Trade
dated 10 11 2020

R.An Cochin may issue the import authorizatiol to the applicant for import of 10000 Nos. of Sex Sorted
Bovil]e Frozen Semen Straws from USA for CIF value ofRs.ll458000/- [US Dollars (USD)161040.06]

subject to the conditions mentioned in the D/o AH&D OM No. I 10102(l )/3/2017-Trade dated l0.l1.2020
as well as with actual user condition besides oths usual conditions of import authorization. The
enclosures have b€en sent by e-mail to the applicant aDd RA, Cochin.

3 United Exim,Ncw
Dcthi

01/53/8′ツ

AM20′U‐9AC

300120 25000 Kgs.
Frozen Pangasius
Fikket (tatin Name
HypophthaIumspa gasiu

,

122 Collunents sought flom D′ o
ロ́ヨ&D on 06 02 2020

D/o AH&D vide email dated
26.02.2020 had requested the
firm to apply in the portal
sip.nic.in for gettiog Sanitary
impo( permit (SP) for the
product HS Code 03M6200
under Fish meat category.

The firm was requesled on
10.08.2020 to apply through
portal sip.nic.in followed with
reminders dated 17.10.2020
and 05.11.2020.

The Committee Doted that the
item is not restricted and only
SIP is required.
Hetrce, the CoElDittee
decided to close the c.se.

4 Palalnur

Bloscicnccs Pnwatc

Limhcd,

Sccundcrabad
01/53′ 8′50409′Aヽ12

1/P‐26AC

080420 1000 Nos. Bovine Sexed
Semen
500 Nos. Bovine
Embryos

1320 Commcllts sought from D′ o
AH&D    on    22 08 2020,
15 09 2020  and  again  on
ll 10 2020

Dお  AH&D info,1lied thc
Commttcc that thc casc is
undcr cxalnination、 vith theln

ヽ Rcd Banl Fanll,

Chikkabanapml
01′ 53/8′53867rAM2
1/R-7′IC

270720 (1)48 Nos Domcsticatcd
Rabbit

(0″C●/11νκ
“
″c“ 71t∫′θ

771で S′たお)(20 Male+28
Fcmalc)

(ii)20 Nos
Domcstic Culllca pig

(C‐aツ

'夕

ρθrcc″
“
)ゞ(10

Malc+10 Fcmalc)

44 D/o AH&D宙 dc cman datcd
19 08 2020 rcqucstcd thc rlm

to providc thc application in a

prcscibcd  and  complete
fo...,at

Tllc r_has becn rcqucstcd to

imish complctc application in

prescrlbed    fo=“,at    on
19 08 2020  fo1lowcd  with
rcmindcrs  dated  20 09 2020

alld 05 10 2020

Thc r_rcplicd on 09 10 2020

lo Dん AH&D directly

Final rcmindcr scnt to「l.,..
vide clllail datcd 27 11 2920
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Approved as recomlncnded
by Dlo AH&D vide OM No
l10102(1ソ  3′  2017-Trade
dated 28.092020

(1)SpCdacLd Owl
(PulSatlx
Pcrspicillata)

6Nos(Adu応〔alc 3 Nos
andAduI FcttL
3Numbcrs)

(2)6 Nos Crcat Cray
Owl(Sは Nebulosa)
6 Nos(痴』t Malc 3
Numbcls and Adult

Female I Nos

270720Rcd Barn FaIIn,

ChlkkalDallapura

01/53/8′53868/AM2
1′R84C

ngalo." .ay i""* the nltpotl u,nhori-tion to th" opplic. f* import of{l) Spectacled Owl

(puisatnx-perspicillata) 6 Nos. (adult male 3 No.s and adult female 3 Nos.) and (2) Creat grayowl (strix

混bulom)と Nos(aduli malc 3 Nos and adult fcmale 3 Nos)for Cnvlrollnlental atld philanuropic purpose

“

m Ncdlcrlands For CIF valuc oF Rs 228∞ lX1 00‐ ItlS Don小 (UsD)300K101111]Sublcctto thc cond■ lons

nlcntioned in thc Dる AHaD OM No l10102(1)′ 3/2017■ radc dated 28 0'2020 as wcn as with actual

user conditioll besidcs other usual collditions of unport allthonzatim Thc cnclosurcs Wili bc scnt by c‐

mail to the applicant and RA,
Tlre ooline application could
not be downloaded.

Accordingly, the applicant has

been requested vide email
datcd 18.0E.2020 to provide all

documents through e-mail in
PDF forrnat to lmport Cell, O/o
DGFr at email ID: import-
dgft@nic.in followed with
reminder dated 05.09.2020.

The applicant was again

requested oo 05.10.2020 and

15.10.2020 to provide
complete applicatioD irl PDF

fomat on email IDt impon-
dgft@nic.in.

The ComBittee decided to
close the crs€ becruse of noo_

submission of documents by

I No.A J year old male
pet bird of
the species Parakeet/
Budgerigar, ofTicial
name Melopsittacus
undulates

Pravin Ninrutti

Dcbrc,Mallarashtra
01/53/8/5395"A342
1/P2″IC

130820

Commcnts sought“ mツ o
AH&D on 25 08 2020

Do AH&D vidc clllall datcd
04 09 2020  sought  SOmc
info=mation from thc inn

Dお AHaD vidc OM No
l10102(1)/3/2017′ Tradc datcd

08 10 2020 sought commcnty
recomlncnda●ons“m DCCI,
DGHS,M′o Hcaith and ralnily
Wclfare,New Delhi

D′o AHaD inforllled the
Comndtee that the cnse is
under €xsmitrttiotr.

200 1tr Aninlal Excrcta

(MarCS unlle)

Sンmbiotcc Pharllla

lab P,Ltd,
Madhμ Pradcsh
01/53/8′ 54027′A卜12

1/S‐ 75ДC

220820

′０ 228

7 03

nccCSSary attachments/

8 01
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9 Sy¬nbiotec Pha="la

lab P■ Ltd,

Madhya Pradcsh

01′53/8/54072′

AM21/S81AC

1020920 2∞lX10 1tr
Anim,1
Excrcta(MarCs

UHncl

151 8 フ o AH&D vidc cIIlail datcd

04 09 2020   sOught   mmc
lnfol::lation frOlll the fl,11,

Rclllindcr sent tO hrlll vidc

m鷲1誡 1:l:}Rcp″
ツ o AH&D vidc oM No
l10102(1)/3/2017′ Tradc datcd
08 10 2020 sOu8ht cOmmellly

recomlncnda60ns“ m DCCI,
DGHS,M′。Hcalth and Falnily
Wclfarc,New Dclhi

D/o AH&D informcd the
Comm由
"ee that the case isullder exalllin86oll

10 McraJYusha,
Bhubancswar
01′53/8/54!7″AM2
1胴‐541C

220920 3 Nos Of Livc Ridhg
Horscs(FOr Sports

Acti● tics)Agc-02 to
20 Ycars Scx

CcldlnノC0117F‖ ly

1田

11 DirectOら CsIR―

Central IDrug

Rcsearch lnstitutc,

Lucknow
01′53/8/542027AM2
1′D‐204C

260920 (1,20 Nos
B6Cg‐TまNes―ECFP)
33Enik J(Jax st∝ k No
033927)

(2) 20 Nos
B6129-Htr2c tmlJke/J

(JaXStockNo015821)
(3)20 nos
B6129Xl cJt(Rosa)

26SOrtm l(EYFP)COs

(JaX Stock No 006148)

“

)20 Nos
C57Bν6■8NcsКre/
ERT2)KEiscん (Jax
Stock NOЮ  16261)

(5)20 NOs
StOck Tg(KRT14℃re/

436127
8

Comments sought from- D/o
AH&D on 28.09.2020.

D/o AH&D informed the
ComEittee th.t the crse is
undcr eia inttiotr.

4
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ERT)20E雨 (ヽJaX St∝ k
No lX15107)

(6)20 Nos
B6;FVB―Collaltml l

(tetOmstrawbcrr1/
Atg4bC74A)Kmln/J(Jax
stock no-031540)

(7)20 Nos
B6129S4Krastm4T"″

(JaX St∝ k No008179)

(8)20 nos
B6CgCt(ROSA)26Son
ml(rtTA,ECFP)Nagy J

(JaX StOCk no‐ 005670)

(9)20 Nos
NOD Cg‐ Prkdcscid
112rglmlⅥ 1/SzJ(Jax

Stock No 005557)

(10)20 Nos
NOD Cg Prk“ scid J

(JaX St∝ k NoKll11 303)

(11)20 Nos
NOD Cg_RagitmlMom
■2rgtm lヽ崎νS/」 (Jax
Stock No‐ 007799)

(12)20 Nos
NuJ(JaX StOCk No―

002019)

12 Mccmcc Aquatics,

Kochl,Kcrala

01/53/8′1ン

AM20/M‐714C

2501 20 10000000 Nos
Live Milk Fish

(ChanOSChanos)nゥ

360 Approved as recomlllellded
by D′ o Fisheries vide letter

No        35029/19′ 2019-Fy

(Tradc)dated 27 1:2020
RA, Cochin may issue the import authorizalion to lhe applicart for import of 10000000 Nos. Live Milk
Fish (Chanos chanos) from Indonesia (lDN) for CIF value of Rs.3606930.00/- [US Dollars
(USD)50570.001 subject to the conditions mentioned ifl the D/o Fisheries letter No. 35029/ l9l201 9-Fy
(Trade) dated 27.11.2020 as well as with actual user condition besides other usual conditions of import
auttrorization. The enclosues will be senl by e-mail to the applicant and RA, Cochin.

13 St11l     Watcr
Aquatics,Bangalorc

01/53/8′53919/AM2
1/S-54AC

100820 (i) 12 Nos.
Dendrobatestinctorius
(ii) 12 Nos.
Dendrobatesleucomelas
(ni) 12 Nos.
Den&obatesauratus
(iv) 12 Nos.
Phyllobatesteribilis
(v) 12 Nos.
Phyllobatesvittatus

1 12500 The applicant has not
submitted the application in

PrescriH format.

D/o AH&D vide OM No.
I 10102( I )/3/2017-Trade dated
20.10.2020 requested the
imponer rc submit the
application in prescribed
format along!r'ith the details of
the proposed imporl of
amphibians.

Reminder sent to firm vide
email dated 01.12.2020.

14 Tropical     Fish
Exports,

Maharashtra

01/53/8/54096′

N21′ T‐39/1C

080920 16425000 Nos.
Omamental Fishes

2025 'l'he applicant has not
submitted the application wilh
all necessary attachments.

The firm has been requested
vide email dated 0819.2020 to

5



scnd  sllbmit  all  lleccs■ ″
attachmcnts tluough c‐ mail in

PDF  fol“ lat  at  c‐ man
ID impontgn@面 ch

Rcmindcrs scllt to fllnl on

22092020,      05102020,
11 10 2020  and  01 12 2020

rcqucsting  For  providing

Dcpaltmcnt of Fishchcs vidc

cnlall datcd 15 10 2020 and
フo AH&D vidc OM No
l10102(1ソ3/2017-Tradc datcd

20 10 2020 infol..led that they

had     cxamlncd     such
applications  canicr and comc

to the concluslon that Turtlcs

bclng Rcp●lc,is not Falhng
under the purvicw of Mmlst,

Of Fishches, Dcpaltmcnl or
A■imal   Husband,   and
Dai″ ing

Comments  sought  froln
MoEF&CC  (WL) on
15 10 2020  Fo1lowcd  with
rcmindcrs  datcd  06 11 2020

and 01 12 2020

Eva Discus lndia,
Kolkala

01/53/8′54212/AM2
1/E‐ 13/1C

280920 50000 Nos
Turles(Tcstudlnat⇒

1 0 111XXl

O

Impon of 2 Male
Westem Lowland Gorilla
from Allwetter Zoo,
Munster, Gemany to Sri
Chaftarajendra
Zoological Gardens,
Mysore,

Recommended by DAH&D
vlde       OM       No
l10102(1)′ 3′2017‐Trade
dated        10 11 2020and
MoEF&CC vide letter No 3‐
24′2020     WL     dnted
07 10 2020   SuЦ eCt  tO
Approval  by  C● Illpetent

AJit Kulkarni IFS,

Mysuru
01/53/8/54280′ A342
1′A-59/1C

081020

2 Nos.
( I Male and I
Female)BomeaD
Orangutans are being
imported fiom the
Singapore Zoological
Gardens as per the
approval accorded by the
Central Zoo Authority
for display at Zo,r for
creation of awareness
about these endangered
speceies and to promote
conservation education
and conservation
breeding at Sri
Charnrajendra
Zoological Gardens,

Recommended by D畑 &D
宙de    OM    No
l10102(1ソ3′ 201ワ‐Trade
dated         10 11 2020ond

MoEF&CC vide letter No 3‐
24′2020     "Ъ     dated
07 10 2020  SutteCt (0
npproval  by  Competent
Authority

AJ" Kulkami rS,
Indla

01/53/8′5428νAM2
1/Aる 1/1C

081020



゛

18 勾れ Kulka品 IFS,
India

Ol′ 53/8′ 54284′Aヽ12

1/A-62/1C

081020 2 Nos.
(l Male and I Female)
BomeaD Orangutans to
be i0poned fiom Safari
WoDderlald, SdnBhd,
Malaysia for the pupose
of display to visilors for
promoting cons€wation
education and
conservation breeding at
Sri Chamarajendra
Zoological Gardens,
Mysuru, India as per the
approval of the Central
Zoo Authority.

Nil Rccommellded by DAH&D
vide    OM    No
l10102(1)′ 3′2017‐ Trade
dated   10 11 2020     0nd
MoEF&CC vide letter No 3-
24′2020     WL     dated
07 10 2020  Sublect  to
Approval  by  Competent
Authorl●

19 Shanthala    Conlr
Ashwath,

“

11,  2nd  Cross,

Ralnaswamy
lyengar   Road,
Hcmavati  Nagar,
Hassan, Kamataka―

573202
01′ 53/8′54279/AM2
1/S‐ 113/1C

081020 I No.
Pet cat trarned Blueberry.
Breed: Russian Blue.
Age: 4 yeais old, fiom
USA

15000 Comments sought from D/o
AH&D on 06.11.2020.

D/o AH&D vide email dated
13.11.2020 requested the
applicant to provide the
vaccination details/ records and
veterinary health certificate of
pet in order to funher
examitration. ReEioders seEt
Yide emrils drtcd 17.11.2020
rDd 27.11.2020

20 AJn Kulkarnl IFS,
Lndia

01/53/8/54287A卜12
1/A‐63/1C

091020 1 Female Chimpanzee to
be imported from Zoo
Taiping & Night Safari,
Malaysia to Sri
Charnarajendra
Zoological Gardens,
Mysuru, [ndia as per the
approval of the Central
7.o Auihoritv.

Nil Recommellded by DAH&D
■de     OiM     No
l10102(1)′ 3′2017-rrnde
dated  10 11 2020     and
MoEF&CC vide letter No 3-
24′2020     Wi′      dated
07 10 2020  Sublect  to
approval   by   Competent
Autllori●

21 Uttankhand
Raj"   Matsya
Palak     V■ kas
Abhlkantl,

Dchradun
01/53′ 8′54328/AM2
1″‐61C

151020 1200000 nos. of
Rainbow Troul Eggs
(Oncorhylchusmykiss)
ftom Demark

1641X tl

O

Commcnts sought From D′ o
FisheHes on 16 10 2020

D/o Fisheries vide email dated
27.10.2020 sought commeots
of NFDB and DCFR on the
proposal for funher
examination.

D/o Fisheries informed the
CoEmittee th.t the c.se is
under exxminrtiotr with
them.

22 Disha   Jaiswal,
Kolkata

01/53/8/54353/AN12
1/D-24/1C

21 1020 8 Kgs. Pet Dog 02 Comments sought from D/o
AH&D on 21.10.2020

D/o AH&D has sought some
information from lhe applicant
vide email dated 21.10.2020.

Reminders were sent to
applicant on 23.10.2020,

7



29 10 2020  and  27 11 2020

requcsting forヽ劇ishing RPly

D′o AH&D 宙de OM No
l10102(1ソ3/2017‐Trade
dated  07.12.2020  did  not

recommend the said impOrt
as  the  illlpOrter  has  not

submitted   the   desired
inforlllatlon

Accordillgly, the Committee

decided to 可 ∝t the case
becouse oF lloll― Submissloll of

documents br- the
Disha Jatwal,
Kolkata

01′53/8/54354 AM2
1′D‐25/1C

21 1020 I Pcs. Pet Dog Comments sought from D/o
AH&D on 21.10.2020.

D/o AH&D has sought some
informalion froD the applicant
vide email dated 21.10.2020.

Reminders sent to applicant on
23.10.2020, 29.10.2020 and
27.11.2020 rcquesting for
fumishing reply.

D/o AH&D vide OM No,
I I 0l 02( I )/3/201?-Tr.de
dated 07.12.2020 did not
recommeDd the srid import
rs the importer hrs not
subDitted the desired
iDformation.

Accorditrgly, the Committee
decided to reject the cise
bectuse of non-submissiotr of
documents bv th€

Lupln L― ted,
Mumbai
01′ 53′ 8′54352′Ai42
1/L19/1C

21 1020 (1)1500 Nos NOD Cg―
Prkdcscid I12rg tmI Suy

JicTac Mte(Malc atld
Fclnalc Micc rom USA,
UK, Cen,.any, Israel,
Spaul, Ncthcrlands, Italy

and Frrlncc

(2)1“O Nos B6C3Fl″
MICE(Malc&Fcmalc
Micc お m USA, UK,
Cennany, lsracl, Spaln,

Ncthcrlands,  Italy  and

Francc

(3)1440 Nos
F344′NHsd(Fisllcr 344)
Rat

6282 Commcnts sought From D′ o
AH&D on 21 10 2020

Rcmindcr sent宙 dc cmail datcd

23 112020

D′o AH&D hforllled the
Commttee that tlle case is
under  ex■ mlnadoll  with
them



う

一 Hansh  Khokllar・
Ncw Delhi
01/53/8/543587AM2
1屈
`5/1C

22:020 6 Nos
Rldig Horscs

81CKXlll

O
Approved as recomIIlended
by D7o AH&D vide OM No
l10102 (1)/ 3′  2017‐ Trade
dated 02 12 2020

CLA, New Delhi may issue the import authorization to the applicanr for import of Riding Horses (ety 06
Nos) (Age 02 to 20 years) for spons activities from Netherland/ Germary/ France/ Urited KingdonV
Hugary/ Irela ,/ Belgium for CIF value ol Rs.8100000.00 /- [Euro (EUR)90000.00] subjecr to the
conditions mentioned in the D/o AH&D OM No. ll0l02(ly312017-Tradedated02.12.2020asweltas
with actual us€r condition besides other usual conditioDs of impo( authorization. The enclosures will be
sent by e-mail to the applicant and CLA" New Delhi.

26 Star Bom S●週 &
Agn        Fanll,
Chandigarll

01/53/8/5435ツAさ42
1/S l18/1C

221020 4 Nos
Norlker Brccd HOrscs

FillソMarcs

400000
0

Approved as recOmmended
by D′o AH&D vide OM No
l10102(1ソ  3/ 2017‐  Trnde
dated 02 12 2020

RA, Ludhiana may issue tie impon adhorization lo the applicant for impon ofNoriker Breed Horses Four
(4) - filly/ mare, Aged between 0l to 20 years, Qty 04 from United Kirgdom for CIF value of
Rs.4000000.00 /- [Pound Sterling (cBP) 40000.00] subjecr to rhe conditions mentioned in the D/o
AH&D OM No. 110102(l)/ 3/ 2017- "kade dated 02.12.2020 as well as with actuat user condition
besides other usual conditions of import authorization. The enclosures will b€ sent by e-mail to the
applicant and RA, Ludhiana-

，
′
つ

一 Suhani Fa■ ns,

BaBalorc
01/53/8/54371/A■ 42
1/S120/1C

231020 12 NumbeN of Live
Hors€s from
Netherlands. United
States ofAmerica,
United Amb Emirates.
Belgium, Qatar.

135000
00

Comments sought from
AH&D on 06.1 1.2020.

D/o AII&D vide cDril drted
13.11.2020 requested the firm
to provide the detsiled
justificrtioD of import of live
horses iD order to further
exrmine thc rpplicstion.

The Committee decided to
reject the crse ss trsding is
Dot Nllowed.

，

´ Chiron Behring
Vaccines Private
Limiled,
Bharuch
0l 15318/54377 I AN12
1/C-35/tC

241020 100000 Nos
SPF Eggs

112384

000
Commenls sought fmm D/o
AH&D on 26 l0 2020

Comments received from D/o
AH&D vide OM dated
24.1t.2020.

Firm vide ernail dared
25.11.2020 informed that there
has been a tlpo error in the
Quantity section of their
application. Import Quantity
has been eroneously
mentioned as I lacs pieces
ofegSs instead of 10 lac pieces

of eggs. The CtF value
mentioned in the ANF 2M is
for l0lac pieces.

Fim's request was forwarded
to D/oAH&D vide email dated
26.11.2020.

Dlo AH&D vide ()M dated

`
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02.12.2020 informed that firm
may be advised to apply Iiesh
for impon of desired quantity
ofSPF Eggs.

Accordingly, the Committ€e
decided to rpprove 100000
Nos. oI SPF Eggs and .dYised
the Iirm to rpply rfr€sh for
rest of thG qurntity.

RA, Mumbai may issue the impo( authorization to the applicant for imPort of 100000 Nos. ofSPF Eggs

from Germany (DEU) for proportionate CIF value subject to the conditions mentioned in the D/o AH&D
vide OM dated 24.1 1-2020 as well as with actual user condition besides other usual conditions of import

authorization. The enclosures will be sent by e_mail to the applicant and RA, Murnbai
29 Yelisctti  Mollnica

Chowda● ,
A4anikonda,

Hydcrabad,

Telangana

01′53/8/5439θAM2
1″-5/1C

291020 l No
Pct Do8

(15Kgs)
(fIOm Catlada to hdia)

00 For ex-post fscto.pprovil.

30 J K Trust Bombay,
Ballard   Estate,
Mumbai
01/53/8′5441XI AM2
1″‐16′IC

301020 1000 Nos.
Bovine Sexed Semen

205389
7

Cornments sought from D/o
AH&D on 02.1 1.2020.

D/o AH&D vide emait dated
09.11.2020 informed the
applicant that the application is
incomplete.

D/o AH&D informed the
Committee that the case is

under exsminrtioD with
them.

31 Hhday     Vipul
Chhcda,

Andhcd Wcst,
Mumbal
01′ 53′ 8′54408′AM2
1′H-4971C

211 20 6 Dos.

Riding Hors€s for
Equestrian Sports
Sex:Colrstallior/Geldin
g/Filly/MarEaged
betwecn 0l to 20 years

81XXlkl

O
Comm€nts soughl from D/o
AH&D on 04.11.2020.

D/o AH&D hformed the
ComDittee thrt the crse is
utrder exrDiDation rvith
theD.

Ｚ^ Arbcc  Biomanne
Extracts P、l  Ltd,

Kottay,m,Kerala
01/53′ 8/54410/Aふ42

1′A73/1C

0311 20 1200MTs
Fish Body Oil

144000
000

CKJIIuncnts sougllt from D′o

AH&D on 04 11 2020

Application    has    bccn
fomardcd to D o Fisllcnes
vide elnail datcd 13 11 2020

arld again 宙dc clnail dated

01 122020
，
つ Curadcv   Pharllla

PHvatc   Limited,
Vikaspun,   Ncw
Dcthi

01′ 53′ 8′54413/AM2
1/C-37/1C

031120 (t) 250 Nos.
Humanized sting
Homozygous
C57BU6N expressing
full length and
MRP R232- Male.
(2) 250 Nos.
Humanized sting
Homozygous
C57BU6N exDressins

770000
0

Approved as recommended
by D′ o組 &D vide OM
No l10102(1)′ 3/201ワーTrnde
dated 24 11 2020

10
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tull length and
MRP R232- Female
(3) 100 Nos. Humanized
StiDg Homozygous
C57BL/6N expressing
tulI lenglh H232-Male
(4) 100 Nos. Humanized
Sting Homozygous
C57BL/6N expressing
ヽ11 lcn“h H232‐ Fcmalc

CLA, New Delhi may issue the import authorizatioD to the applicant for impo( of lab. animals with
following descriptions: (1) Humanized Sting HomozygouscsTBu6N expressinS fuU leDgh and MRP
R232- Male- 250 Nos., (2) Humanized Sting Homozygous C57BU6N expressing full length and MRP
R232- Female - 250 Nos., (3) Humanized Sting Homozygous C57BL/6N expressing tull length H232-
Male-100 Nos. and (4) Humanized Stillg Homozygous C57BU6N expressing full length H232-Female-
100 Nos. from France for CIF value of Rs.7700000/- [EURO (EUR) 87500] subject ro rhe coDditions
mentioned in the DAH&D videOMNo. 110102(ly3l2017-Trade daled 24.11.2020as well as with achral
user condition besides other usual conditions of import authorization. The enclosures will be sent by e-
mail to the applicanl and CLA, New Delhi
Sagar   Equcs● an
Spolts   Acadcmヴ

,

Jotwara,Jaipur

01/53/8′54426′AM2
1/S-127/1C

for sports activities.

06 Nos.
Riding Horses
(Age-02 to 20 Years),
(Sex-

Mares/Geldings/Slallion)

“

prOVed as recommended
by D/o AH&D vide OM No
l10102(1)′  3/2‐ 17-  Trnde
dated 02 12 2020

RA, Jaipur may issue the imporl authorization to the applicant for import of Riding Ho^es (For Sports
Aoiviics)(AgC 02 to 20 Ycars),Qty-06,(Sc21-Marey ccldinノ Stallion)f10m lrclalld,Unltcd
Kigdom,Ccrlnany,Frallce atld Ncthcnand ror cIF Ⅵ luc of Rs 810011110 1Xl〔 EURO(EUR)9001XJ pll]
subJ∝ t to thc cond“lons mcntloned ln thc D o AH&D OM No n0102(1ソ 3/2■ 7 Tradc dated
02 12 2020 asヽvcll as with actual uscr condition besides othcr usual conditlons oFimpolt authoHzation

The enclosures will tre sent by e-mail to the aDDlicant and RA. J
Kamn Sureshkumar
Khanna.
Andheri Wesr.
Mumbai
0ll53l8l54447lAl\12
1tK-27 /tC

l No

Maltcsc Female pet dOg
of 4 yc¨ and of 4 kg

(Visit From Chana tO
hdla For shOrt duralon

06血 Dcc 2020 to 28hJan

Recommended !s per D/o
AH&D vide OM dsted
02,12.2020, subject to further
approval by Competent
Authoritv.

A― Kumar,
Th4pur,
Talnil Nadu

01/53/8/54455/A♪И2

1/A-78/1C

101120 6 Nos
Riding Horscs

(For Spolts Activitics)

((沖た06 Nos)

(Age‐ 02 to 20 Ycars)

(SCX Marcs/Celdulgs/
Stalllons)

Approved as rccomlllended
by D′o AH&D vide OM
dated 02 12 2020

RA" Coimbatore may issue the import authorization to the applicant for import of fuding Horses (for
sports Activities) (qty{6 Dos) (Age 02 to 20 years) (sex-mares/Geldingy stallions) from United Kingdom,
GerrMny, France, Netherland, Belgium and Luxembourg for CIF value ofRs.8100000.00/- IEURO (EUR)
90000.001 subject to the conditions mentioned in the D/o AH&D OM dated 02.12.2020 as well as with
actual user condition besides other usual condilions of import authorization. The enclosures will be sent

e-mail to the applrcanl and RA, Coimbatore.



，
′
づ^ Yashaswini    M
Bas～araJu,
Bcngaluru

1311 20 I No. pet{og
Breed: Chihuahua.
Sex: Male:
Age: 2 Years (DOB;
0s.11.20r 8),
Colour: White and
Apricot
ftom Svdnev to Delhi

Thc nrm has been requcsted
tO     provide     complete
applicatlon vide e‐ mail dt
17112020

０
０

，
コ P R FoЭ ds,

Kolkala

01/S3/8/5447577AM2

1/P-41/1C

151120 200000Kfs.
Live Fish Fry of fresh
water fish of Pattda
(Ompok PaMa), Magur
(Claria Batrachus),
Tangra (Mystus Culio),
Singi (Nemacheilus
Shgi), Koi (Anabas

Testudineus), Pangus
(Pangasius Pangasius)
and Tilapia (Oreochromis
Nilotica)

37500 Comments sought from
Fisheries on 17.1 1.2020.

The Commitlee decided to
reject the crse, *ith direction
to the lirm to submit tho
spplic.tioo in the prescribed
format, seprrrte for etch
specics for consideration of
the Netiolral Committee for
introductiotr of Exotic
Aqurtic Species ioto Indirn
Wrlers.

39 Kemla Aqua
Ventures
Intemational
Limited.
Emakulam,Kerala
0t t53/E154483/ AM2
t/K-29/tC

171120 15000 Nos.
Live Oreochmmis
Niloticus (Chitralada)

347076
80

Commenls sought ftom D/o
Fisheries on l7.l L2020.

D′o Fisheries 宙de elllaJ
dated  26 11 2020  informed

that appuca● oll is not ln
presc●bed format

The irlll hns beell requested

to  furnlsh  appucatiOn  ln
prescribed format ide emai

dated 26 11 2020

40 Yazllini Kong■ vcl,

Hotlston,TX,USA

(ThⅢ Van niy■ lr
Chcnllai)

01/53/8/5447ツAヽ12

1″‐7/1C

17112() I No. of Dog
for shon trip to India.
Breed ofdog
- Bichon Frise
Age: 5 months.
Colour: white-

089140 Comments sought from D/o
AH&D on 17.11.2020.

D/o AH&D informed the
Committee that case is under
examination wilh them.

41 Tata Memorial
CeDtre -ACTREC
(Advanced
Centre for
Treatmenl Research
& Education in
Cancer),
Kharyha,
Navi Mumbai
01 t53t8t544801 ANt2
l/T-59/IC

171120 600 Nos.
Drosophila (Pomace

Fruit Flies) Lines from
Bloomi[gton Drosophila
Stock
Center in USA.

215493 Comlncllts sought tom D′ o
AH&Don 17 11 2020

D/o AH&D vide OM d.ted
24.t1.2020 inforEed thrt the
item to be imported i,e.,
Drosophih, does not come
under the purview of D/o
AH&D. Hence, they hrve oo
comments to offer.

Applicrtion hrs been
fo rrded to D/o
Biote.hnology Yide em.il
deted 26.11.2020.

42 Tata Memorial
Centre -ACTREC
(Advanced
Centre for

171120 6Clll Nos
Drosophila(POmacc
Frun Flics)Lincs from

Vlenna Drosophila

390276 Commcnts sought rltlnl D′ o
想 &D on 17 11 2020

D/o AH&D● de OM dated



ヽ

Trcatmcnt Research

&  Education  in
Canccrl,

Kha7gha,

Navi Mumbai
01/53/8/54480′ AM2
1′T‐60/1C

Resource Center in
VienDa, Austria

24 11 2020 infornled that the

item tO be illlported ie,
Drosophila, does not come
under the pur■ ew of D′ o
AH&D Hence,they have no
●olnments to orer

ApplicatiOn forwarded to D′o
Biotechnology  vide  email
dated 26 11 2020

42(a) Sun       Phal“ la

Advancc Rescarch
Company    Ltd,
Baroda

01/53/88/54329/A■ 4

21/S l16′IC

161020 7630 nos ofMICE′
MOuSE

821493
7966

Approved as recolllmended
by D/o AH&D vide OM
dated 10 11 2020

RA" Mumbai may issue the impon authorization to the applicant for impon of 7630 Nos. of MiceA4ouse
fiom USA, Nethcrland and UK for CtF value of Rs.82149379.66/- IUS Dollars (USD)1070210.78] subject
to the conditions mentioned in the D/o AH&D OM dated 10.11.2020 as well as with actual user
condition besides other usual conditions of import authorization. The enclosures have will be senl by e-
mail to the applicant and RA, Mumbai.

Part 2 D/o AH&D and MoEF&CC (Wl,)

S No
N.me of the

rpplicrnt (M/s.)
&HO File No.

Date of
receipt

Item for import
CIF
value

`lakhヽ

Ststus

43 Green H‖ ls Avian
Scicncc        and
E■まnccHng.

Tinlchirappalli

01/53/8′D
AM20′C‐ 12/1C

80719 (l) 8 pairs of
Arachloropterus and
(2) 2 pairs of
Araammuna with cites
permit

135 Commcnts reccived“ mD′o
AH&D  vidc  OM  No
l10102(10/3/2017-Tradc datcd

24092019

Commellts sought  From
MoEF&CC  (WL) on
l107 2019 RcI― dcs scnt to
MoEF&CC(WL)宙 dc cman
datcd 19 06 2020, 31082020,
03 09 2020   and 05 10 2020
1cqucsting   For   expediting

commcnts

MoEF&CC(WL)宙 dc eman
datcd 25 11 2020 has sought

somc documcnts nom thc nRn
Finll askcd lo ftlr■ sh reply

vidc cmail dalcd 25 11 2020

Fil,.l rcphcd dtrcctly to
MoEF&CC (WL)vidc Cmail
datcd 25 11 2020

MOEF&CC Inforllled the
Colllmittee   that    under
CITES,Appelldix Π,item for
import needs Export Permit
from  impor● llg  cOuntw
Details     sought     by
MOEF&CC■ de elllnil dated
27112020

づ^
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44 ヽ haF   Hassan
Nalakthu

鰤 dathn, Kcrala
01753′ 8′Iソ

AM20′A-38′lC

120719 (1)6 11cls Of Ara Macacl
&
(ii)6 111Ds OF

AraChloroptcra

From Sumaln

696 Commcnts reccl■ cd From D/o
AH&D  並   OM  No
H0102(1)/3/2017‐Tradc datcd

24092019

Comlncnts  mught  tom
MOEF&CC  (WL) on
01082019
Rcnlinders senl to MOEF&CC

(ヽVL)    on     07 09 2020,

16092020, 05 10 2020   and
01 12 2020   rcqucsting   oI

cxpcditlng conllncllts
く
０
イ

， RN   intcmational
Scwices,Tclcngana
01′ 53′ 8′フ

AM207R‐46/1C

240419 (l) 10 Pairs
Ostrich chicks (Captive
bred) one month old-

(2) l0 pairs Java peafowl
(Captive bred) 6 months
old Pavomuticus

く
０ Comments  sought  From
MOEF&CC(WL)  &D/o
AH&D on 27 11 2019

D/o AH&D vidc OM No
H0102(1ソ3/2017■radc datcd
13 03 20 has rccommcndcd the

impOn ofJava PcaFowL sublcct

tO     NOC     
“

lll

MOEF&CC(WL) How"er,
Dん   AH&D  has  not
recommcndcd thc impolt of
Osthch Chicks Accordingly,
the  committcc  dccided  to

releCt the request For illlport

of Ostrich Chicks and to seek

comments from MoEF&CC
for illlport oF Javn Pcltfowi

Remillders     sellt     to
MoEF&CC   (WL)  oll
24062020, 31 082020,

15092020,  05 10 2020  and
01 12 2020   requesting  for

furnishillg   comments   on
illlport ofJav● P● 3rOWl

46 Modem Pct Ccntrc,
Kolkata

01/53/8′Iン

AM19′M-57AC

060120 81,000 Nos orTurllcs
(as pcr ANF 2M)

ヽ
′ Commcnts  sought  nom
MoEF&CC(WL) & D′ o
AH&D on 08 01 2020

Dる AH&D 宙dc OM No
l10102(り ′3/2017 Tradc datcd

29 05 2020    statcd    that

DAH&D has no comments to
offcr as the product docs  not

comc undcr thc purvicw oF
thcm

MoEF&CC(WL)has sClllght
infomation“ m thc rl,ln Йdc
thcir lcttcr No 3-22′ 2020 WL
datcd 06 10 2020

MOEF&CC infonlled the
Colllmittee  thnt  ullder

14



CITES, Appetrdix II, item for
import needs Erport Permit
from importing countn.
Detrils hrve been sought by
MOf,f&Cc.

47 Vidhaan     Salcs,
Nagpur
01′ 53/8′1ン

AM20γ 35/1C

080120 Tota1 6,60,lll10 Nos of
T■1lcs:―

(1)20000 nos Stink Pot
Tllltle(6レ ″οr71″ぉ

α ο″ rlts)

(2)30001Xl nos Red
Earcd Slidcr Turtlc

ヽヽ αC力θwS
Scr"Ele絆

“
s)

(3)30∞∞ nos Rcd
Earcd Siidcr Tultlc

(7CattcFlys Sc・r12● )

14)20000 nos Wcstcm
Pond Turtlc

(α
`認
,S,“ 閥 ο″

`α

)

(5)2∞lXl nos Pcinstlla
Cootcr Turtlc

(PSβ
“
′βぃ、 C""s“ 7a″s)

2940 Commellts  sought  rrom
MOEF&CC (WL)& D/o
AH&D on 08 01 2020

D′o AH&D 宙dc OM No
l10102(l1/3/2017-Tradc datcd

19 03 2020    statcd    that

DAH&D has no commcnts tO
ofFcr as thc product docs  not

come undcr the puⅣ ic、v oFthc

Dcpartmcnt

Remindcs    scnt    tO
MOEF&CC(WL)    on
15 09 2020  and  05 10 2020
requesting   For   cxpcditing

commcnts

MOEF&CC inforllled the
Comlllitee   that   under
CITES,Appelldix 11,item for
import lleeds Export Permit
from   importlng  cOuntry
Detalls have beell sought by

MOEF&CC
48 Subanl     Farlns,

Bangalorc

01/53/8′Iン AM2α S‐
1464C

080120 1000 Nos. Exotic Iive
parrots cockaloos,
macaws, conutes,
amazon Parots, Africal
grey parrots,
budgerigars, grass
paral@ets, caliques

3290 Commcnts  sou」lt  From
MOEF&CC(WL) &  ν0
AH&D on 10 01 2020

Dん AH&D 宙dc cmail datcd
29 09 2020  sougllt  some
clariflcations ,om thc ni,,,

Thc rl..., inllshed rcply on

02102020

MoEF&CC(WL)vidc Cman
datcd 16 07 2020 sought somc

info,“,ation nom thc rrm

Thc r111“  vidc cmail dated
04 08 2020 hfol..lcd that thcy

arc waiting for`NOC' from
ChicfWildlifc Wardcll

MOEF&CC inforllled the
Committee   thnt   under
CITES,“pelldL Ⅱ,ltem for
illlport needs Export Permt
frolll  impO口●llg  country

Details     sollght     by
MOEF&CC.

49 Modcm pct ccntre,
Kolkata
01/53/8/D

100120 8684 Nos. Exotic
Pamkeets, Parrots.
Macaws. Cockatoos

830 Comlnellts reccived from D′o

AHD vidc OM No n0102(1)′
3/2017-Tradc          dated

デ
15
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AM19′ 1ヽ60′IC Birds 09062020 nc impOn ■。m
South  Afnca  has  not  becn

rccommcndcd Thc impon
flom South AnlcHca has bccn

rccommcndcd

Commcllts  sought  tom
MOEF&CC  (WL) ∞

13 01 2020   fonowcd   .ith

rcmindcrs dated  31 08 2020,

15092020,05 10 2020    and
01 122020

The Colllllllttee noted tllat

comments             

“

ロ

MoEF&CCe■ )bnve nCt
been    rece"ed    desplte
repented renlinders Hellce,

tlle Committee decided to
rdect the case

50 J。メCb M・・
L｀clee,

Kolkata

01/53/8′Iν AM2D″―

41′IC

180220 I No. Blue and Cold
Macaw Male

01 CommcIIts  souま t  tOm
MOEF&CC Ⅳ L)and D′ o
AH&D on 20 01 2020

Rcmindcls scnt On 16 09 2020,

05 10 2020 and 01 12 2020 to

MOEF&CC(WL) rcquC゛ ulg
con■■cnts

Thc casc is undcr examination

lll ν o AH&D
く
０ Suhani     Fan"s,

Bangalorc

01/53/8/54363/AN42

1/S l19/1C

231020 40 Nos-
Live Bids Chileense
Flamingo / American
Flamingo

3911111111

0
Commems sought 

“

m
MOEF&CC(WL)alld D′o
AH&D on 23 10 2020

■ c casc ls undcr cxammatlon

inンo AH&D

Remindcr scnt to MOEF&CC

(WL)  vidc  Clnail  dated
01 122020

Part 3 MoEF&CC oVI)

S N0
Name of the

applicanr (tr!/s.)
&HO File No.

Date of
receipt

Item for inlport
CIF
value

rlakb)

Status

52 K K Tradcrs

Anlrltw
01′53/8/22342/AMl
8′K171C

200218 100 MT
Costos Ro)ts

(SauSS』tSa Lappa)

26009 Commcnts  sought  flom
AヽυSH on 09 03 20:8

Commcnts  sought  toln
MoEF&CC  (WL) on
2352018

Rcmindcrs    scnt    to
MoEF&CC(WL)      on
19092018,   31 05 2019 and
28 01 2020  rcqucstlllg fOr
prOviding cKllluncnts

６́ ヽ
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Ъ c CoIIllnittcc  decided  to

send remlnder to MOEF&CC
(WL)

53 S   Yll■ araJ,  IFS,

Additiollal Prlncipal

Chief Cclllsenator

of  Forcst,  &
Dircctor,Chcnnai

01/53/8′] AM19/S―
59AC

031018 Plain Zebra. Siames
Crocodile

NA Commcllts  sought  from
MoEF&CC  (WL)  on
22102018

Rcmindcrs    scnt    to
MoEF&CC(WL)     lln
24122019,  0709 2020  and
05 10 2020   rcqucsthg   for
providin,conコ ■ents

54 A&S   Crcations,
New Dclhi
Ol′ 53/8′D
AM19/A`2/1C

180219 8 Nos.
DPS Veflex Collan with
Accessodes

1057 Commcnts sought from
MOEF&CC  (WL)  on
18022019

MOEF&CC  (WL) vidc
corcspOndcncc       F No3‐

11/2019WL(panl)(V。 13)
datcd 06 10 2020 statcd ulat
・NOC'of CWLW,Ldakh lo
bc sllbnlitcd For inher
considcration

The llrlll Furnished`NOC'of

CWLW,Ladakh ar∝
"toMoEF&CC(WL)● de eman

dated 03 12 2020.
く
つ
ｔ
υ Tangcnllc DcЫ 勢
P,Lld Curgaon
01/53/8/3
AM20汀
`/1C

090419 200000 nos. ofWorked
Mother of Pearl

2600 Commcnts  sought  from
MOEF&CC  (WL) on
18042019  f01lowcd  with
rclnilldcls datcd  28 01 2020,

16 09 2020 and 05 10 2020
０́う́ 越 S  Crcations,
New Delhl
01/53/8E
AM20/A`/1C

100419 l No oFYukon Night
Visim BinOcular Traccr

3■42

245 Comlllcnts  sought  from
MOEF&CC  (WL) on
18042019

MOEF&CC(WL)   宙de
corcspondcncc       F No3-
11/2019WL   (partl(V012)
datcd 06 10 2020 statcd that
'NOC. of CWLW, GllJarat,
Asmm,Odisha,Ta nil Nadu,
Karnataka and Uttar Pradcsh to

bc   submlttcd   for   turthcr

considcration

Remindcr 
“

nt tO r―  vide
cmail datcd 01 12 2020

57 Salnanyu Trading
LLP,Delbl
01/53/8′1ン A3420/S‐

18′lC

0805 19 SusscraLappa

(KuthRoots)

3150 Commcnts       sOught
fromMoEF&CC  (ヽVL) 。n
09 05 2019   101lo、 vcd   、〃ith
rcmindcrs  datcd  28 01 2020

16 09 2020 and 05 10 2020

MoEF&CC(WL)宙 de letter

dated 06 10 2020 hns sought

some infOrll186on/doculllents

17
「
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fioD the lirm.

ReEioder senl to lirm vide
emeil drted 23,11.2020.

く
０ 凛 S  Creations,
Ncw     Dclhl
01′53/8′Tン

AM20/A‐ 33′■3

280619 2 Nos ofYukon Night
Binocular 3x42

522 Comments sought from
MOEF&CC (wL) on
0r.07.2019.

MoEF&CC vide OM dated
09.07.19 has requested to
forward the recommeDdation
of Chief Wildlife Warden,
Govt. of odisha for further
considemtion. Hence, the firm
is to submit the
recommendation of Chief
wildlife wardeo, Cott. of
Odisha direcdy to
MoEF&CC(WL) under
i imation to DGF[.

59 A&S  Crcations,
Ncw     Dclhi
01/53/8/ツ

畑 20/A‐ 36′lC

100719 2 nos ofYukon Night
Vislon Bloocul¨

Tracker 3x42

２^
●
フ Commcnts sought From
MOEF&CC  (WL)  on
l107 2019  fo1lowed  with
rcmindcrs datcd 28 01 2020,
16 09 2020 and 05 10 2020

60 A&S   Crea●ons,
Ncw Dclhi
01′53/8/E7

AM207A 55nC

210819 7 Nos CPS Collars with
acccSSOnes

一
Ｄ Collllncnts  mught  from
MOEF&CC  (WL) on
22082019

MOEF&CC(WL)    vidc
corrcspOndellce    F No3‐
112019WL(paltl)(VO1 3)
datcd 06 10 2020 slatcd that

NOC ofCWLW,Chhattlsgarh
to bc submitted for ilther
CO□61deratlo■

61 Mcrlin Aeronautics

Manufactunng P,
Ltd,Bangalorc

01/53/8′E/

鰤 20′M-37/1C

200919 2 Nos. Thermal Night
Vision Scope for Anti
Poaching and
Surveilla.oce

112 Commcnts  sought  From
MOEF&CC  (WL)  on
23092019

Remindcrs scnt,O MOEF&CC

(WL)    on    28 01 2020,
16 09 2020 and 06 10 2020

MoEF&CC(WL)宙 dcに ttCr
datcd 06 10 2020 has rcqucstcd

the r11", 10 n■ mish `N∝ ' of

CWLヽV,輸 ataka

Rcmlndcr scnt to f―  vidc
cIIlail datcd 23 1 1 2020

Ｚ^０́ Culminating
Technologies,
Allahabad
0t/53/8/E)
AM20tC-25nC

2011 19 10 Nos. ofnight vision
Devices

50 Colnmcnts  sought  Frolll
MOEF&CC   (ヽ VL)  on
21 112019

Rcmindcrs      scnl      tO
MOEF&CC(WL)vide emall
datcd 28 01 2020, 16092020,
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06102020,  23112020
10 12 2020  1cqtlcsting
providing comlncllts

祠
ｈ

63 E     Chldalll,
Tclangana
01/53′ 8′官

Alv420/E-21′ IC

030320 44 Nos ofHlntlng
Trophic

897 Commcllts    sougllt    from
MOEF&CC  (WL)  on
06032020

Rcmindcrs    sent    to
MOEF&CC(WL)vidc mJl
datcd 16 09 2020, 06102020,
23 11 2020  and  ll 12 2020

requestulg  for  pro■ nding

cOmmcnts

64 AKlinaal VclcHnaγ
Products P■ Ltd,
Indorc

01/53/8/53733/AM2
1′A13/1C

010,20 (l) 6 Set Gut 50
comfoflable universal
gas applicator with all
Accessories
(2) 1 Set Tmnquilizer
Gun Guy .50 with all
Accessories
(3) I Set Tranquilizing
Gun- Tele blDject GUT
.50 with all Accessories.

93 Commcnts s∞ gllt from
MOEF&CC  (WL) on
04072020

Rcmindcrs       scllt      to

MOEF&CC(WL)宙 dc cr・ ail
datcd 16 09 2020, 06102020
and 23 11 2020

Rcmindcr sent to MOEF&CC

(WL)on ll 12 2020 rcqllcsting
For provldintt conllnellts

′
０ Dr ntlrshcdd

Alllnad,

Pincipal

lllvc゛igator, S&H,
Kashmir
01/53/8/53811′

ハよ121/D-10/1C

150720 (1) 2 Nos.
Solar Argos/ GPS 30g
PTT (Animal
Tracking Device)
(2) I No. Solar
tugos/GPs 459 PTT
(AIIimalTracking
Device)

91 Commcnts  souttt  from
MOEF&CC(WL)     on
02092020

Rclmndcrs       scnt      to

MOEF&CC(WL)vidc Cmails
dalcd    06 10 2020    and
23112020
Commellts arc awa■cd tom
J&K

Rcmindcr scnt lo MOEF&CC

(ヽVL)on ll 12 2020 rcqllcsting

for providing commcnts

０́′０ G    Amacndcr
Rcddy,Hydcrabad
01/53/8/53861/AN12
1/C-13/1C

250720 4 Nos. Animal Trophies 11 Conllllellts smght tom
MOШ&CC (WD  on
30072020

Rcminders      scnt      to

MOEF&CC(WL)vidc mmils
datcd 16 09 2020, 06102020,

23 11 2020 and O1 12 2020

67 A&S Crcation,
Ncw Delhi
01/53′ 8/53967/Alv12

1/A35′ IC

140820 2 Nos. GPS Vertex
Collar with standard

29 Commcllts  sOugllt  tom
MOEF&CC  IWL)  on
19082020

MOFF&CC(WL)   udc
CCIFeSpOndence   F no    3-

1:/2019WL oaltl)(V013)
datcd 06 10 2020 statcd that

NOC ofCWLW,oF conccrncd
Stalc to be submittcd for
ilthcr cOsidcration
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υ Adinath VclcHnary
Products P, Ltd,
Indorc

01′ 53/8′53987′AN42
17A-36/1C

180820 (1) l  SCt  RD706  -
Rcmotc lnJectlon

gun ulcl bag and 価ll
equiprncnt    vvith    all

AcccsЮ nCS

(2)l Sct Tranquilizcr
Gun with an´にccssOrlCS

(3)l Scl Tr狙9■ h2cr
Cun with all AssessoHes

(4)l Sct Tranquilizcr
Cun with an

AcccssmeS

(5) l Scl ChCmical
Rcstraml   EquipIIlcnt
with an AcccssOHeS

(6)l Sct RD706 Remote
lnjcction Cun with an
Acccs,DhCS

(7)  l  Set  RD706  -
Rcmotc Lljcalon
gun tlcludlng bag and

in Equipmcnt wih a‖
氏 cessoncs

(8)l Set TranquilizcI
Cun with all AcccssOnCS

(9)2 Scts Tranqullizing

31n RD706 with all
Acccssoncs

(10) l SCt tranquilizing
Cun  RD706  widl  an
た ccssones

(11)  l   SCt  RD706
Rcmotc lnJccHon Cun
with aliハ ccessoics

143 Comments  sought  fronl
MOEF&CC  (WL)  on
19082020

MOEF(Wり Йde Cmall datcd
06 10 2020   sought   sKlnlc

clanflcations tom thc in“

Ъ c rlnll replied vidc cmail

datcd 08 10 2020

Rcminder scnt to MOEF&CC

(WL) vide eman dated
01 122020

69 越 S Crcations,

New Dclhi
01′ 53/8/54035′ A342
1/A38/1C

240820 10 Nos
Lite Track 140 Collar

w“h stalldard

acccssoics

144 Commcnts  sought  from
MOEF&CC  (WL)  on
26082020

MOEF&CC (WL) vldc
CO“●●pOlldencc   F No3
11′2019WL (partl) (V013)
datcd 06 10 2020 stated that

`NOC' of Cヽ VLW, Arunachal

Pradesh to bc submltcd For
inhcr cosldcratlon

70 A&S   Crcations,
Ncw Dclhl
01/53/8′54046/AM2
l A 4α IC

260820 8 Nos.
Telonics Tag with
accessories

12 Approved as recomlllended
by MoEF&CC (WL)vide
OM No3 H′2019WL(parti
(VO13)dated 05 11.2020

CLA New Delhi may issue the import authorizalion to the applicant for import of 08 Nos of Telonics Tag

with accessories from USA for a CIF value of Rs.121897.92 [US Dolla$ (USD) 1603 92] subject to the

condition mentioned in the MoEF&CC(WL) OM No. 3-l I / 2019 wL (pafll (vol.3) dated 05.1 I .2020 as

well as with Tmding coDdition besides other usual condition of impon authorization The enclosures will
be sent by e-mail to the applicant and CLA New Delhi.

′^ A&S  CК ations,
New Dclhi
01/53/8/54064/

鰤 21′ A42′lC

010920 3 Nos l otckLitc Track
420 Nvith

standard acccssoHCS

々
フ

て
０ Approvcd as rccomElcnded
by MoEF&CC (WL)vide
OM No 3‐ 11/2019WL(partl

rVo1 3)dated 05 112020
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CLA New Delhi may issue the imporl authorization to the applicant for import of 03 Nos. of Lorek Lite
Track 420 with standard accessories fiom Canada (CAN) for a CIF value of Rs.552368/- [US Dollars
(USD) 72681 subject to the condilion mentioned in the MoEF&CC(WL) OM No.3-ll/ 2019WL (partl
(Vol.3) dated 05.11.2020as well as with Trading condition besides other usual condition of impon
authorization. The enclosures will be sent by e-mail to the aDDlicant and CLA New Delhi.

72 A&S  CreatiOns,
Ncw Dclhl
01/53/8/54093/

AM21/A`5/1C

070920 8 Nos
CPS Solar PTT Tags

with

AcccsЮ HCS

221 Approved as recoIIlmended
byMoEF&CC(WL)宙 de OM
No. 3‐11/2019 WL (partl

(Vo13)dated 05 11 2020
CLA New Delhi may issue the import authorization to fie applicant for impo( of 08 Nos. of GPS Solar
PT'T Tags with Accessoriesfrom USA for a CIF value ofRs.552368/- IUS Dollan (USD) 29200] subject
to the condition mentioned ir the MoEF&CC (WL) OM No. 3-ll/ 2019 WL (parrt (Vol.3) dated
05.1 1.2020as well as with Trading condition besides other usual condition of import authorization. The
enclosur€s will be sent by e-mail to the applicant and CLA New Delhi.

73 Dr T Prabhakar
ChQvdary,
Tclangana

01/53/8/541247AIM2
lrD‐ 18打C

130920 l4 Nos Hunting Trophies
Animal Mounts

く
つ

イ
” Commcrlts  sought  frolll
MOEF&CC  (WL)  ∞
14092020

Rcminder sent vidc mail dated

23112020
フ4 Mohamnlad Owais
All    Madh"
Pradcsh

01/53/8/54167′ AM2
1′M‐53aC

21 0920 I No. Stuffed Ardmals
(Taxidermy) Backskin
(Common Name
Blesbuck & scientific
Name Damaliscus
Pygargus Phillipsi)
I No. Stuffed Animals
(Taxidemy) Flat skin
(Common Name- Zebra
& Scientific Name Equus
Burchelli)
I No. Soffed Aflimals
(Taxidermy) Backskin
(CommoD Name - Blue
Wildebeest & Scientific
Name
Connochaetes Taurinus)
I No. Stuffed turimals
(Taxidermy) Shoulder
Mount (Common Name
Waterbuck & Scientific
Name Kobus
Ellipsipr),rnnus)
I No. Stuffed Animals
(Taxidermy) Shoulder
Mount (Commotr Name

Blue Wildebeest &
Scientific Name
Connochaetes Taurinus)
I No. Stuffed Animals
(Taxidemy) Back skin
(Common Name
Waterbucl & Scienrifi.
Name Kobus
Ellipsiprymnus)
2 Nos. Stuffed Animals
(Taxidermy) l,egs
Ashtray (Common

48 Commcllts  sougllt
MOEF&CC  (WL)
22092020

Rcmindcrs scnt 宙de
datcd    23 11 2020
01 122020

from

ｍａｉ‐ｓ
嗣

Ｃ

う
′



゛

Name- Wate$uck &
Scientific Name Kobus
EllipsiprlDnus)
I No. Stuffed Animals
(Taxidermy) - Legs
Lamp (Cornmon Name
Waterbuck & Scientific
Name Kobus
Ellipsipr),rnnus)
1 No. Stuffed Arimals
(Taxidermy) Shoulder
Mount (CoDmon Name
Cemsbuck & Scientific
Name Oryx Gazella)
I No. Stuffed Animals
(Taxidermy) Backskin
(Common Name
Gemsbuck & Scientific
Name Oryx Gazella)
I No. Stuffed Animals (
Taxidermy) Shoulder
Mount (Common Name
Blesbuck & Scientific
Name- Damaliscus
Pvsarsus PhilliDsi).

●
０
一
′ Sameer Meer,

Madhya Pradesh
0l/53/8/54168/
AM21/S-So/{C

210920 I No. Stuffed Animals
(Taxidermy) Shoulder
Mount (Common Name-
Blue Wildebeest &
Scientific Name
Connochaetes Taunnus)
I No. Sluffed Animals
(Taxidermy) Shoulder
Mount (Cornmon Name
Waterbuck & Scientiflc
Name Kobus
Ellipsipr,,rnnus)
1 No. Stuffed Animals
(Taxidermy)
Backskin (Common
Name Blue wildebeest
& Scientific Name
Connochaetes Taunnus)
I No. Sluffed Animals
(Taxidermy) Back skin
(Common Name
Waterbuck & Scienlific
Name Kobus
Ellipsiprynrnus)
2 Nos. Stuffed Animals
(Taxidermy) Legs
Ashtmy (CoDmon Name

Waterbuck & Scientific
Nafie Kobus
Ellipsipr,'rnnus)
I No. Stuffed Animals
(Taxidermy) t egs
LamD (Common Name

´
つ CommeDts

MOEF&CC
22.09.2020.

Reminder sent
(WL) vide
01.12.2020.

sought ftom
(WL) on

tO MOEF&CC
email dated
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waterbuck &Scienlific
Name Kobus
EllipsiprrDnus)
I No. Stuffed Animals
(Taxidermy) Backskin
(Common Name
Blesbuck & Scientific
Name Damaliscus
Pygargus Phillipsi)
I No. Stuffed Animals
(Taxidermy) Flatskin
(Common Name - Zebra
& Scientific Name Equus
Burchelli)
2 Nos Sruffed Anirnals
(Taxidermy) tegs
Ashtray (Common Name

Z€bra & Scientific
Namc Equus Burchelli)
I No. Stuffed Animals
(Taxidermy) - Legs
Lamp (Common Name
Zebra & Scientific Name

- Equus Burchelli)
I No. SlufIed Arimals
(Taxidermy Shoulder
Mount (Common Name
Gemsbuck& Scientific
Name Oryx Gazella)
I No. Stuffed Animals
(Taxidermy) Backskin
(Common Name
Gemsbuck & Scientific
Name Orla Gazella)
I No. Stuffed Animals
(Taxidermy) Shoulder
Mount (Common
Nameblesbuck &
Scientific Name
Damaliscus Pygargus
Phillipsi).

76 翅 lnatll Vclcnnarv

Prodllcls PЙ  Ltd,
Indore

01/53/8/54191′ AN42
11 5ヽ0′IC

240920 (l) I Set X{aliber Stock
and Action, Pneu Darl,
Overall Length Rifled
stainless steel 50 caliber
with optional l lmm
smooth bore barrel
sleeves, Sight 3x9
adjustable scope
(2) I Sel Tranquilizing
equipment
(3) I Sel Tmnquilizing
equipmenl
(4) I Set Tnnquilizing
equiDmeot

46 Commcnts  sollght  From
MOEF&CC  Ⅳ L)  on
25092020

Remindcr      scllt      to

MoEF&CC(WL)■■de Clnan
datcd 01 12 2020

77 Adinath Veterinary
Products P!,t Ltd.,
Lrdore

29920 (1)l Set
Tranqllllレ lng cqulpmcnt

(Pncu Dat XCalibcr),

462975 Comlncntssought     from
MOFF&CC  (WL)  On
29092020            ^
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01/53/8/54220/AM2
1′A52/1C

(2)l Sct
Pneu‐ Dalt XCaliber
TM―Rine,

(3)l Set
Pncu‐Dart X2 TM
Pistol

(4)l Sct
PIlcll‐ Dart Bio Jcclor Kit

Rcmindcr     sent     tO
MoEF&CC(WL)vidc Cmn
datcd 01 12 2020

78 A&S Crcations,

West Patcl Nagar,
New Delhi
01′53/8′ 54255/Aさ42
1/A‐ 54/1C

051020 2 NOs
sonar PIT Tags with

standard

acccssOncs

451400 Approved ns recommended
by MoEF&CC(WL)宙 de
OM N0 3‐ 11/2019WL(partl

(Vo13)dated 05 11 2020

CLA New Delhi may issue the import aulhorization to the applicant for import of 02 Nos. of Sollar PfT
Tags with standard accessories from USA for a CIF value ofRs.451400/- [US Dollars (USD) 6100]
subject to the condition mentioned in the MoEF&CC(WL) OM No. 3-l l/ 2019 wL (panl (Vol.3) dated

05.11.2020 as well as with Tradtug condition besides other usual condition of import authorization. The
enclosures will be senl by e-mail to the applicant and CLA New Delhi.

79 越 S Crcations,

West Patcl Nagar,
New Dclhi
01/53/8′54257A■ 12
1/A‐ 55/1C

051020 4 Nos
GPS Venex Collarwith
standard
accessones

554528 Approved as recommended
byMoEF&CC(WL)vide OM
No    3‐ 11/2019WL(parti
(Vo1 3)dated 05 11 2020

CLA New Delhi may issue the import authoriztion to the applicant ior impon of04 Nos. ofGPS Vertex
Collar with slandaid accessories fiom Germatry (DEU)for a CIF value of RS.554528/-[EURO (EIJR)
g48l subjcct to the condition mentioned in the MoEF&CC(WL) OM No. 3-11/ 2019 WL (panl (vol.3)
dated 05.1 1.2020as well as with Trading condition besides other usual condilion of import authorization.
The enclosures will be sent by e-mail to the applicant and CLA New Delhi.

80 絨 S  Creations,
New Delhi
Ol′ 53/8′54271 AM2
1/A‐ 57/1C

071020 2 Nos
Dan lll cct Tranqunぉ ing

(Modcl RIF I M)wih
Standard acccssoHCS

89 Contlllellts    sought

MOEF&CC(WL)
08102020

On

From

A&S   Crcations,
Ncw Delhi
01753/8′54290/AN12

1/A-71/1C

9102020 l5 Nos.
Ecotone CPS GSM
Collar Withstandard
Accessories

286463
160

Approved as recommended
byMoEF&CC(WL)vide OM
No   3‐ 11/2019WL(partl
(Vo13)dated 05 11 2020

CLA New Delhi may issue the import authorization to the applicant for impon of 15 Nos. of Ecolone CPS
CSM Collar witl standard accessories from Poland (POL) for a CIF value of Rs.2864631.60 [EURO
(EUR) lS030.S4l subject to the condition mentioned in the MoEF&CC(WL) OM No. 3-11/2019WL
(partl(Vol.3) dated 05.11.2020 as well as with Trading condition besides olher usual condition of import
authorization. The enclosures will be sent by e-mail to the aDplicant and CLA Nev. Delhi.

０

＾ A&S  Creations,
Ncw Dclhi
01/53/8′54317郎 12
1/Aる5/1C

131020 16 Nos
Lite Track 140 Collars

wth standard acccsso● cs

271 Commcnts  sought  ■om
MOEF&CC  (WL) on
13102020

越 S   Creaticlns,

Ne■ Dethi

01/53′ 8/54338 AM2
l A 67′ IC

161020 5 Nosvectronic GPS
Vertex Collars with
standard accessories

70 Comlncllts  sought  frOm
MOEF&CC  (WL) on
21 102020

84 越 S   Crcations,
New Delhi
Ol′ 53/8′54351/N2
1/A-69

201020 2 Nos.
Vectrooic GPS Vertex
Collars with standard

285840 Approved as recommended
by MoEF&CC("L)Vide
OM No 3:1′2019WL(partl
(Vo1 3)dated 05 11 2020

CLA Ner Dcull may iSSuc thc ullport authonzation to the applicant for import of 021ヾ os of Vectronic

CPS Vcltcx Collars with Standard Accessoncs From CcI‖ lany(DEU)for a CIF valuc oF Rs 285840/―

rEURO(EUR1 3323 70]subicct to thc condition melltioncd in thc MoEF&CC(WL)OMNo 311′ 2019
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WL (partl (Vol.3) dated 05.11.2020as well as with Trading condition besides other usual condition of
import authorization. The enclosures will be sent by e-mail to the applicant and CLA New Dethi.

●
つ
０
０ Mohamllcd   Bin
lbrahim  Masqati,
H■dcrabad
01/53/8/54350/A■12

1/N4-70/1C

201020 10 Nos
Taxidcl..ly Animal

Trophy Mounts

35 Commcnts  sougllt  nOm
MOEF&CC  (WL)  on
20102020

Rcmnders scllt vidc cmalis
datcd    23 11 2020    and
01 122020

０́ HI Tcch Advmce
Produo,Indorc
01/53/8/54381ん ヽヽ 12

1′H●7ЛC

2710202
0

5 SETS
hlccaOn RIneゎ art
proJcctor Double Barel

恥〔DB13 3 no,In cction

Hnc/dart

proJcctorWSP25-1

No,llllcction inc′ dalt

prOjcctOr ttIST―

lNo,JMSPCASE Hard
casc-1

108809
749

Approved as rocommended
by MoEF&CC (WL)Vide
OM dated 24 11 2020

RA, Indore may issue the impofl authorization to the applicant for import ofDouble barrel gun (JMDB 13)
and Dart Gun (Tranquilising gun with aII necessary supplies), lnjection Rifle JMST.25 MODEL Danlnjet
with telescopic & l1+13 nrm barrel with tmnsport case and accessodes, DAN-INJECT t}T,e double Barrel
lnjection tufle, Jab stick below pipe system and accessodes and Projectile S,,ringe JMSP 25 Model Dan
Inject witl Telescopic ard accessories {iom Dermark (DNKXor a CIF value of Rs.1088097.49/- IEI]RO
(EUR) 12392.911sub.iect to the condition mentioned in the MoEF&CC (WL) vide OM dated 24.11.2020
as well as witl Tmding condition besides other usual condition of import authodzation. The enclosures
will be sent by e-mail to the applicant and RA, Indorc.

′̈ GllllJan Jcwcis P,

Lid,

Mulund     Wcst,
4ヽumbai
01′53/8/5440γA■12

1/C‐ 27′ IC

021120 5000 Unit of
Mother of Pearls
Caryings from China
(To be used injewellery
as decorative pie€es).

500000 Comllellts  sougllt  frOm
MOEF&CC  (WL)  on
05112020

Part 4 Miistrv oF Steel(ヽ 4oS)

隣

Ｎ。

Name of the
spplicant (M/s.)
&HO File No.

Dste of
receipt

Item for import
CI「

value

(lakh)

Status

０
０ Barq    Ccncral

Tradlllg P■  Ltd,
Chcmai
01/53/8′官

ANI120 B42′ IC

020120 50018 MTs Steel Slag 356 Comments sought from DIPP
& M/o Steel on 06.01.2020.

M/o Steel vide U.O. dated
03.03.2020 has soughl
infomation from the firm.

DPIIT vide e-mail dated
12.05.2020 has also sought
information from the firm.

Reminder sent to frrm on
01.10.2020 requesting lor
fumishing reply.

The firm vide email dated
01.10.2020 informed that they
are in Drocess of settins the
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PCB ccrtincatc

Fi,...'s rcply has bccn rcfcrrcd

to DPⅡT Ⅵdc cmail datcd
01 122020

89 Dubal lntcrnatiollal,

Mulllbai

O1/53/8′ Tン

パさ120/D-46′ lC

110220 10000 Kgs Tungsten
Scmp

1080 Cornmetrts sought from M/o
Steel on 13.02.2020.

Reminder has b€en sent to M/o
Steel on 16.09.2020 requesting
for expediting comments.

90 MRK ttcx PHvdc
Limited,DeШ
01/53/8/54316/A342

1′ 1ヽる 5/1C

13 1020 4000 MT
[on and Steel Shan and

Crallk Shan(obtalllCd

“

m Shlp)

16800 Comments sought from M/o
Steel on 14.10.2020.

91 Universal

Tradclinks,

Rajkot

01/53/8/54395/AM2
1″‐7/1C

291020 22 MTs
By prOduct obtaincd

whilc manuFactuing
pnmc Fcltl Silicon

292751 Comments sought ftom M/o
Steel on 03.11.2020.

Part S MoEF&CC (OC) and D/o C&PC

S
No

Name ofthe
applicant (M/s.)
&HO File No.

Date of
receipt

It€m for import
CIF
valuc

`lakh)

Status

92

ヽ

Charda Chcmicals
Limitcd,Mumbai
01/53′ 8′E/

AN420′C-231lC

220819 350000 Kgs Calbon Tetra
ChloHdc

1837 Comments  sought  from
MoEF&CC(OC)ad c&PC On
23082019

MoEF&CC vide OM No.
1I/712O15-OC dated
06.12.2019 has informed that
as per the past practice, the
recorrmendation for import of
CTC were issued as agreed
between the CTC Producers
and Consumers in the meeting.
As per lhe minules of the
meetrng dated 18 hSeptember,

2019 between the CTC
Producers and Consumers therc
werc pending quantities of
CTC to be imported against
existing licenses, These were
to be first impo(ed and further
imports of CTC would be
decided as per decision of the
next meeling in December,
20t9.

Reminders sent to
MoEF&CC(OC) on
13.08.2020. 16.09.2020 and
28.09.2020 for expediting

MoEF&CC (OC) dated
05-10.2020 informed that
MoEF&CC vide its OM of
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even number dated 6.12.2019
has akeady sent its comments
to DGFT w.r.t. the above
me ioDed application.

Reminder sent to C&PC on
16.09.2020.

C&PC has sought some
informatiorL/documents from
the firm vide letler dated
21.t0.2020.

93 Bharat   Rasayan
Ltd,CuJarat
01′53/8/53718′ AM2
1′B-25/1C

300620 150 MTs Carbon Tctra
Ch10Hdc

820 Conllncnts sought  お m
MOEF&CC(0)& C&PC on
02072020

MoEF&CC(0)Vide OM No
l1/7/2015“ЭC          datcd
17 07 2020 statcd that thc rl,...

nccds to gct rcgistcr undcr
Ozolle  Dcplctlng  Substanccs

(Rcgulation&Colltrol)Rules,
2000 and its amcndlllcnts using

Fo“
“
10A as imporlcr Of CTC

for feedstOck usc  Thc salnc

nccds to be prOvidcd For Furthcr

p“∞essing thc casc

Furthcら MoEF&CC(OC)vidc
OM No ll′ 7/2015‐ OC datcd
16 10 2020 hasinfo`Ⅲ

`cd that h
thc llleeting dt 28 08 2020 hcld

wnh ACM and major users of
CTC undcrthe charmallship of

Joint Sccreta,with a view to
ascerta■n  thc  dclnand―supply
posltion OF CTC in COunt,,
wllerelll   dccidcd   that

(ChCmCal)          pending
applications for import oF CTC

will be clcarcd bascd On thc
ACM rccommendatlon OzOnc
ccll has also info..ned that thc

naIIlc of the rlrln is nOt in the

list OFcnte¬ piSCS rccommended
For impolt OF CTC by ACM
uptO QualtcrJll,10 SCptclllbcr,

2020: llcncc, it is not possiblc

For    them    tO    providc
conllncllls/vicws  on  thc
applicalion

Comments  received  frolll
C&PC  宙de  No C_Π _
17014′ 1ノ2020‐CIEM II‐ CPC
dnted 29 10.2020

94 Herallba lndustrlcs

Limitcd,

01 1020 300000 Kgs
Carbon Tctra

156450
00
Approved as recOmmended
byC&PC vide^OM No C‐ II‐
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Mumbai
01/53/8′54234/AM2
1/H42/1C

ChloHdc 17014′ 1′2016‐Chell1 11(FTS:
10245)dllted 19 10 2020 and
MOEF&CC(OC)Vide OM
dated 20 11 2020

RA, Mumbai may issue the import authorizatioD to the applicaDt for import of 300000 Kgs of Carbon

Tetra Chloride from Russia (RUS) for CIF value ofRs.15645000.00/- IUS Dollan (USD) 210000] subjcct
to the conditions me ioned in the C&PC OM No. C-tl-l?014/l/2016-Chem.ll (FIS: 10245) dated
19.10.2020 and MOEF&CC (OC) oM dated 20.11.2020 as well as with actual user condition besides

other usual conditions of import authorization. The enclosures will b€ s€nt by e-mail to the applicanl aId
RA. Mumbai.

●
フ
●
ウ Lupin Limitcd,

Sanlacruz  (D,
Santacruz  (D,
Mumbai
01/53′ 8/54388′AM2
1′ L‐21′lC

281020 2 Nos
BromclnuoЮ mcthane

cAS N0 373-52●
NヽV 2Kg
Cylindcrl tOm china

290940 Commcnts  sclllgllt  From
MoEF&CC(OC)&C&PC On
2112020

Colllments   received   fronl

MoEF&CC(OC)Inde OM
No  H/1672017‐OC(Part_1)
dated 12 11 2020

Comments from
rwaited.

C&P(

96 MCettmi organics
Limitcd,

Vatva,,Ahmcdabad
01/53/8/54385′ AM2
1組‐7MC

281020 570000 Kgs
Carbon TctraCЫ Onde

(CTC)

317418
75

Approv€d as recommcnded
by C&PC vide OM dsted
24.11.2020 rnd MoEl'&CC
(OC) vide OM drted
03.12.2020.

RA, Ahmedabad may issue the import authorization to the applicant for import of570000 Kgs. ofCarbon
Tetra Chloride fiom GCA for CIF value ofRs.31741875.00 LIUS Dollars (USD): 427500.001 subject to

the conditions mentioned in the C&PC OM dated 24.1L2020 atrd MoEF&CC(OC) OM dated 03.12.2020

as well as wilh actual user condition besides other usual conditions of impon authorization. The enclosures

will be sent by e-rnail to the applicant and RA, Almedabad.
97 UPL   Limitcd,
Bandra     East,
Maharashtra

01/53/8/5440νAN42
1測 -7′IC

301020 490000 Kgs ofCa・ bon
Tclra ChloHdc

Approved as recommellded
by MoEF&CC(OC)Vide OM
dated 18 11 2020 and C&PC
vide OM dated 24 11 2020

CLA, New Delhi may issue the import authorization to the applicant for import of490000 Kgs of Carbon

Tetra Chloride from China (CHN) for CIF value of Rs.23520000.00 /-[US Dollars (USD): 294000.00]

subject to the conditiotrs mentioned in the MoEF&CC (OC) OM dated 18.11.2020 and C&PC vide OM
daled 24.1\.2020 as well as wit]l actual usff condition besides other usual conditions of import
authorization. Tte enclosures will be sent by e-mail to the applicaDt and CLA, New Delhi.

98 Bharat   Rasayan
Limmed,
Bharuch,Gttarat

O1/53/8/54412/Aヽ 12

1/B-58′ IC

0311 20 450 MTs
Carbon Tctra ChloHdc

253 125

00
Approved as recomnlended
by MoEF&CC(OC)Vide OM
dated 09 11 2020 C&PC vide
OM dated 24 11 2020

CLA, New D€lhi may issue the import authorization to the applicant for import of 450 MT of Carbon

Tetra Chloride fiom China (CHN) for CIF value of Rs.25312500.00 /-[US Dollars (USD): 337500.00]

subject to the conditions mentioned in the MoEF&CC (OC) OM dated 09.11.2020 C&PC oM dated

24.11.2020 as well as with actual us€r condition besides other usual conditions of import authorization.
The eoclosures will b€ sent by e-mail to the aDplicant and CLA, New Delhi.

99 AQSA Stamping,
Andhch     East,
Mumbal
01/53/8/54441′ AM2
1/A-78/1C

071120 200 MTs
Regried/ Hdpe/ Granules
ofPlastics

241XKKl

O
Commcnls mught“ m DPII「
&C&PC on 09 11 2020

100 High Exinp€tro 0811 20 20000 Ml 708246 Comments sought from C&PC
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PHvatc Limitcd、

Ne■ Delhl

01′ 53/8′54442/AM2
1/H‐ 52/1C

Liquid Paraffrns - 40 600 on 09.1L2020.

C&PC vide OM drted
26.11.2020 has sought some
inforDrtiotr/ documents from
tbe rirm.

Part 6 IЧeity

S
No

Name of the
rpplic.nt (lv-/s.)
&HO [ile No.

Dete of
receipl

Item for import CIF
value

riakll)

Strtus

101 ЛVS  Stocl  Ltd,
M― bai
01′ 53/8′E AM20/J―
241C

2211 19 2 Set 3D top scan for
blast fumace aloDgwith
stafldard set of spares and
accessodes

10081 Commcnts sought ,om D7o
Hcavy lndust,on 25 11 2019

D′o Hcavγ ■lduSt,宙de OM
No 15(6)JSWStCClLtυ 2020‐
HEI    dated    21 02 2020
suggcstcd to scck commcnts
from Dcpartment of Spacc and

McitY

Application fowardcd to Dcpt

of    Spacc    and    4ヽcitY
16092020

McitY  vidc  cmail  datcd
16102020 a゙tcd that thcy
havc askcd thc FIIIn to nmish

rcply to ccltain information

Rcmindcr sclll to flall on
07 10 2020 by McitY

102 Baskarall,Shcvapct,

Salcm
01/53/8′54045/AM2
1′B3シIC

260820 14 Kgs
Scmi Finishcd Prodllcts

in Silvcr WLE Round

く
０

一
′ Comments sougllt■ om Mc■Y

and DPIIT On 28 08 2020

DPIIT vide OM No P―
47012/81/2020-TSヽ V    datcd
15 09 2020 statcd thal DPIIT is

not concemed in dle mattcr

McitY  vide  enlail  datcd
16 10 2020  statcd  that  thc

matter docs not pcrtain to
them

lnforllla● on has beell sought

Frolll rlm vide email dated

05.112020
103 Brandenburg

Innvovations India
Private Limited,
Ikrnatala
01/53/8/54183/AM2
I lB43/LC

230920 (l) I No. Electronic
measuring iNtrume
(2) I No. Power supply
board
(J) I No. PCB sensor

board
(4) I No. Electonic
charger
(5) 1 No. AC to AC

(6) I No. Boot kit

34 Comments sought from MeitY
on 25 .09 .2020 .

MeitY vide email dated
16.10.2020 stated that they
have askcd the firm to fumish
reply to certain information.

Firm's reply is awaited.

Reminder sent to lum vide
ヽ
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(?) 2 Nos. PCB board
(8) I No. Wireless
charying boad
(9) 1 No. Anasonic
sensor
(10) 9 Nos. Wisol chip
RCI
(l l) 2 Nos. Wisol chip
RC3
(12) 6 Nos. Pesr derect 3d
board
(13) I No. Wir€less

(14) 8 Nos. wisol chip
RC 214

(15) 1l Nos. Micro
controller board
(16) 1 No. Notebook
(laptop)
(17) 5 Nos. Air quality
unit
(18) 4 Nos.
Housekeeping items
(19) 17 Nos. Power
supply regulator
(20) 4 Nos. Spectra
compact
(21) 4 Nos. IAQ box
(22) 4 Nos. Driver EB
236
(23) 5 Nos. Driver
CKEO96
(24) 9 Nos. Amphenol
sensor
(25) 2 Nos. Senirion
(26) I N.s Senirion
SBPC3
(27) I No. Senirionsek
(28) 3 Nos. Cobra
(29) 4 Nos. Speclra
compact
(30) 2 Nos. Panasonic
sensor
(31) 12 Nos. Eleclronic
work beDch
(32) 3 Nos. PCB board
(33) I No. Micro
controller
(34) 2 Nos. PCB Board
(35) 1 No. Ultrasonic pest

detect sensor
(36) 1 No. Electronic
itern
(37) I No. Data logger
(38) 3877 Nos. Micro
controller chip
(39) l5 Nos. Oplical wire

l5 Nos. Pest delect

email dated 04 11 2020



^

屏

scnsor

(41)15 Nos Scnsor cablc

(42)15 Nos PhOto scnsor

(42)l No Hakkosmke
absorbcr

(43)l No Hakko
soldcnng station

(44)l No LG 27
Molutor

(45)10 Nos Micro
Controllcr Chip

(46)l No Pcst dctcct
sensor

(47)7 Nos Elcctro」 cs

30ARD
(48)S Nos Pc“ dctcct

(49)l No Sim modulc
(50)l No Pcst dctcct
senttDrs

(51)9 Nos clcctroic
itcm silicon

(52)l No sigFoxpcb
board

(53)l No Micro
allasKDmc board

(54)l No Micro
colltroncr chip

(55)l No PCB board
(56)l No PCB bottd
(57)10 Nos EIcctrlc wire

(58)3 Nos Pest dctcct
scnsor

(59)2 Nos Allasonic
scnsor

104 Mystikoe     Wcb
ScⅣlccs P、l Ltd,
Karnataka

01/53/8′54300AM2
1/M-63AC

091020 40 Btl
Dinヽcrs

(the r_ arc lmporting
n。,,,EuЮ pe From Munio
Homc which is Clobal
brand to rcscll to lndian

customcrs)

62748 Comments sought from MSME
on 12.10.2020.

Comments also sought fiom
MeitY on 29.10.2020.

Application with aftachments
have been sent again to MeitY
vide email dated 05.11.2020.

●
０
ハ
） Catcrpillar   india

PH■ate Llmitcd.

T… anl,Chcnnai
O1/53/8/54453/AM2
1/C‐381C

091120 (1)50 Nos
Colltrol Unit PNIC‐

RUSed SCCOnd Hanの

(2)30 Nos
SolcШDid DHvcr PMC―

SD10S4(Uscd SCCOnd
Halld)

(3)5 Nos
PMC Intclligcnt

Codlng P!u8(Uscd‐

SccondHand)

(4)6 Nos
Power Supply.Adaptcr

PMC Vl(Uscd‐Sccond

131700
0

Comments sought from DPIIT
& MEITYonl0.l 1.2020.

DPIIT vide OM dated
23.11.2020 has informed thal it
is not concemed with the
matter and Department of
Healy lDdustry may be
consult€d on lhe matter.

The coDDittee decided to
lorwrrd the rpplicrtion to
DHI for theil comDe s.

Accorditrsly. commeDts

う
０



Hand)

(5)5 Nos PMC I12 Bidi
Couplcr

aじscd‐sccond hand)

(6)l No
IS Powcrswltch 6T

2SM(Used‐SCc∞d Hand)

(7)20 Nos
OS`LED‐Plug For
SDl(Uscd― Second Hand)

(8)l No
Cablc SKX24
DSu192000MM(Uscd‐
Scc∞d Hand)

(9)l No
PMC BID1232
Adaptcrompletc(uSCd―
SccondHalld)

(10)l No
Cablc OS8 RJ45
5∞OMM XEMV(uscd
Sccond Hand)

(11)30 Nos
CablcSm4 0S4
500MMl l(Used
Sccond Handl

(12)70 Nos
CablcSm4SKK24
700MM l:lo」 sCd―
Sccond Handl

(13)9 Nos
Cablc S磯 4 open L‐
4000mm(Used SecOnd
Hand)

(14)l No
Cablc S磯 4ヨЭS4 L―
3000mm
(USCd― SCCOnd Hand)

(15)3 Nos
Powcr Supply Units

(Uscd― Second Hand)

sought   from
26112020

Pan 7 Ministry of Mines

ま
、

Nrme of the
applicatrt (Nrs.)
&HO File No.

Dste of
receipt

It€m for import
(1「

、lllue

rlakh)

Strlus

106 C T CЮup.Kerala
01/53′ 8/3200yA341
9′ C‐3/1C

250518 One Ton ofNatuml
Calcium Carbonate
Everzit

063 CommeDts sought from C&PC
on 05.06.2018.

D/o C&PC vide OM dated
13.07.2018 has informed that
Natuml Calcium Carbonate
Everzit is mineml product
falling under Chapter 25, which
is not looked after by D/o
C&PC and informed that ihe
application may be referred to
Ministry of Mines to seek their
comments in the matter. D/o



C&PC vide e-mail dated

25.10.2018 also informed that
the matter does not pertain to
them.

Comments sought from M/o.
Mines on 30.07.2018.
Reminders sent to M/o Mines
on 13.08.2020, 16.09.2020 and
09.10.2020 requesting for
expediting comments.

M/o Mines vide OM No.
16/1512020-M.Y dated
23.10.2020 has requested lo
take decision in the matter
subjecl to the comments/ inputs
of respective State Government
directly.

The Committee decided io
Meeting No. 7/AM2l d.ted
04.11,2020 to send the
rpplicrtion to Stlte Co}t for
their commetrt3.

AccordiDgly, Kerala Strte
Golt. hss been rcquested
vid€ e-oril dt. 17.11.2020 to
Drovide their comtrrcnts.

107 K K Rェ ks
Cranltes lndia

Ltd,

Thvalldrum
01/53/8′ツ

AM20 K‐ 16aC

&
P、■

290819 15000 MTS Stone
boulderc or rubbles or
rock stones

900 Comments sought fiom M/o
Mines & DIPP on 03.09.2019.

Reminders senl to M/o Mines
& DPIIT on 21.08.2020,
16.09.2020 and 09.10.2020.

DPIIT vide OM d.ted
05.10.2020 informed thrt the
crse docs not come under its
Purview.

M/o Mines vide OM No.
l6l8/2019-M.V daled
26.10.2020 has requested to
take a decision in the matter
subject to the comments/ inputs
direcdy ftom the Slate
Govemment ofKerala

The Committe€ decided in
Meeting No. 7/AM21 d.ted
04.1t.2020 to send the
tpplicrtiotr to Strte Colt. for
tbeir comdent!

Accorditrgly, Kersh St.te
Gol.t. has beetr requested
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vide s.mf,il dt. 17.11.2020 to
provide their comments.

108 Vaibhav Global
Lrd.,
RajasthaD
0t/53/a/E/
AM20/V-36/rC

080120 1000000 Kgs. Shungite
Rolgh Stone

2961 CoDments sought from M/o
Mines & DPIIT on 10.01.2020.

DPIIT vide OM No P-
4701211112020 T.S. dated
20.02.20 has informed that ttre

unit is covered under 100%
EOU Scheme which is under
administrative control of
Department of Commerce.
They also stated that DPIIT is
not coDcemed with 100% EOU
and DGFT may take necessary
action accordingly.

Ministry of Mines vide OM
No. l6/10/2020-M.V. dated
nil- has requested to take
decision in the matter subject to
the comments/inputs of
resp€ctive state Govemment.

Mril hrs beeD seDt to Mines
Deprrtment, Rrjrsthrn for
theh coEments.

109 Upper tndia
Inorganic hdustries
Ltd, Chandigarh
0t/5318181
AM20ru-7/tC

080120 40 MTs
Zinc Dross

1000 Comments sought fiom Mines
on 10.01.2020.

Reminders sent to M/o Mines
on l?.08.2020 and 16.09.2020
for providing comments.

M/o Mines vide OM dated
22 04 2020 has inlbrmed that.
DGFT may tale a decision for
providing import license for
import of zinc drcss as per the
conditions mentioned above
and if required, may also
consult Minisfy of
Envkonment Forest aDd

Climate Change.

The Committee decided in
Meetitrg No. 7/AM2l drted
04.11.2020 to refer the
spplicrtion to MoEF&CC for
their comments.

Accordingly, the c.se hrs
beetr forwirded to
MoEF&CC (ESMD) on
l6.t 1.2020.

110 Rubamin Pvt. Ltd.,
Panchmahal
0t/53lalEJ

130120 5000 MTs
Zinc Dross

88750 Comments sought fiom M/o
Mines on 21.01.2020.
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AM20′R-59■C Reminders sent to lvro Mines
on 17.08.2020. 16.09.2020 and
09.10.2020 for providing
comments,

M/o Mtues vide OM dated
22.04.2020 has informed that.
DGFT may take a decision for
providing impon license for
import of zinc dmss as per the
conditions mentioned above
and if rEquired, may also
consult Ministry of
Environment Forest and
Climale Change.

The Committee decided in
Meeting No. 7/AM21 dated
04.11.2020 to refer rhe
application 10 MoEF&CC for
their comments,

Accordingly, the crse hts
been forwuded to
MOEF&CC (HSMD) oD
t6.lL2020.

Onl Marb!c
Compally,Rttkot
O1/53/8′5388νAN42
1/0● IC

280720 7560 MTs
ROugh Cranitc Blocks

11226 Comments sought frolll M′ o
Mincs&DPIrr on o2 08 2020

DPIIT vidc OM No P‐
47012/67′ 2020-TSヽ V    datcd
27 08 2020 info,1"ed that as thc

impOrt is fOr trading purposcs,

lt docs not comc undcr thc
puⅣicw oFDPIIT

M′o Mines infoIIncd vide elnail

datod     04 11 2020    that

commellts/ hputs havc been
rcccived rcccntly ■lc case is

undcr  cxatninatiOn  ul  M′ o
Mincs

Ｚ^ Vyara Tiles Pnvatc

Linitcd,Ctljarat

01/53/8/54017/Aヽ 12

1′V-25′lC

210820 26 MTs
Granules, Chippings aod
Powder of Stone of
Heading
2515 or 2516 whether
or not Heal Treated
of Marble

34 Commcllts sought 飾 m M7o
Mincs&DPIrr on 25 08 2020

Thc r11111、 idC email datcd has

bccn rcqucsted 09 10 2020 1o

姉 ぬ rcply lo DPIrT's oM
No    P´ 7012/76/2020-TSヽV
datcd 01 10 2020

Thc r_'s reply has bccn
reFerrcd to DPIIT vidc clnaH
datcd 28 10 2020

DPIIT 宙dc OM No P―
47012/76/  2020′TSW  datcd
10 11 2020 bas agaln souttht
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some informalion fiom DGFT.

The firm's reply referred to
DPIT vide email dated
25.tl.2020.

M/o Mines vide oM dated
22.10.2020 has requested to
take decision in the matter
subject to the comments/ inputs
of respective State

Govemment.

The Committee decided in
Meeting No. 7/AM2l dated
04 11 2020 to refer the
application to State Gou. for
comments.

Accordingly, Guj.rrt Strte
Golt. hrve becn requested to
provide tbeir commeDts vide
c-Eiil dt. 17.11.2020.
Conllncnts sclught tom M7o
MIncs&DPIIT on 28 08 2020

Tllc rlin has bccn rcqucSted on

09 10 2020 1o nlrlllsh rcply to

DPIIT's  OM   No   P―
47012/80′ 2020‐TSW    datcd
15092020

Reminder sent to rlrm‖ de
emaJ dated 24 11 2020

Conllncnts havc bccn rccclvcd

from IBM on 28 10 2020

Vel■ata Sh BalaJi

Exportt, Maddipadu

(M),Prakasam
01/53/8/54044′ Aヽ12

1′V‐27/1C

260820 126630 Kgs
Rough Cranite Bl∝ ks

Commcnts sought fronl DPIrr
and M/o Mincs on 25 09 2020

DPIIr  vidc  oM  datcd
05 10 2020   infon,led   that

inlpon itcm is nOt concemed
with tllcm

Commcnts awaitcd from M7o
Mmcs

192000Swagala  Biswas,
Bangalorc

01′ 53/8/54792′ AM2
1′ S‐95AC

24920

Comments sought fiom lv1/o

Mines on 09.10.2020.

M/o Mines informed that
commentv inputs received
receDtly. The matter is under
consideration with them.

SahH    Cupta,
Ha,alla

01/53/8/54277 AN12

1/S-11171C

〔ECOM Rc■ No
9フ80334856001013
8723
Filc       No
012100854277AN12

071020



116 Sahil       Cupta,
Haγtta
01/53/8/542フ 8′AM2
1/S‐ 112AC

IECOM RcA No
9780334856001013
8725
Filc           No
012100854278AM2
11

071020 26631 Kgs
Zinc Ash

134 Comments sought from M/o
Mines on 09.10.2020

M/o Mines informed that
commerlv inputs received
recently. The matter is under
consideration with them.

11フ SiddhI  Industhes,
Rajasthan

01/53/8/54322′ A■12

1/S l15/1C

141020 4500ヽ4T
Aluminium DЮ ss

4134 Comments sought 

“

m Mお
Mincs&DPIrr on 15 10 2020

DPII「  vide  OM  datcd
29 10 2020 dormed that thcy
arc not concemed vvith thc
mattcr

M7o  Mules  lnfonncd that
commcntyinptlts arc awaited

“

m IBM
118 Tabzec hdia,

Roya"tah
Chcnnai
01/53/8/54454/AM2
1′T‐5711C

0911 20 24200 Kgs.
Persian Carrara Marble
Block

381988 Comments sought from M/o
Mines. DPIIT& MSME on
r0.l L2020.

DPIIT yide OM d.tcd
26.11,2020 informed thrt the
mrttct does not come utrdet
its purview.

Part 8 D/o. Heevy Industr] (D::I)

S
No

Name of the
rpplic.nt (Dl/s.)
&HQ file No.

Drte of
receipt

Item for import
CIF
v■ lue

(18kh)

Status

119 Volkswagcn Croup
Salcs lndia P,
Ltd,    Mumbal
01/53/8 El

AM20V‐8AC

2805 19 2 nos. 059911024GX-
Starter,
2 nos. 01J300057EX-
CVT,
2 nos. 057130851CX-
Pump elc.

154664 Commcnts   sought   ,Om
MOEF&CC  and  DHI on
17062019

DHl宙dc OM datcd August,
2019 has requested to p,oⅥ dc
precedcnts in thc applicant's

carlicr cぉ c and othcr sunllar

cascs dcanけ DGFT to ind●c
thc comments

Comments received FЮ III DHI
宙dc OM datcd 08 10 2020

Conllnents tom MOEF&CC
arc awaited

Pa■ 9 Ministry of llome Alfairs (MHA-PM Division)

S
No

Name ofthc
rpplicrnt (M/s.)
&HO File No.

Drte of
rcceipt Item for import

CIF
value

(lnkh)

Statlls

120 Allanth

Tcchnologies  l■ d,
Hyderabad
01/53/8/ツ

AM20/A72/1C

011019 (1)l No PKa11
Collimator Sigllt

(2)lNo DNS‐ l Day and
night visiOn sight

(3)lNo NV/S18MM

44 M}lA vide OM dated
29.10.2020 informed that as

Per extant tules al1d
procedures, specific
information about end user is

ヾ
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ハ

Night Vislon Sight

(4)l No PK06
Collimator Sight

(5):No RS―
H010mpht Sight

(6)l No RS‐ M Rcncx
cOnimatOr sight

required for granting NOC
whereas in this case. the details
of end user are nol available.
Hence, NOC cannol te granted
in the instant case.

The Committee decided to
reject the crse rs MllA hls
not srrDted'NOC'.

121 Kapn    Crop,
Mumbai
01/53/8′5664νAふ42
0′K411C

150220 450 Nos
Cartrldgcs(Modcl NO

ABL2000)(Part No
3476‐ 2000)

(2)9 Nos
Disruptor Wih DcaIIncr

Complclc Kit 3340‐ 1150

Llcluding

StandardAcccssOheS

683802
0

Comments sought“m MHA
IPIvl Di■■l)24062020

NIHA (PM DiⅧ ) vidC
co¨spondcncc  No   n′ ‐

20011′08′2018-Prov― I   datcd

15 10 2020   infon,.ed   that

Supply Oldcr and Foin.ANF■
Lvc been smght hIII Homc
Dcp“ ,Oo■ oF Maharashtra
and  rt,“ ,  rcspcctively  vidc

NfHA's   lettcr   datcd
17 07 2020  Rcmlndcr issucd

to thcm on  18092020 by
MHA Tlle reply is stin
awaitcd

Comlllcnts rccci■ cd  from
DGCA 宙dc  lcttcr dated
08102020

122 R K Su,licrs,
Bhandar・

Maharashtra

01/S3′ 8′ツ

AM20′R9371C

190220 6 nos ofNight Vision
Binocular― Digital NV

Signal N 340 RT

120 Comlncnts sought'om MHA
IPNI Di■■l)On 17 03 2020 and

again on 25 08 2020

MHA (PM DiⅦ ) vidC
corrcspOndence  No   rV‐
20011708′ 2318‐ Prov― ldated

15 10 2020statcd that supply

ordcr has been sought tOm
HOme       Dcpartmcnt,
Govemmcnt of いヽ htla

and Fon.. ANF‐ 1 & IEC
Ccrtirlcatc sOught from DGFT

on 01 09 2020    Rcminders
scllt  On   21 10 2020   and

25112020

Thc rlnn llas been rcqucstcd on

05 10 2020  1o  proヽ■dc  IEC

Ccltirlcate

Reminder sent to firm
08.12.2020 requesting
DrovidirE IEC Cenifi cate.

ｏｎ
貯

Ｚ^ Sakura    Cco
mfOmaim
sOnwarc RcscarCh
P■ Lid,Chcmai
Ol′53/8/5360″Aヽバ2

030620 5 sets ANAFI Thermal
Micro Drone with
Camera for Police for
Monitoring Covid-19
Combat ODemtions

148 Commcnts sought tom MHA
(PM Div■ )10062020

MHA (PIvl Dil■l)● dC
C011● SpOndellcc    No    iV―
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1′ S-6/1C 20011/08/2018-Prov-l dated
l5-10.2020 stated thal End user
certificate, Form ANF-I,
details of OEM and
clarification on name & Qty. of
ilem have b€€n sought from
Home Deptt., Govt. of Tamil
Nadu vide their Division's
letter dated 06.07.2020.

The firm's reply has been
forwarded to MHA (PM Di\ar.)
on 08.12.2020.

124 Jyoli Foto
Emporlum,
Hydcrabad
01/53/8/5362つ ツN2
1/J‐ 2′lC

120620 6 Nos Night vision
Binoculars

10 Comlncnts sclught tOm MHA

(PM Div■ )16062020

MHA (PM DIvn)vidC
corespOndcnce   No   n/―
2001108/2018‐ Prov‐Idatcd

15 10 2020   stated that End

user ccrtirlcalc, Fo● ll ANT‐ 1

and cla‐ lflcation on oty of
itcm have bccn ,Dught Flom
Hollle  Dcptt,  00v1  0f
Tclangana 宙dc lcttcr datcd
10072020

Rcminder isstlcd to thcm by
MHA (PM  Divn) On
16092020

●
つ
Ｏ
ι Dcind Entcrpiscs
Pvt Ltd,Curgmn
01/53′ 8/53803 AM2
1/D91C

130720 (l) 2 Box Night Vision
Device
(2) 2 Box Night Vision
Devices

232 Commcnts scllght Frolll MHA
(PM Divn)on 18 07 2020

MHA (PM DiⅧ )宙 dc
COttSpOndencc    NO    rV‐

20011′08/2018‐ Prov-ldatcd

15 10 2020 slatcd that Supply

ordcr,  Fonll  雨 -l  alld

clanflcation rcgarding name Of

im ha“ bccn sotlま t■Om
Homc  Dcp",  Oo■  oF
Maharashtra on 30 07 2020

Rcmlndcrsヽstlcd to tllcmけ
Mnヽ  (PM DiⅧ )m
18 09 2020 and 25 11 2020

０́２^ Kamdar    Clobal
Solutions h■  Ltd,
Chcllnai

01/53′ 8/53831/AM2
1/K‐ 10/1C

170720 2 CTN ANAFI Thermal
Micro Drone with
Camera forPolice (For
Monitoring COVID l9
Combat Op€ralions)

148532
5

Comfients sought from MIIA
(PM Diur.), DGCA & DoT on
21.07.2020.

MIIA (PM Diw.) vide
correspondence No. lV-
20011/08/2018-Provl dated
15.10.2020 stated thar copies
of end user certificate and
supply order have been sought
from Home Deptt., Go!l. of
Tamil Nadu on 30.07.2020.
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Rcmindcrs issucd to thcm by
MHA cM DiⅦ ) on
18 09 2020 and 25 11 2020

Thc reply is still awaitcd

Commcnts are also awaitcd
Flom DCCA&DoT

127 (i)2 Scts

C12 Bag pack,mobilc
Ccolocator S"tcm
CSM UMTS′ LTE SOR
BTS(QTY l)powCr
supply with battc,&

charger includcs transport

cascs“mlts G 12 Baq
pack colltrollcr console

(tablCl)PanasOnlc
touqhoad FZCl or
Fquivalcnt

(11)2 set C12S,Vchicular
mobilcL ocator Systcm

with l CSN17 UttS′

LTE SOR BTS 2 LTE―
TDD BTS 3 SOR Powcr
Amplincr Embcddcd
4 CPS Alltcnlla and RF

Cablc of2m 5 Homing
Devicc for locatinglaget

pllonc bascdお r

CSヽυUMTS′LTE Silcllt

ca11 6 0nlni Antcllna

Laird 4G 3GMul,l band
Antcl■na or Eqllivalcnt

7 Dlrectional Antcnlla

Combilellt CP l 13CXl

or Fqulvatllt 8 G12 Bag

Pack,Mobilc Ccol∝ ator

System CSM/UN4TS′
LTESOR BTS

96647 The casc was examined on
rllc along,vith collllllellts of

MHA 宙de OM dated
13 11 2020  Approval lerer
has becn sellt to ■rlll and

CLA,  New  Delbi  on
26_112020
Hcllce, the   Committee
granted    ex‐ post    fac,o

■pproval

128 PLR    Systcms
PHvatc Li面 tcd,

Nebtt Placc, New
Dclhi

Ol′ 53′ 8′5446ν A卜12

1″

`O IC

11 1120 Receiver - Assy (Pa(),
Cover Assy, Bolt Carrier

(71 Items as per ANF -
2M).

184709
2220

Comments souSht from MHA
(PM Divn.) on l2.l L2020.

129 Elo"rontcs

Corporation oFIndia

Ltd,

Kushiaguda,

HズCrabad,
01/53/8/54398′ AM2
1/E1871C

301020 2 Nos
Velllclc Mountcd

Jammcs(EC‐ SVJEE―
1lCll)

233548
00

Comrnents sought from MIIA
(PM Division) on 02.11.2020.

130 Electronics
Corporation of hdia
Lrd.,

021120 I No.
Vehicle Mounled
Jamming

8 10000 Comments sought fiom MHA
(PM Division) on 02.11.2020.
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Narallla,Dclhi,

01/53/8/5406′ AN421

/E-19′ IC

Systcm(EC SVIEE―
1800)SN00120
Frclm Bu18aha

MHA (PM Division) vide OM
No. No. IV-
20011/30/2020/ProvJ dated
09.11.2020 sougit some
information from the firm.

The firm replied to MHA (PM
Division) on 09.1 1.2020.

Thc crse is under
exlminrtion in MHA (PM
Division).

Part

10
Defence Resesrch & Development Organi^tion (l)Rl)O)

，

Ｎ。

Nrme of the
epplicrDt (Ws.)
&HO File No.

Drte of
rcceipt

Itcm for import
CIF

value

(lakh)

Stetus

Larsen  &Turbro
Ltd,Mumbai
01/53/8′Iソ

AM20 L 12/1C

0401 19 l Sct
Powcrpack engine and
transtnisstln for warranty

suppor powerpack‐ part

no  60350010,  cngine
pat   no    60351000,

trallsmission¬palt    no

60357000

45036 Com$ents sought fiom DRDO
on 07.01.2020.

DRDO vide e-mail dated
11.03.20 has sought details of
the codplete s€t (l No.) of
item. The same has beeD

comnudcated to the firm on
18.03.20.

Rcmmdc、  scnt to rmll
cmail datcd 16 09 2020
05112020

ｖｉｄｃ
嗣

The Committee noted that
ihe firm did not furnish reply
besides repeated reminders.
Hencc, the Committee
decided to reject the csse
bccruse of non-submission of
reDlv bv the firm.

132 VヽЪitcback

Aviation,   Ncw
Dclhi

O1/53/8′フ

AN120′ Vヽ‐9/1C

0511 19 l No
Kl Asscmbly,Rockct,
ln―Linc,BRS601,REV B
ror s′N19582

13 Recommended by DRDO vide
e-mail daled 2l ll 19. DRDO
advised to obtain the views of
DDP also. Accordingly,
commeflts soughl from DDP
on 11.12.19.

DDP vide email dated
30.12.2019 conveyed that
DGFT may seek the comments
fiom the concemed Service.
directly as the item proposed to
be impoded is not covered in
the list of restricted items for
which powers have been
delegated by DGFT to
Depaflment of Defence
Production to issue lmpon
License(s).
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The Committee decided to
seek conlDeots from Air
HOrs.

133 Axiscadcs

Aerospacc   alld
TcchЮ logics F～1
Ltd,

Bangalorc

01/53/8′D
AM20/A90■C

151119 i nos RcFcrcncc nussile
launchcr・ ML 2066照Ю

『
lcn h contalllcr CSN

Codc:93012000)

7464 Comments sought from DDP
on 20.11.2019.

Remhder sent 10 DDP vide
email dated 16.09.2020.

DDP vide email dated
21.09.2020 informed that it has
issued import license to firm
subject to certain conditions
vide lexer daied 01.01.2020.

As the license has been issucd
by DDP, the Committet
decided to close the csse.

134 Culmulatlng

T∞lmologics,
Allahabad

01/53/8′フ

か 120κ 271C

2811 19 I No. Night Vision
Device

14 DRDO vide e-mail dated
29.01.20 has recommended the
case, subject to NOC from
DDP. Accodingly,comments
sought from DDP on 21.02.20.
Cornments ftom DDP are
awaited.

Reminder sent to DDP vide
email dated 16.09.2020.

DDP vide email dated
23.09.2020 informed that the
item proposed to be imponed
is not covered in the list of
reslricted items Ior which
powers have been delegated by
DGFT to Departmenl of
Defence Production lo issue
Inport License(s). Comments
may b€ sought fiom the
concemed Service, directly.

Accordingly, comments
sought from MHA(PM Divn.)
on 11.12.2020.

135 DcF Tcch &Grccn
india   P、■   Ltd,
Jodllpur

01/53/8/54139/AM2
1′D19′ IC

150920 (1)200 CTN PIo Tcch
Cartndgcs

(2)100 Cmヽ Blanks fOr

Pyro Tcch Laulchcr

(3)30 PCS Pyro tcch
Launcllcr

56 Comments souglt from DRDO
on 16.09.2020.

DRDO vide email dated
17.09.2020 informed that
DRDO do€s not deals in the
subject matter and lhe matter
has been refered to DDP (Ms.
UrmilaRawao.

DDP vide email dated
23.10.2020 has conveyed that
DGFT may seek the comments
from the concemed Service.

ヽ
7
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directly as the items proposed

to be imported ale oot
covered in the list of restricted
items for which powers have
been delegated by DGFT to
Depanment of Defence
Production to issue Import
License(s).

The Committee decided to
seek coEmetrts fiom Air
HOrs.

136 Bharat  Elcctronics

Lilnltcd,  JalttalH

PO,Ballgalore

Ol′ 53/8′54384/AN42
1′B‐ 56/1C

281020 7600 Nos
Nicusil PreFol...(PO No

41-104827)

386693 Comments sought from DRD0
and DPIIT On 29 10 2020

Colllments   received  from
DRDO vide elllan dated
05112020

DPⅡT  vide  OM  datcd
10 11 2020 has infoilllcd that it

is mЭt cOncemcd with tllc
mattcr and McIY may be
consulted

The Committee

Accorditrgly,
sought from
10.12.2020.

decided lo
10  ndeitY

COlllmentS

MeitV  oll

Part

ll
Ministry of Petroleum & Nrtunl Grs (Nro P&NG)

S
N0

Name of the
.pplic.trt O{/s.)
&HO l'ile No.

Drte of
receipt

Item for import
CIF
、alue

(lakh)

Strtus

137 Vishveshwar Oil&
LubHcallts Pvt Ltd,

Ncw Dclhi
01′ 53/8′Iン

AM20′V■ 2′IC

030719 151 485 MTs
SK0

5882 υヽo P&NG vide OM NOP―
12019(11)/28/2020‐ Suppl,■、E―

34090)  datCd   17 06 2020
sought somc cla■ rlcation frolol

thc nⅢⅢ

Rcmindcrs scnt to the rl,1,, 。n
27082020, 15092020,
l6.l1.2020 and 01.12.2020
requesling for fumishing reply.

Thc Committee noted thlt
the lirm did not furDish reply
b€sides repeated reminders.
Hence, the Commitiee
decided to reject th€ crse
becsuse of non-submissioo of
reply by th€ firm.

PS    EntcIPhSCS,
Coimbatore, TalllH
Nadu   01/53/8/D
AM20′P18/1C

060719 500 MTs ofFatty acid
Methyl Esler Blended
with Bituminous Mineml
oit

179 Technical specification of the
item received from the firm via
email dated 24.09.2020.
Cofirmittee decided to forward
the sDecification to P&NG
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accordingly, it has

forwarded to P&NG
comments.

晰
缶

Technical Speciflcations
referred 1() M/o P&NG vide
email daled 01.12.2020.

139 Castrade

lntcmational,

Kutch,   Gttarat
01/53/8′フ
AN420/C-20/1C

120819 766 240 MTs
pctЮlcum Hydrocarbon

Solv菰

40456 Tcchllical speciflcation Of the
ncm was rcceivcd From im
vidc cmatl datcd 17 09 2020

and forrardcd to P&NG on
17092020

Mお P&NC has info,n,ed in
thc EFC mccting tllat thc
commcnts SЮm 10Cυ PPAC
arc aⅣancd

M770P&NG vidc cman dated
22 10 2020 info.mcd that inn

llas not sllbmittcd complctc

tcchnlcal specincations Finll

requcstcd to submit thc samc

with  renundcr  
“
■  on

27112020

140 Castrade

lntcmational.

Kutch,  CuJarat
01/53/8′ツ

ムヽ 120/G22/1C

130819 55 120 MTs
Pctrolcum Hyd=marbon
Solvcnt

308 Tcchnlcal sp∝ iflcation of the

itcm was rccci■ cd from inn
vidc clnail dated 17 09 2020

and fottaFdCd tO P&NG on
17092020

M′oP&NC has infol..,cd in
thc EFC mectlng that ule
commellts 6Юm iOCLI PPAC
arc a■ aitcd

Mん P&NG vidc cmail datcd
22 10 2020 infonllcd tllat r―

has not sllbllllttcd complclc

tccblucal spccinca11。 s Firm
rcqucstcd to submit thc sallle

with  rclnlnder  scnt  on
27112020

141 OH Encrgy,
Dclhi

01′ 53/87E7

AM20′041C

040919 104 MTs
SupeHor Kcroscnc Oil

(SKO)

571 Technical specification of the
item was forwarded to M/o
P&NG vide email dated
09.09.2020.

M/o P&NG informed in EFC

meeting that the case is under
examinatioo.

142 Brcmtag
lngrcdicnts(Indiめ
P,Ltd,Mumbai
01/53/8′ν

AM20/B‐ 31/1C

101019 24960 Kgs
lsopar L Fluid

268 Tcchnical spcciFlcation of thc

icm was sought From fl,“ =by
ウヽo P&NG 宙dc OM datcd
06112019

Renlindcrs scllt ,O flrlll on

02092020,  23 99 2020  and
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14.10.2020 requesting tor
tumishing reply.

The Committee noted th.t
the lirm did not furoish reply
besides repeeted rcminders.
Hence, the Committee
decided to reject the c.se
bectuse of notr-submission of
reolv bv the firm,

143 SI Croup‐ India P■

Ltd,Mumbai
01/53/8/ツ AM207S‐
10S IC

151019 4000 MTS Di
lЮbutylcne DIB

347,6 Technical specification of the
import item was refened 1o

I!0o P&NG on 14.07.2020.

P&NG vidc cmail datcd
01 09 2020  again  requested

complele lechnical
specification of the product to
be imported by the firm.

Email sent on 17.09.2020 to
film with requesl to fumish
complete technical
specification of the impon
item.
Reminder seDt to firm vide
email dated 14.10.2020

Firm's reply referred to M/o
P&NG vide email dated
I1.11.2020.

M/o P&NG informed the
ComEiat€c that lba ctse hls
tteen forwrrded to IOCL &
PPAC for comments,

144 Shrcc    Callesh
Enterpnscs,

Chaziabad
01/53/8′E AM20/S‐
12″で

2711 19 174 brrs
Mix Hyほχa藪m
Solvcnt

918 Technical specification of
import ilem rcceived from firm
vide email dated 05.09.2020
has been forwarded to P&NG
on 08.09.2020.

P&NG vide email dated
11.09.2020 sought some
additional information fiom the
fim1.
Accordingly, the firm has been
requesled on 15.09.2020 to
fumish reply followed with
reminder dat€d 14.10.2020.

The Committee troted thit
th€ firm did not furnish r€ply
besides repert€d redinders.
IIeDce. the Committee
decided to reiect the crse
bec.use of non-subDissioD of
roDly by th€ firm.

ヽ
ミ

45



ぐ
０
И
” JM PctЮchemicals
hi Ltd,Mathura
01/53/8′E 馴 20/J‐
25nC

27 11 19 225 MTs
Solvcnt 125/240

(PCtr01Cum Hydrc carbon
Solcnt)

1004 M/o P&NG vide ernail dated
11.08.2020 informed that the
technical specifications
provided by the fiIm are
incomplete and requested to
proYide complele technical
specifications of the item to be
imported by the firm-
Accordingly, the firm has been

requested vide email dated
02.09.2020 to tumish reply.
Reminders have b@n sent to
firm vide emails daled
14.10.2020 and 01.12.2020.

146 RaJ    PctrO
Spccialties P■  Ltd,

Ml・Vnbat

01/53′ 8/E

AM20′ R‐90AC

040320 60 MT
SOL Allysol S 60

inclusivc HtB―

llXXXX191Xl

4794 Technical specificalions of
import item have treen referred
to lvvo P&NG on 26.08.2020
and again on 27.10.2020.

M/o P&NG informed the
Comditt€e thrt the crse hrs
beeD fortr.rded to IOCL &
PPAC for contments.

147 Ral Pctro

Spccialtics■ t Ltd,

Mumbai
01/53/8′V
小 120R921C

120320 211C10MT
SOL―FARASOL― A―
ll10CX10877

130770 Reaommended as pcr P&NG
vide OM No. P-I2019(l lY60/
2020-SupJ (f,-33884) dated
20.11.2020, subject to
further spprovrl by the
ComDetent Authoritv.

148 Parasnath Otttics
Pvt  Ltd,  Ncw
Delhi

01/53′ 8/E7AM20′ P‐

78′■C

180320 1501XI MT

Petrolcum Hメ
“
∝arbOn

Solvent 125/240

702000 Technical specification of
import item received from firm
vide email dated 25.09.2020
was rcferred to M/o P&NG
vide email dated I 4. I 0.2020.
M/o P&NG vide email dated
20. t 0.2020 informed that the e-
mail dated 14110/2020 rclating
to fumishing technical
specification of the product to
be imported. They also
informed that PPAC again
requested to M/o P&NG for
complete technical
specification of the item, So

they again requested to provide
complete technical
specification of the product
ftom supplier. Accordingly, the
firm has been requested on
20.10.2020 to tumish reply.
Firm's reply referred to l{/o
P&NG vide eDail dated
02.t1.2020
M/o P&NG informed the
Commitie thai the case has

been forwarded to IOCL &
PPAC for comments.

ヽ
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149 Rishab   Trading
Compally,

Bangalore
01′ 53/8′53694/AM2
1な-41C

240620 2000 MTs
Mineral hydrocsrbon oil
1000 MTS lndustrial
solvent
1000 MTS Hydrocarbon
solvent (125/240)

18348 Technical specification
received fiom hrm vide email
dated 05.09.2020 has been
forwarded to P&NG vide email
dated 17.09.2020 and
t 3.10.2020.
M/o P&NG informed the
Committee that the cas€ has
been forwarded to IOCL &
PPAC for comments.

150 Raplond    Ltd,
Mumbal
01/53/8/5370αAM2
lR‐ 5/1C

260620 (1)5110 Ltr
Motor Sport 100(MS
I∞)54 CL
(2)1890 Ltr
Motor Sport 109(MS
109)5 GL

221744
0
Recolllmellded as per P&NG
OM No  P‐ 12019(HソS6′
2020‐ Supply′ (E‐ 35554),

SuЦeCt tO further approval

by the Competent Authorl●

151 Gujarat Fluoro
Chemicals Ltd.,
Bharuch,
Guj6rat
0l /53/81537 67 I A]!12
t lc-1llc

070'20 5000 Kgs
Carbon PowdcrIMP

102 MoP&NG● de cman dated
10 08 2020  sOught  teclllucal

spccincalicns of thc itcm to be

imported by thc 肺
た cordlngly,thc rlnll bas bccn

requcstcd on 02 09 2020 ,o
6mish              tcchnlcal

specirlcations

Rcm■ndcrs scnt tO fml vldc
emails   dated   23 09 2020,

14 10 2020 and 01 12 2020
Ｚ^

S¬nshield

Chemicals Limmet
Maharashtra

01′ 53/8′ 53915′

AM21/S-53/1C

070820 150 MTs
Splrdanc D40

867 Complele lechnical
specifications sought from firm
vide email dated 14.10.2020.

Technical specifications
received from th€ 6rm have
beeD forwarded to P&NG vide
email dated I 1.11.2020.

M/o P&NG informed the
Committee thrt the case hes
been forwlrded to IOCL &
PPAC for comments.

153 Aroma  Organlcs
L五nitcd

01/53/8′5391αAM2
1/A‐ 26′IC

070820 60 MTs
ISD DSOL 80(ISU
CHEM)

385827
0

Tccl■nical       spcciflcation

rcccived■ om flnll vide clna‖

datcd  16 09 2020  has  bccn

rcFcrcd to M′o P&NG on
14102020

Mん P&NG vidc cm,il datcd
25 11 2020 that the rl,.n has

nOt   sllbmited  dctailcd
justiflcation fOr import Thc

rlnn has bcen rcqucstcd to
submit the salne Йdc em,il
datcd 01 12 2020

154 Tata Motors Ltd,
Cujarat

01/53/8′53949AM2
1′T28/1C

120820 306 Kgs
CEC l cgislativc Fucl

RFЮ2‐08 ES

(Euro V

17 T∝hnical specirlcatiOns have
bocn rcFcrcd to M70 P&NG on

25082020
Rcmndcr scnt to M7p P&NG
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Gasoline) vide email dated 01 12 2020

Tala    Motors
Limicd,Rudrupur,
Uttarakhand

01/53/8/5402αA342
1′T31′ IC

210820 ll)153 Kgs
CEC Lcgislativc Fucl

RF02Ю8 ES(Euro V
CasoHllc)

(五)3“ Kgs
Dicscl,EurO-6 CERT
Fucl B7

172388
93

Technical specifications have
been refered to M/o P&NG on
23.09.2020.

M/o P&NG informed in the
Committee that comments
from PPAC are awaited.

156 Pon Purc Chcmical
■ldia      Pi■ヽc

Llmitcd,Chcnlai

01/53/8/54135/

AM21/P‐ 28aC

150920 2000 MTS EXXSOL
D40

11761 Commcllts sought from S、
P&NG on 15 09 2020
M′oP&NC vidc email datcd
16 09 2020 sougllt tcclullcJ

spccincatiolls from thc rlnn

Technical      Spccirlcations

“

mishedけ inn,refercd to
M′OP&NG vidc cmail dated
01 122020

，
′
く
フ Fuchs   Lubncants

(India)P■ l Ltd,
Mahanshtra
01/53/8/5415″ AN42
1′ F‐18aC

190920 (1)7 Nos
AllticoHt VCI FE 310 1P

20L PLA(matcrlal
600644772)

(2)39 Nos Allticclrlt
LRC 123 V 205L

(matCrla1 6006“ 857)

(3)1l Nos AnlicoHt VCI
UN1 0 40 20L PLA

(matC五 J600669799)

(4)17 Nos Anticont VCI
UN1 0 40 205L NUA

(matCHJ 600669805)
(5)27 Nos Anticoit
DFヽV8101 205L MET

(maleHa1 600761233)

(6)70 Nos Anticorlt
DFW 7101 205LヽlET

(matCHa1 600'61837)
(7)7 Nos Anticorit DFO
7101 20L MET(matC■ al

600807030)

(8)1l Nos Anticont
DFヽV7101 20L PLA

(matCrla1 600807191)

(9)1l Nos Anticoit
DFヽV8101 20L NUA(
matcrla1 6∞ 807214)

(10)26 Nos Rcnofontl
UB0 37フ′9 205L MBr

(InatCha1 611H 1 81 35)

(11)49 Nos Rcnofol..,
UB0 377′ 1320-
LCEIIINDE(lnatCrlal

601118258)

(12)9 Nos Alltico■ t

DF0 9301 20SL MEr

(matena1 600761 967)

(13)2 Nos Anticont
DF0 9301 20L NUA

,(maCnd 600807139)

711 M/o P&NG vide OM No. P-

12019( 1 I )/57l2020-Sip./(E-
35639) dated 16.l1.2020
conveyed 'No Objection' for
granting lhe impo( licmce for
impo( of total 2E6 nos. of
restricted items on actual user

basis through STE i.e. tOC as

per pam 2.20 of Chapter 2 of
Foreign Trade Policy 2015-20.

The Contoitlec observed
thrt the firm hrs rppli€d for
trrding purpose. However,
the comdedts of P&NG is

based on rcturl user. H€trce,

the Commitiee decided to
seek chrificf,tion from tbe
firE oD tbe ground tbst tbe
Iirm is not sD lctual user rnd
trrdiDg cinnot be rllowed.
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158 shen lndia Markcts
Prlvatc  Limitcd,
Bangalorc

01/53/8/54170/A342
1/S-92■C

210920 (1)0 0101tr Fue1 0il
(2)0 0101tr Dicscl

(3)00101● Cas On

(4)0 0101tr vacuum
Rcslduc

03460 The Fml was rcqucstcd on
25 09 2020    1o    prondc
tcchnlcal       spccincations

fo1lowed with lc血 nders dated

15 10 2020 and 06 11 2020

Tccluucal      sPccincation
reccivcd tom inll has bccn
foぃ″讀 ed tO P&NG vidc c‐
mall dl 18 10 2020

M′oP&NG宙 de cma‖ datcd
02 12 2020    11as    sought

complctc           tcchnical

specirlcatiOns tom thc Flrlll

159 Honda Motorcycle
and Scootcr lnKlia

PЙ Ltd,Hayma
01/53′ 8/54275/Aさ42
1′H441C

071020 1530 Kgs
CEC Legislativc FucI

RFЮ2Ю8 E5(Euro V
Casollne)

59 Recollllnellded   as per M′o
P&NC 宙de OM No P‐
12019(113/01′ 20211 Sup′  (E―
34618)dt 09 11 2020, sublect

to further approv■ i by the
Colnpetent Autho■ ty

160 PV Clcan Mobility
Tecllnolo8ies

PHvatc  Limitcd,
Curgaon,Hayalla
01/53/8/54433/AM2
1P-38′IC

061120 (1)1520 Kgs
Dicscl CEC
Expe五mcntation

Fucl RF ll A 96

o)1490 Kgs
Casolinc RSG E10

STF2018 1

(3)1730 Kgs
Dlcsel CEC Lcgl● a“ve
Fuel RF03 A 84

(4)1720 Kgs
Dicscl Willtcr B20

6)1730 Kg,
DicscI EN 590 B30 RME
Attitizcd

(6)1700 Kgs
Dicscl CEC lcgislative

Fud RF 0603(Euro Ⅳ
Dicscl)

(7)1660 Kgs
Die“I Fuel EN 590

Arctic TAB 2B C1 4

(8)1700 Kgs
Diescl EMD 2010
Extclldcd Markct Dicscl

(9)1660 Kgs
Dicsel WCD 2010
Worst Casc Diesel

(10)1550 Kgs
Casoline Halpascll

180/210i

134350
8576

Comlnents sought From Mん
P&NG on 12 11 2020

M/oP&NG vide eman dated
23 11 2020 sought cOmplclc
tcclulical specirlcations FrOm

thc rlrln

獅 c rnll rcqucstcd to mnlish

complctc        tcclmical
spcciflcations vidc cmail dated

01 122020

Fi,“1's rcply reFcrrcd to M′ 0
P&NG vidc email dated
02122020

161 Tota1 0H hdia p.l
L,d, Andllc● East,
Maharashtra

01/53/8′5447α AN42
1′T58/1C

121120 (1)2000 MTs
Kctnll D 80 HN

(2)21111 MTs

Spirdallc D 25

103707
0∞

Comments sought from M/o
P&NG on l3.l 1.2020.

M/o P&NG informcd the
CohDittee lhrt the crse hts
beer forwrrded to IOCL &
PPAC for comDcnt!.

＼ヽ 49
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12
DoT

S No
Nallle of the

applicant(M/S)
&HQ「ile No

Dnte of

receipt
Ilem for import

CIF

valuc

(lakh)

Strtus

162 The TATA Powcr
Company    Ltd,
Kanlataka

01/53/8′ツ

AM20′ T‐ 39′lC

241219 l No
CPR System 2 Challncl

Shicldcd Alltcnna SPH

Engulccnllg Tン pc Zond―

12E1000A
l No 500A CPR Systcm
SPH Engincc五 ng DpC
Zond 12E

258 lomments soughl from DoT 
J

rn 06 0l 2020
I
I

DoT vide letter No. R- 
|

I lo2o/05/2o l6-PP dated I

28.02.20 has requested the firm
.o provide lechnical litemture I

rnd RF specifications of the 
I

gqurDment Proposd to be ]

imported. Teclmical litemture
and RF specifications of the 

I

equrPment Proposed to b€ ]

imported by the firm has been
forwarded to DoT vide email
d^ted 17 .09.2020.

DoT vide OM dated

09.10.2020 informed that "the
fiIm has obtained ETAS
through self declaration.
However ETA through self
declaratioD is valid only for
equipments which are

exempted fiom import
Iicensing requircments as Per
the Irnport Policy of DGFI and

ilvited attention to rcfer to the
clause no. (V) of Terms and

Conditions mentioned in the
ETAs. Hence, E"fA's obtaircd
are not Proper. TheY also

informed that the firm may be

directed to approach concemed
Regional Licensing Office
(RLO) of wPC Wing for Srant
ofETA".

Accordingly, firm has b€en

irformed the same vide email
dated 14.10.2020.
Reminder se to film vide
email dated 01.12.2020.

163

ヽい

Re、,■e    C10bal
Tcch Solutions P,
Ltd.Trlvandnlm
01′53′ 8′ツ

鰤 20/R‐76/1C

060220 I Box
Netgate Firewall Router

06 Comacnts smght From DoT
On l1 02 2020   Application
again scnt to DoT via clnail

datod  10 07 2020  rcqucsting

For imishlng comlnents

DoT Via lcttcr No  R‐
1102α05/2016‐ PP      dated
24 07 2020 sought   tCChnical

llteraturc and RF speciflcations

50



bc imponcd by thc rlnn

RcllllndCrS scnt to ttm、 超c

cmails datcd 05 11 2020 and
01 122020

164 RcⅥ)guc,Gorcgaon
Vヽcst,Mllmbai
01/53/8′1ン

AM20/R‐77/1C

070220 1998 Nos.
85 Toys drone with

camera total weight ofthe
drone with rcmote control
and packing box is &0
grams

710687
60
Commcllts sought ,om DoT
on l1 02 2020, 10 07 2020 and

again on 17 09 2020

Application scnt to DoT agan

Ⅵdc cmail datcd 05 11 2020

Commcllts also sought お m
DCCA On 02 12 2020

く
コ
‘
〕 GαЭgle Cloud hdia

いl Ltd,Curgaon
01′ 53/8′]
AM20/G“0/1C

120220 10 Nos
Assy,Powcr Filter

Modulc,4 X lEC320 C20
111pllt,l X 10P CollllcCtOr

Output,NO Circuit

Brcakcr,IKEACOLO.
PFM4

30 Comlncnts sought from DoT
on 28 02 2020 and agaln on
05102020

DCCA  vidc  cmall  datc
l106 2020 ilfo,“ ,ed that thc

requcst of applicant to impon

Powcr Fihcr mcldut ITC(HC)
Codc is 854891X 00, whlch
docs  not  cOmc  ullder  thc

puⅣicw OFDCCA

DOT vidc lcttcr dt 23 10 2020

has sought tcchnical literaturc

and RF spccincations iom thc

n.Ш

Reminder sent to firm vide
email dated 26.1 1.2020.

166 Jiva  Scicnces P、 1

Ltd,Bcngaluru
O1/53/8/53661/ハよ12

1/J-3■C

220620 1No RF Power
Amplifier for R&D
Testi[g Pu4,ose on
Rental Basis and Retum

01 Comoents sought ftom DoT
on 23.06.2020 and again on
10.07.2020.

DOT vide letter No. R-
11020/05/2016-PP dared
31.07.2020 srated that for
import of RF Power Amplifier
by the firm is required to
obtain a decision letter to gmnt
license from WPC Wing
followed by an impo( license
by respective Regional
Licensing Office (RLO) of
WPC Wing.

The comments ftom respective
Regional Licensing Office
(RLO) of WPC Wing are still

Reminder seot to firm vide
email dated 01.12.2020.

167 Volvo Group India
P\1. Ltd.. Bengaluru

100820 I No.
NOX Sensor

07 Cornments soughl from DOT
on 02.09.2020 ard asain on

●
Ｄ



01/53/8/53924/A～ 12

1′ ′ヽ-21/1C

05.10.2020.

DOT vide letter dl.23.10.2020
has sought technical liierature
aDd RF specifications from the
frm.

RemiDder sent to firm vide
email dated 26.1 1.2020.

168 Goo81c Cloud lndia
Privatc   Limitcd,

Curgaon
01/53′ 8/54790′AM2
1,G-21,IC

240920 E5 Nos-
GPN#7200309041.
Assy, Powor Filter
Module,4XIEC320C20
Input, I X lop Connector
Output, No Circuit
Breaker, Ikea Colo,
PFM4-

348730
120

Comments sought from DOT
and DCCA on 25.09.2020.

DGCA vide email dated
05.10.2020 stated that ITC(HS)
Code 85489000 does not come
under preview of DCCA ad
retumed the application.

DOT vide letter dt. 04.11.2020
has infomed that the matter is
under process with them.

169 RBPT   lllfotcch
LLP,Vapi,CllJarat

01/53/8′54203 AN12
1′曝 20rlc

260920 I piece
UAVruAS/RPAJ Dmnes
from China

08000 Comlllents〕 Dught tom DOT&
DCCA on 28 09 2020

DOT vidc OM dt 15 10 2020
has inforlncd that thcy havc not

reccivcd  thc  C‐ lllall   frolll

DG「

Applicat'on again scntto DOT

on 29 10 2020

DOT vidc lcttcr dt 04 11 2020

has ulfo_,,cd that thc lnattcr is

undcr proccss with them

Comlllents are nwaited frolll

DCCA.
170 Airports

Authon,。f lndia,
Delhi

01′ 53′ 8/54438′AM2
1/A‐76AC

061120 (1)10 Nos VHF
Transmitters

(2)10 Nos VHF
RccclvCrS

288801
506

Comments sought fiom DoT
on 09.11.2020.

DoT informed the Committee
that tle application is under

Drocess,

171 Airports

Authonty of IIldia,

Delhi

01/53/8/54439′ Aヽ12

1/A77/1C

07 11 20 (1)390 Nos VHF
Translllittc、

(2)390 Nos VHF
Rcccivers

112632

58722
Cornments sought from DoT
on 09.11.2020.

DoT infomed the Committee
that the application is uder
process.

172 A● o■s
Authoh,of lndia,
Dcllli

01′53′ 8/54458′AM2
1′Aフ 9′IC

(ECOM ReFercllcc
No
9878896838001013

1011 20 (1)l No
AirpOrt S‐ vclllance

Radar(ASR)with
Mono Pulse Scconda″
SuⅣcillance Radar

(MSSR)
(2)l No
AirpOrt Surveillancc

199754
20152

Clmments sought ftom DGCA
& DoT on 13.11.2020.

DoT informed the Committee
that the application is under
process,

52



9736
Filc     Number
012100854458AM2
1)

RADAR(AStt with
Mono Pulsc Sccon&,
Sun/eillallce Radar

(MSSm
173 ArpOrtS

AuthOttty oF India,

Dclhi

01/53′ 8′54459′AN42
1′A‐ 80/1C

(ECOM RcFcrcncc
No
9878896838001013
9759
Filc Numbcr
012100854459AM2
1)

101120 (l)l No
Airport Survcillance

Radar(ASR)with
Mono Pulsc Scconda″

SuⅣcillancc Radar

(MSSR)
(2)l NO
Airport SuⅣ eillance

Radar(ASRl with
Mono Pulsc Scconda,
Survcillancc Radar

(MSSR)

199754
20152

Comments sought from DGCA
& DoT on 11.11.2020.

DoT informed the Committee
that the application is under
process,

Part

13
Directorate Ceneral of Ci宙 l Aviation(DCCA)

Ｓ

Ｎ。

Namc of the
applicant (M/s.)
& O l'ile No.

Date of
receipt

Item for import
CIF
value

`inkh)

Ststus

1フ4 Hcllcopter Engincs
MRO    Pivatc
Llmted,
Bangalorc
01/53/8′ツ

AM20 H‐ 14/1C

140819 34 Nos. Special Tools for
repair activity of artouste
helicopter engine

648 Comments sought ftom DGCA
on 19.08.2019. DGCA vide e-
mail dated 21.01.20 inlormed
the firm thal Quality Manager
of CAR 145 is authorized to
request DGFT for impon of
tools required for oaintenance.

ぐ
フ
つ
′ Kavila  BhardwaJ,

CJllrgaon

01/S3/8′υ

N20K-29′ IC

181219 100 Box Motor,
Propellers, fight
controller, power
distribution board. RF
devices, carbon fiber
parts, frames, wircs, olher
items, batteries, etc.

10 Comments sought from DGCA
on 30.12.19. DGCA vide e-
mail &ted 01.01.20 has
informed that DGCA has not
graded import permission lo
the subject ilems to import.
The applicant is required prior
p€rmission from DGCA for
granting import license by
DGFT.

The applicar has been
hformed on 30.10.2020 to
aDDroach DGCA-

176 Rattan   Kumar
Nayよ ,Kolktta
01/53/8′ E′

AM20′R‐51′IC

181219 01 Box
OSSヽ■4A X8PRO FPV
RE QUADCOPTER
DRONE

91 Comments sought from DCCA
on 30.12.2019. DGCA vide e-
mail dated 31.12.19 has

informed that DGCA has not
granted import permission to
the subject items to import.
The applicant is requied prior
permission from DGCA for
granting impo( license by
DCFT.

The applicant has been
informed on 30.10.2020 to
ADDTOACh DGCA.

′̈′^ lspagro Robotics 241219 I Box Smartap PRO 48 Comments sought from DHI &
●
つ ′

「
:

ヽ



P,       Ltd,
Mangalorc

01/53′ 8′ly AM204-
4411C

DCCA on 31 12 2019

DHI   vidc   OM   No
15(1口spagpRobotics2020
HEI datcd 05 10 2020 slatcd

tllat thc lmpo● ltcms arc not

conccrnulg to DHE  As thc
itemぐ are pemaining to MeitY

and DGCA,thcir views m,y be
obtaulcd

Remlnfler sent to DGCA on
17092020

DCCA  vide  em,il  dated
17 09 2020 has sought some
cianrlcation from thc tnl

Reminder sen! to firm vide
email dated 03.1 1.2020.

′̈ Rudm M∞
“

hェ

Chcnnai
01/53/8′ Iソ

AM20 R‐53′lC

0201 20 I No. Eachine mid
drone, 2.4ghz fulfills
rules of WPC wing and
DGCA

02 Commenls sought from DGCA
on 10.01.2020.

Remilders sent to DGCA vide
email dated 17.09.2020 and
03.11.2020.

DGCA vide email dated
05.11.2020 has sought some
infomation from the fiIm.

179 GrlDvcr   Zampa
Vincvards   Ltd,
Mumbai
01/53/8′フ AM20/C―
5271C

300120 1 Nos Dronc H7 Comments sought from DGCA
& DoT on 06.02.2020.

Remind€r sent to DGCA &
DoT vide email dated
17.09.2020.DOT vide OM dt.
15.10.2020 has iflformed that
they have not received e-mail
fiom DCFT. hence conmittee
decided to resend the mail to
DoT.

DoT informed the Committee
that the application is under
process.

180

＼0ヽ

Veda    DcFcnsc
Syscms PЙ  Ltd,
Dclhi

01/53/8T AM20′ V‐

55/iC

060320 20 Nos UAV components Comments sought from DGCA
on 12.03.2020.

DGCA vide email dated
09.06.2020 noted that as per
the ANF-2M, the impo(ed
item will be supplied to the
lAF. However, details of
EUC/PYContract have not
been submitled by the
applicant. Therefore, the
applicanl was asked to submit
the same. for funher action bv

゛

ヽ
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^

them.

Firm's reply has been referred
to D(iCA on 29.09.2020.

DGCA vide email dated
30.09.2020 iDformed that the
copy of NOC from IAF, is not
authenticated and not
acceptable to consider.

The firm vide email dated
03.11.2020 has been asked to
submit authenticated NOC
from IAF.

181 BaJaJ Auto Lld,
Maharashtra

01/53/8/53805/AM2
1328/1C

140720 I No.
Helicopter Sikorsky S

76D along with loose
equipments as per
contract,

149980 Comments sought from DGCA
on 18.07.2020.

Reminder has been sent to
DGCA on 11.12.2020
requesting for providi[g
comments.

182 THthl Robotics Pvt
Ltd,Kamataka
01/53/8/53977′ AM2
1′T‐29/1C

170820 50 CTN hecision
Agriculture Spray
Drone

37 Comments sought fmm DPIIT,
DGCA & DoT on 19.0E.2020.

DPIIT vide OM dated
24.08.2020 has informed that it
is not corcemed with the
matter.

The application is sent to DOT
again oD 05.10.2020 as

requested by them.

DOT vide letter dated
23.10.2020 has sought
technical literature and RF
specifications ftom the firm.
Reminder senl 1o firm vide
email &ted 26.11.2020.

Firm's reply referred to DoT
vide email dated 26.1 1.2020

'NOC' issued to the firm from
DGCA vide letter dated
23.10.2020.

DoT informed the Committee
that the application is under
process,

183 iTrontik   Smart
Systems P、l Ltd,
Maharashtra

01/53/8′ 54098′

N21/120/1C

080920 I I IDil THnshirler 02 Comments souehi liom DGCA
& Dol on 10.09.2020.

Reminder sent to DGCA and
DoT vide email dated
03.11.2020.
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DoT informed the Committee
that the application is under
process.

184 Cochln Port Tmst,
Kerala

O1/53/8/54331′ 鰤 2

1′C‐33′lC

161020 2 Nos
Radar Systcm X Band

Radar 12Ft sL鳴 lc

polarution

1323 Comments sought fiom DGCA
on 19.10.2020.
Comments also sougtt fiom
DoT on 29.10.2020.

DoT vide letter dated
21.10.2020 has informed that
the case is under process with
them.

Part
14

Department of Biotechnolog!'

Ｓ

Ｎ。

Neme ofthe
rpplicsot (llt/s.)
&HO File No.

Date of
receipt

Item for import
Ｉ

ｍ

ｍ

Ｃ

ｍ
ｍ

Slrtus

く
０ Tata  lnstltutc  for

Ccnetics    and
Socicly (TICS),
Bengaluru

Ol′53/8/53559/AM2
1″ 41C

130520 lαD VLS
Drosophila Mclanogaster

para mutallts

Ｚ^Ｚ^ The firm has been requested on
06.1 1.2020 to fumish
informalion lo D/o
Biotechnology'squenes for
furlher processing of their
application.

Tbe reply of the ,irm hrs
b€cn referred to D/o
Biotechnology vid€ €mril
drted 18.11.2020.

186 Intemational
lnstitute
Biotechnology
Toxic.,
Kanchipuram,
TamilNadu

げ

ｎｄａ

01′ 53/8′ 53985′AM2
1′116/1C

180820 (i) I Box

(ii) I Box
Geolaelapsaaieifer
from Denmark to conduct
Fro-toxicology
studies

Nil Commcllts sougllt from D′ o

0́■&D  on  18 08 2020  and
again on 15 09 2020

D′o AЛ&D vidc OM No
H0102(1ソ 3′201フ Tradc datcd
13 10 2020 infollllcd that thcy

havc m)commcllts t0 0ffcr as

the itcm is not concerncd with

thcm

CoIIlments sought rrolll D′o
BiotecLIlology        and
MoEF&CC (HSMD) on
2910.2020

MoEF&CC (HSMD) vidc
cmail dalcd 02 11 2020 has
infol:‖ cd that  lhcy  are  not

conccnlcd wnh thc mattcr

D′o Biotechnology vide ematl

dated 05 11 2020 soughtsome
information from the rrm

The  ■rm  replied  on
06 11 2020      1o      D′ o
Biotechllology

187 National Cmtre For
Biological

150920 9000 Nos
Riagole(is Pomonella

04 Commcllts sought From D′ o
Blotcchnology on 15 09 2020

ヽ 56 静ヽ



Sclellces,

Kamataka
01′53/8/5413αAM2
1ヽ■4/1C

Pupae
D/o Biotcchnolo日 vidc cmail

datcd 01 10 2020 statcd that

DCFT may rcqucst  the
applicant to submit thc IBSC

mullltes wherc illlpOIt Of 9111Xl

Nos  Rllagolctis   Ponlonella
pupac was cmsidcred and

appro■ ed

Thc nm 宙dc cmail datcd
8 10 2020 has lllfol“ lcd that

thcy  have  applicd For IBSC

appro■ al  and  lt  is  under

considcration for rcャ ic■ in thc

upcoming mcctlng
Part
15

Iソo lood&PI)

Ｓ

Ｎ。

Name ofthe
ltpplicallt o4′ s)
&HoF:le N0

Drle of
receipt Item for import

Ｆ
　
ｕｅ

Ｃ

ｕ Status

188 RPC  FαЭds
Ltd,New Dclhi
01/53/8′フ

AM20 R 87AC

260220 190 MT OrCalifomia
Mcdium Grain Sushi

Ricc

21888 The committee noted that in
the FY-2019-20, the firm has
already b€er1 granted import
authorization for import of 500
MT of rice. Accordilgly, the
committee decided lo seek
comments fmm D/o Food.
Comments sought from D/o
Food on 24.06.2020

D/o Food & PD vide email
daled 29.06.2020 informed rhar
the matter is not b€ing deall in
Department of Food and Public
Distribution.

189

)ヽヾ、

Alldantc    Foods
LLP,Ballgalorc

01′53′ 8/53907′AN42
1/A‐23/1C

060820 6)86320‖ tles U“d
Vincgar

(128,960 1tlcs as rcviscd
by fln■ vidc cmail

dt18 08 2020)

ll1 457 Nos Empty
Barcls

(686 pic∝ s as re宙 scd by

rlnn vidc cnlail

dt 18 08 2020)

526360

(78605
6 67 as

rcvi釧

by rl“..

vidc

email

dt18 08
2020)

Tcchnical spcciflcation of thc

prOdllct tO bc impOrtcd by thc

rlntt has bccn providcd to M/0

P&NG on 03 09 2020

M′oP&NG vidc OM No P―
12019(11)/5″ 2020-Sup′ (E―
35421)dated 01 10 2020 statcd

that the itcms melltioncd ul thc

application do not pcrtain to

thcll Hcncc,～υo P&NC has
no conl ncnts t0 0ffcr in tllls

mattcr

Conllnittcc dccided tO cxaminc

and send tO thc cOnccrncd
Minist●  as per all_tiOn of
Busulcss Rules,fOr cOmments

ApplicatiOn   has   bccn
fonvardcd tO D′o Consllmcr
AfFairs,D′o F00d&PD alld
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Ag.Iculture C∞ pera●on and
Fa..,,ers   Wclfarc   on
29102020

Part

16
Petroleum & llxplosires SrferI.-. Orgsnizrtion (PESO)

Ｓ

Ｎ。

Nrme of the
applicent (M/s.)
&HQ File No.

Drte of
receiPt

Item for import
CIF

value

(lakb)

Status

190 Himachal Futu五 stic

Communications
Ltd,Solan

01/53/8′1ン AN119′H―

28/1C

160119 M100 Elcctac l)ctonator 2477 Comments sought liom PESO
on 17.01.2019.

PESO vide letter dated

04.02.20 | 9 sought information
from the fifm. PESO vide e-
mail dated 1'7.03.2020
informed that rcply not
received fiom the firm.

Reminders sent to firm on
29.09.2020 and 23.10.2020
reoueslinq for fumishinq reply.

191 Himachal Futuristic
Communications
Lrd.
(HFCL), Solan
Himachal Pradesh.
0l/53/8/EAMl9/H-
32fiC

270219 (i) 400 Nos. t -SA Safe
aDd AIm Unit from
Greec€
(ii) 1500 Nos. M100
Electric Detonator fiom
USA.

321099
6

PESO vide letter dated
06.03.2019 sought information
from the firm followed with
reminder dated 17.03.2020.

PESO vide email dated

01.10.2020 informed thal no

reply from the firm is received

till now.
Refiinder sent to firm vide
email dated 03.1 1.2020.

192 Pixad∞   ViSuals
Prl■ atc   Limitcd,

Bangalorc
01′ 53/8′ E7AN120T―

11/1C

2305 19 128 Nos. ofComposit Tl
for stage Effect, Host
Controller Falls Under
Other Plrotechnic
Anicles etc.

414 Comments sought from PESO

on 28.05.2019. PESO vide
letter dated 25.06.19 has

sought iDformation from the

firm. PESo vide e-mail dated
17.03.20 has informed that
reply not received from the

fiIm till date.

Reminder is being sent to firm.

193 Sial  Manufacturcs
P■ Ltd,Lucknow
01′53/8/B AN420/S―

“

IC

170719 119 Box
Primers G

269410
0

PESO vidc letter No E25(38)
Lnport7 Poν2018 dated
22 08 2019 sought   soIIIC
lllfo“ =,ation from thc rlrm
fo1lowcd W“ h rcminder dated

17032020

Rcmlndcls scnt tO flrm on
ll 10 2020  and  02 11 2020

rcouCStinR for nlni゛ Jng rcply

194 HFCL Ltd

(Fo“
“
crly

Hlalachal

FutuHstic

Commllnicatiolls

Ltd),

230620 (1)92 Nos Elcdrcllllc
Fuzes Poinl Detonating

(PD2)130mm
(2)101 Nos ElcctЮ nic

Fuzcs Point Detonating

(PD3)1551111n

2959 Approved ts recommetrded
by PESO vide letter No' E-
25(38)l4t/2020 d.ted
11.11.2020.

γ58

゛



Ncw Dclhi
O1/53′ 8/53670んへふ42
17H‐ 10/1C

(3)H2Nos Elcaronic
Fuzc Proxunl,#(Al)
105 mm

(4)94 Nos Elcctroic
Fuzc ProxIIliり ″(ノロ)
130mm
(5)161 Nos ElectЮ nlc

FuzcProximity"

(A3)155mlll

(6)147 Nos Elcctronic
FIL7c TimC#(Tl)群 105
m
(7)174 Nos ElcctЮ mc
Fuzc Time#(T3)#155
nlln

Total=881 Nos
CLA, New Delhi may issue the import authodzation to the applicant for the import of 881 Nos. Electlonic
tuze from Grcece (GRC) for a CIF value of Rs.29593891.25 [EURO (El]R) 3391851, subject to the
conditions menlioned ir the PESO letter No.E-25(38)148/2020 dated I l.l 1.2020, as well as with Trading
condition besides other usual conditions of impo( authorization. The enclosures will be sent by e-mail to
the applicant and CLA, New Delhi.

195 Bharat ElcctЮ nics
Limited,

Punc,Maharashtra

01/53/8′54260/AM2
17B47/1C

061020 (1)1396 Nos
BcI P′N384180180158:
S&A Modulc(EPD
Fuzc 155 MM)

(2)1132 Nos
Bcl P′N384180200140:
S&A Modtllc

(ProxFuzc 155 MM)
(3)796 Nos
Bel PN 384180190149:
S&A Modulc(Timc
Fuse 155 MM)
Total=332 Nos

698496
9

Approved ns recommellded
by PESO.Nngpur vide letter
No E-25(38)1lα2010 dated
09112020

RA,Pune may issuc thc import authottzatiOn to thc applicallt For thc lmport OF(1)1396 Nos.ofBEL P/N

384180180158i S&A Modulc(EPD Fuzc 155 MM),(2)1132 Nos BEL P/N384180200140:S&A
Modulc(ProX Fuzc 155 MM),(3)796 Nos BEL P7N 384180190149:S&A Module(TimC Fusc 155
MM)(TOTAL 3324 Nos Fuzcs)frOm lsracl for a CIF valuc of Rs 6984969′ ‐[US Dollars(USD)
6984970],subjCCttO thc condhions mcntiOncd in thc PES0 1cttcr No E 25(38)H6/2010 datcd 09‖ 2020,
as wen as with actual uscr cOndition besides othcr umal conditions OF import authoHzation  Thc

cndosuЮ s w■l bc scntけ c_mttlto lllc applicant and M,Punc
196 Focus     EnerD
Llmltcd,Ncw Dclhi

O1/53/8/54357′ AM2
1′T-23/1C

2210202
0

3470 Nos
Dclonator Assclnbly,Bi

Dlrcctional B∞ ster

cxplosives

810611

504
Approved ns recolllmended
by PESO,Nagpur vide letter
No    E‐25(38)81/2019dated
09112020

CLA, New Delhi may issue the impon authorization to the applicant for the impon of explosives Iiom
USA for a CIF value of Rs.8106115.04 [US Dollars (USD) 108081.531, subject to rhe condirions
mentioned in the PESO letter No.E-25(38)81/2019 daled 09.11.2020,as well as wilh Actual User condition
besides other usual condilions of impon auhorization. The enclosures will be sent by e-mail lo the
apllicant and CLA, New Delhi.

197 Narcildra

Explosives Limitcd,

Ncw Delhi

01/53′ 8′54361′A342
1′N‐26′ lC

2210202
0

1000000 NOS
CHEDDtt CX 21X10
PRIMERS

150000
0

APproved as rccommcndcd
by PESO vide letter dltted
19112020
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CLA, New Delhi may issue the import authorization to the applicant for the import of 1000000 Nos.

Cheddite CX 2000 Primers from Turkey (TLIR) for a CIF value of Rs.1500000.00 [Euro (EUR)

15500.001, subject to the conditions mentioned in the PESO letter dated 19.1 1.2020 as well as with Actual
User condition b€sides other usual conditions of import authorization- The enclosures will be sent by e-

mail to the aDolicant and CLA. New Delhi.
Part

iフ
|ヽ1′o Textiles

Ｓ

Ｎ。

Nallle of the

appucallt

Of/S.)&ⅡQ File
No

Drte of
receipt

Item for import
CI「

valuc

(lakh)

Status

198 Aッm     Sン■tex
Limitcd,

Dadra and NA
01/53′ 8/31ハさ420/A―

49/1C

020819 :習
T:∬濯

f USCd 1750 Conllllcnts■釧ュght■om DIPP
on 06 08 2019

Commcnts sought fЮm DHI&
M′o Textilcs on 16 09 2019 as

pcr DIPP's OM No P‐
47012/5夕 2019-TSヽ V    datcd

130819

DHI vidc OM No 9/83′ 2020-

HE&MT  datcd  05 10 2020
slated that thc rcquest llas bccn

examlncd ln α)nsultation wlth

llldust,Asmciations and it is

notcd that thcrc is suFrlcicnt

local capacity/manuFacturers oF

steel bobbhs namcly 卜rs
Sallmddhi Engineenng, Ws
THm Engillccrs and othcrs
ThcrcFore,M s AymS"tcxare
requcstcd lo conlact thc local

rnanufacturcls   for   meeting

thcir requirclncnt OF steel

bobbins Tllus thc import of
sccond― hand stccl bobbins is

not suppOrtcd as lt docs not

cncouragc thc`.ヽlakc in Lldia''

pollcy

Rcminders scnl,OMん Tcxtiles

on 16 09 2020,30 10 2020 and

02112020

Part
18

IЧSM「 )

Ｓ

Ｎ。

Nante ofthe

applicant

evs.)&HQ File
No

Drte of
receipt

Itcm lbr inport
CIF
value

(lakh)

Strlus

199 Ramesh    Flowc`,
PH■ ate   Limlted,
TuticoHn,

Tamllnadu
01′ 53/8′54305 AM2
l R 21/1C

101020 14 MTs
Raw Agarbatti(Namal
Cololl

882000 Comments sought ftom MSME
on 12.10.2020.

200

ヽ

ATBS Tnding And
Business  Solution

P,Ltd,Barlgalorc
01/53/8′54355′Aさ42

21 1020 3!230 NOS
Shcll Airfrcshncr Frun

Cocktai:/Shcll Littlc,oe

Alrteshllcr

123323
8

Comlnctlts mu811t frOm MSME

on 29 10 2020

Rcminderscntto MSME on
09122020

60
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201 M10r   Brands
(India)P,Ltd,
Andheh      East,
Mllmbai

01/53/8/54403′ AM2
1′ バヽー74/1C

301020 (l) 45000 Nos.
Core WF Single
(2) 13000 Nos.
SPBL Car Fragrance
Disc.
(3) 9000 Nos.
Con Room Spray
(4) 55000 Nos.
Pillow Mist
(5) 2500 Nos.
hslore Fragmnce Oils.

205580
82

Conrments souglt from MSME
on 02.11.2020.

Ｚ^０ノ^ Ramcsh  Flowers
PHvate   Llmitcd,
TuticoHn,

Tallllinadu

01/53/8′ 54467′Aヽ12

l R 24″ IC

1211 20 1393.480 Kgs.
Dried Flowers / Cut
Flowers

114552
0

Comments sought from MSME
on 12.11.2020.

Part
19

Deprrtmcnt of Agriculture, Cooperrtion snd Farmers' Welfsre

Ｓ

Ｎ。

Nsme ofthe
ipplicont O|/s.)
&HO File No.

Date of
receipt

Item for import
CIF
value

`1■

kh)

Sfat s

203 ArccliAgHbiz  P,
Ltd,Ahmcdabad
01/53/8′LIAM20′ A‐
80/1C

151019 100 Kgs Industrial Hemp
Seeds, used for growing
lib€r

1 00000 ComКnts souま t From Dlo
AgHcuiturc,    Coopcration
&Fanllcrs  Wclfarc  on
1810 2019 Rc― dcrs scnt to
Wo Agrlcumurc,c∞pCration
&  Farlllcrs  WclFarc  on
17082020,  05 09 2020  and
02112020

204 Fmgc       Papo
lntcrnational,  Ncw

Dclhi

01/53/8′1ン AM20′T‐
171C

131119 250 MTs Buck■ hcat
Seed

131250
00

Conmmts sOugllt From D o
Agiculturc, C∞pcratiOn &
Fanncrs     Wcll田 t     On
20 11 2019 Remlndcrs scnt to

D′oA」 culturc,c∞ pcralion
&   Fan“crs   VヽclFarc   on
17082020,  05 092020  and
02112020

205 A3 Express Cargo,
Chcnnai

01/53/8′DA3420/A―
98燿C

090120 22 MTs pure White
Sesame Seed

Comlncnts sclught FrOm D′ o
Agnculturc C∞pcralon alld
Fan,.ers    WclFare    On
05 03 2020  followcd  with
rcmindcrs datcd  17 08 2020,

05 09 2020 and 02 11 2020
206 Nikll●  Malavlya,

Surat

01/53/8′ 53720′AN42
1′N‐9/1C

300620 2フ MTs
Arccanut W■olc

371790
0

Since the CIt'value oflhe item
is below Rs.25ll- per Kg., the
itcm for import is prohibiled.

207 Nlkulll Malavl",
Surat

01/53/8′53685/AM2
1′N7/1C

240620 311110 MTs
UnflaMDurcd Supan
Bctcl Nut PЮ duct From
Vlctnam

251300 Comments sought from D/o.
Agficulture, Coopemlion &
Farmers Welfare on
02.07.2020 followed with
reminders dated 17.08.2020,
17 .O9 .2O2O 

^nd 
O2.l | .2O2o

208 Spal Agro Spares, 210920 12100 CTN 1000 Comments sought from
ｂ́

ヽ



Coimbatorc

01′ 53′ 8′5416ツAN12
1/S,1/1C

Power Tiller blades used
for agd pulpose

Agncu■ urc and Coopcration
On 08 09 2020

Rcmindcr sent to～

"Culturc&Coopcrationvidc_山 ail datcd

02112020
209 BTL EPC Lttdtcd,

Kolkata

01/53/8′547947AM2
1“●4/1C

24920 (1)157 Nos
Powcr′ Rotay Tillcrs

(2)4200 Nos
Palts/Sparce Components

orPowcノ Rota,Tillers

217912
3520

Departmenl of Agriculture,
Cooperation & Farmers
Welfare vide OM No. 4-
64/2019/M&T (l&P)/Par/ FTS
E979'1 dat€d 26.11.2020
conveyed 'no objection' for
impon of reslricted Power
Tiller to the firm within the
purview of Norrficalion dated

| 5s July, 2020 of DCFT.

Th€ Committ€e obscrved
thrt th€ firm hss Iilled
'Actu.l User' in the column
Eernt for 'PurPose of
Import' in AflF-2M.
Holvever. tbe quintity
rpptied by the firm (ie' (l)
157 Nos. of Powcr / Rotrry
Tilters rnd (2) 4200 Nos. of
Prrh/ Sprres/ CoDponeDti
of Power/ Rot.ry Tillers)
does not seem to be

rpproprirte for the purpose
oI iDport as 'Actutl User'.
HeDce, tbe CoDmittee
decided to examiDe thc case

on lile.
210 PagaHya AutO P■

Ltd,Aurallgabad

01/53/8′542567A342
1/P-32′ IC

5 1020 165 Nos
Rotaγ  TillCr for
agrlcul■ ral application

wlth stalldard accessoncs

131 250

00
Comments  sought  from
Agnculturc and C00pcration
On 06 10 2020

Rcmllldcr snt to Agnculturc
& Coopcralion   vidc cmail
datcd 02 11 2020

211 Sュmsc
lntcmational,

Kolkata

01/53′ 8/54272′AM2
1/S― 1101C

071020 9 Set

Power/Rotary Tiller for
agiculture purpos€

80 Comlllellts  received  froln

Department oF AgnculⅢ rc,

Cooperation  &  Farmers
Welfare ■de OM No4-
64′ 2019′   M&T  (1&Pソ
Part FTS   89797   dated
06112020

The Colllmittee decided to
exallline the case on■ le

212

^

A「o

Implclllcnts,

Colalbatore

01/53/8/5441S′ ハさ42
1お 5りIC

031120 (1)73404 Pcs
Power Tillcr Blades,Itcm

Bull HD Bladcs Nct
Welgllt 42574 32 Kgs

(2)90000 PCS
Powcr Tiller Bladcs,

ItellliBun EX,Nct

696840
8

Commcnts  sougllt  from
へ算Cllllure&C∞ pcra●∞ on

04112020

′ 62
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Weighi -45000Kgs.
(3) 45000 Pcs.
Power Tiller Blades,
Item: Bull J Sharp
Blades. Net
Weisht 20250 Kss.

”ｈ

２０
Ministry of Power

S No
Nrme ofthc

spplicrnt (Nt/s.)
&HO Filc No.

Drte of
receipt

Itcm for import
CIF

value

(13kh)

Status

213 RaJcsh   Power
Sttices P,  Ltd,
Ahnlcdabad
01/53′ 8′フ

AM20/R‐261C

070819 5 11cls

IC 1805 60 1 1nsulating

compound(PattS OF
Eleclic Cablc Joining

K■)

146 Mお P&NG● dc OM No P―
12019(1 l l133/ 2019‐ Sup′ (P―
31439)dalCd 15 07 2020 11as
in～itcd attcntion to their earlicr

OM  No P 12019(H)/33/
2019-Sup′ (P‐31439)   datCd
08 01 2020 whcrcin they had

infoIIllcd that  thc itcm bcillg

impolted Fans undcr HsN
Codc 39022000 and docs nclt

PCItah tO them

Conuncllts    sought    From

Miniゞ,  OF  Power  On
25092020

Rclnider scnt tO M′ o Powcr
vidc cmail dated 02 11 2020

Part
21

Miscclhncous

Ｓ

Ｎ。

Name ofthe
applicant

(ⅣVS)&HQ Fme
No

Date of
receipt Item for import

CIF
value

(lakb)

Status

214 T&G   Mcdicare,
Baddi,  Himachal
Pradcsh

01/53′8/5069ツAM2
1′T30/1C

110420 500000 Ltr
Dcnaturcd Ethyl Alcohol

Ethanol

162500
00

The Committee noted that the
firm has not provided copy of
valid Consent to Operale.
Accordingly, the firm has been
requested vide email dated
27.11.2020 to provide a copy
of valid Consent to Op€rate.
Remhder senl to firm on
04.12.2020 requesting for
providing a copy of valid
Consent to Operate.

215

ヽ

Mctrochcm    API
ht      Ltd,
助 dCrabad

01/53/8/5356″Aさ42
1ハ4-24C

140520 20∞∞ Kgs 2,2,2
Trlnuoro Ethanol

9357 Conu lcnts    sclllght    6に In
Mor&cc(oc)and c&PC
on 06 06 2020

MOEF&CC(OC)Vidc OM
No  l1/13′20170C  datcd
24 06 2020   infonncd   tllat

rccolllllcndation  of  Ozone

Ccll,  MOEF&CC  is not
rcqulred

C&PC ●dc OM No C‐Ⅱ‐

63
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170144/2020‐Chem II (FTS:
16691)  dated   o8 10 2020
Fon″ardcd   a   copy   oF
application to Dcpartmcnt oF

Phannaccuticals, New Delhi
requcsting For laklng ncccssan

actioll

216 KLJ Platicizcrs Ltd,

No″ Delhl

01′ 53′ 8′538391AN42
1永 11/1C

200720 10000 MTs
Denatured Ethyl

AlcOhOl

46230 Approved 10000 MTs of
Denetured Ethyl Alcohol.
Approvrl letter sent to firm
atrd CLA, New Delhi on
04.12.2020.
The Committee grsnted er-
Dost frcto rDprovrl.

′̈Ｚ^ Alkyl    Amines
Chemicals   Ltd,
Maharashtra

01/53′ 8/53843′A342
1′A19′IC

2()0720 22500 MTS Dcnaturcd
Eth■ lAにollol(Ethanol)

102600 Approved 22500 MTs of
Denetured Ethyl Alcohol.
Approvrl letter sent to firm
and RA, Mumbai on
o1.12.2020,
The Committee grsnted ex-
post frcto rpprovsl.

218 Nishant   Organics
Prl■ atc Limitcd

01/53/8′540661AM2
1′N l1/1C

010920 10000,И Ts
Dcnaturcd Ethyl Aloollol

450000
000

Approved 25t4 MTsof
Detratured Ethyl Alcohol.
Approval lettcr sent to lirm
.nd RA, Vrdodrra on
07.12.2020.
The Codmitt€e grroted ex-
oosl flcto aDDrovrl.

219 Elcctrorucs

Corporatioll of lndia

Ltd,Hyderabad
01/53/8/5152νAN42
1/E5′ iC

160420 4 Nos Vchiclc Moulltcd
EC―SVJEE‐ 1100

4508 Cabinet Secretariat vide letter
No. I I(6Y2017-SS dated
13.03.2020 has requested the
State Govemment. Jharkhand
to re-submit the proposal for
purchase of 0l poflable
Jammer model in prescribed
proforma.

The reply of tbe firm bts
been forwrrded to MHA(PM
Divn.) otr 11.11.2020.

220

Cヽ

RK Jcwels,Rohtak
01/53/8′E AM20 R
91/1C

050320 20 MTs Silver (Dore)
Bars upto 95 perce
purity

94000 The firm has beeD granted

import authorization in the
past. The NABL certificate
expired on 17.5.2020.

The Committee noted that the
lirm has applied for 20 MT
Silver Dore BaIs upto 95
percent purity. They have
submitted Udyog Aadhar
Memorandum and not Udyog
Aadhar registration
certificatiort Number. The firm
has also not submitted consent

Accordingty, the Committee
decided to se€k from the firm

64



ハ

(i) Udyog Aadhar Registmtior
certificaten,lumber and (iD the
Cenificale of Consent to
Operate the Unit.

The firm was requested on
07.10.2020 ro tumish (i)
UdyogAadhar Registration
cenificate^lumber and (ii) the
Ce(ificate of Consent to
Operale by SPCB for the Unit.
(iii) NABL Certificate and (iv)
BIS certificate.

ReEinder was sctrt to frm on
16.11.2020 .nd 07.12.2020
requestiDg for furDishing
abore
documents.

informstion/

Ｚ^
，
４ Sonigara  Jc■ cll¨

Pi■ atc Lilnltcd,

Punc
01/53/8E7AM20/S‐
226′IC

190320 50000 Kgs. Silver Dore
Bar (upto 9570 purily)

175000 The firm yide eDiil deted
02,12.2020 informed thrl
they h{ve applied first time
for import of Silv€r Dore
Bars,

The Committee noled thar rhe
firm has submitted following
documenls:-
(l) Pollution Cenificare - valid
upro 31.08.2022.
(2) MSME-Udyog Aadhaar
issued on 08.1 1.2017
(3) BIS Certificare - valid upro
24.06.2021
(4) NABL - validily exlended
upto 25.09.2021.

Accordilgly, the ComrDittec
decided to xllow iErport of 5
MTs ofSilver Dore B.r (upto
95% purity) subjecr to
physicrl verificstion of the
refioery by the concerncd
RA.

The committee decided to approve for impo@
exceeding 95.00 percentage to the fiIm, subject to physical verification ofthe refinery by the concemed
RA.

Z22

い

BhandaH Cold and
Jewcncrs Rl Ltd
01/53/8′フAN121′ B―
3471C

170820 IMT
Gold Dore (Cold content
not exceeding 95%)

533380
4843

The Committee noted thal the
firm had been granted import
authorization for iDport of 2
MT of Gold Dore Bar in the
year 2017. The validity of the
Iicense expired on 2.5-2019.
Out of 2 MT the firm had
imponed only 6l Kg.
The Committee noted that the
firm has submitted following
doctrmenls: -

65



(l ) copy ofNABL
certificate valid upto
t3.07.2022.
(2) copy ofconsent 1o Operate
issued by Maharashtra
Pollution Control Board valid
upto 31.03.2021.

The firm wrs requested otr
16.11.2020 to furnish (l) r
v.lid BIS certificate ind (2)
Utilizrtion certilicste duly
certified by th€ Customs io
respect of errlier issued
import suthorizrtion,

Reminder senl to firm on
07.12.2020 requesting lbr
fumishing above informatior,
documents.

●
ι

，
＾ Harshlni   Maple

Lcaお,Chclmai

01′53/8/54380/AM2
1′H46/1C

271020 (1)51X10 Kgs
Gold Dorc Bars

(2)50000 Kgs
Silver Dorc Bals

(1)

150000
∞∞ 0′―

(2)

30001111

001Xl′

The Committee noted that the I

firm has applied for 5 MT of
cold Dore Bars and 50 MT of
Silver Dore Bars along with (l)
NABL cenificale valid uP to
25.06.2022 a'Id (2) Consent to
Operate valid upto 31.03.2021,
The fimt has not provided BIS
Cerlificate and Utilization
certificate duly cenified bY the
Customs in respect of earlier
impon licence, ifany-

AccordiDgly, the firm wrg
requelted on 16.11.2020 to
submit (!) s coPY of vrlid BIS
Certi6c.r. .nd (2) Utilizitiotr
certific.te duty certified bY

the Customs in respect of
errli€r issued import
iuthorizitiotr, if tuy.

Remindet sent to Iirm on

0?.12.2020 r€questing for
fumishing above informatior/
documents.

224 Yash Oro lndia
PHvatc   Limitcd,
Hydrabad

01/53/8/54386/AN42

1/Y`′ IC

281020 3 MT
COld Dorc Bar Pun,
upto 95 Pcrcellt

1,1000
00000

The Committee noted that the

firm had been granted import
authorizstion No. 0950000879

dated 24.04.2019 for import of
One MT Gold Dore BaIs.

Tlle Commitlee also ,oted that

the firm has fumished
following documents vide

ernail daled 24.11.2020:-
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(1)BIS CCrtincalc valid upto
09122020,

(2)  NABL  valid  uplo
13032021

(3)Cosent t0 0pcratc vand
upto 30 06 2025,

(4)T lc rl,",llas infonllcd that

thcy  havc  utiHzcd  508 876

Kgs ic about 50%

Accordllgly, the Committee
decided to allow illlport oF 3

MTs of Gold Dore Bar(uptO
95°/O pur"y)

The Committee decided to approve for import of only 3 MTs of Gold Dore Bar having Gold content not
exce€ding 95 percentage to the firm.

225 So■crcign   Mctals

Lillllted,

Naroda,Ahnlcdabad
01/53/8′54392/A342
1/S-123/1C

291020 20 MT
Gold Dorc Bars puhty
upto 95%

107236
000000

The Conmhtee noted that the
firm had been granted import
aulhorization No. 0850000510
dated 16.04.2019 for import of
20 MT Gold Dore Bars. Thc
lmport licence exDired in
October.2020.

The firm has applied for 20
MT Gold Dore Bars purity
upto 95%.

The firm has provided
following documents:-
(l) NABL cenificate valid up
to 25.10.2021.
(2) BIS certificate valid upto
29.12.2021.
(3) Consent Order from
GujaEt Pollution Control
Board, Gandhinagar valid upto
30.09.2024.
(4) Utilization details certified
by Customs showing balance
quantity of 8839.1860 Kgs. as
on 17.11.2020.

The Commiftee noted that th€
flrm has utilized I I160.8140
Kgs. i.e. about 56010.

AccordiDgly, the CoDDitlee
decided to rllow i]nport of l0
MTs of Gold Dore B.r (upto
95% Durity),

The Committee decided to approve for import ofonly l0 MTs ofcold Dore Bar having Gold content nol
exce€dinq 95 percentage lo the firm.

226 Yeno、vstOllc

Chcmicals  Prlvatc
Limited,Mumbai
O1/53/8/54484/AM2
1′,r_8Ac

171120 30000 MTs
Dcnatured Ethyl Alcohol

for manuFacttlHng Of
Ethyl  Acetatc  with
minium 900。  of ountv

132240
00Clll

The Committee noled that
thefirm has been graDted
Impo( authorization
No. 0319300780 dated
15.09.2020 for imDort of

ミ
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and Acctaldchydc from
USA

10733.l0 MT of DeDatured
Ethyl Alcohol and provided a
copy of Consent lo Operate
from Mahaiashtra Pollution
Control Board. Mumbai valid
uplo 30.09.2024.

The finD has Dot provided
utilization ce(ificate of earlier
import licence and information
in the prescribed proforma
notified by Trade Notice No.
27 daled 29.07.2019 for the
years 2017-18, 2018-19, 2019-
20 aDd 2020-21 (upto October,
2020).

Accordingly, the lirm has
been requested on 27.11.2020
to provide following
documenfu!
(l) utilization details of
elrlier import liceDce duly
certified by Custods .nd (2)
inforEltion in the prescribed
proformi.

′́２Ｚ^ Sagar  Cllelnicals
Pivate   Lullitcd,

Kanpur
01/53/8/54490/AM2
1/S‐131AC

171120 500 MTs
Ethyl Alcohol
rnanufacruring of
Acetale ftom USA.

FOr

Etllyl

174000
∞

The Committee noted thal the
firm has applied for first time
for impo( of Denatured Elhyl
Alcohol and provided a copy
of Consent to Establish from
Ultar Pradesh Pollution
Control Board (UPPC'B),
Kanpur Dehat dated
30.10.2019 valid upto
28.06.2021. It is not clear that
the capacity given in the
Consent to Eslablish is annual
capacity or monthly capacity.
The firm has also not provided
copy ofConsent to Operate.

Accordingly, thc Committee
decided to provided followidg
iDforDrtiorv documents:.
(1) copy of Consent to
Oper.tc aDd
(2) to chrify whether
crprcity givetr in their
Consent to Estf,blish is tbeir
ranurl crp.city or Donthly
caDrcitv.

”ｈ

２２
MoEF&CC(HSMD)&DP‖ T

，

Ｎ。

Name of the
spplicrnt (M/s.)
&HO l'ile No.

Date of
receipt

Item for import
CIF
v■lue

(lakh)

Slatu\

228 Shanti Agro 070319 200M 「 4000 Comments sought fmm D/o
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⌒

Products, Na∬ aH,
CllJarat

01/53/8 E AN419/S―

1021C

Zlncヽh bclow 6500
Zlnc

Ferillzer Ol1 22 03 201 9

Rcmindcr agalll scnt tO D o

Fcrilizer On 17 08 2020

CrlmIIlents also sought tom

MO辟 &CC (HSMD) on
05092020

Rcmlndcr scllt vidc email datcd

24112020
229 Ratan  Aluml■ um
Rccycllng P Lt●
Fahdabad
01/53/8/24077Aさ ″l
8′R_41/1C

140318 6000 MTs
Alu―lium Drclss ThhH

17550 Comments sought from M/o.
Mines on 27.03.2018 as per
DPIIT's OM dated 04.07.2018.

M/o. Mines vide OM daled
24.09.2018 sugSested to seek
corilments from MoEF&CC.

Comments sought fiom
MoEF&CC on 31.05.2019.

Refiinders sent to MoEF&CC
(HSMD) on 28.01.2020 ard
01.10.2020 requesting for
prcviding comments.

230 Tcchno   Fcedcrs,
Kanpur

01/53/8T
AN420′T14C

230319 (1)150000 Quan“ ty
Zinc Dross(H S Codc
7902111110)is by prOduct

oFhot dip galvanislng

prOcess with minintum

Zinc Pcrcelltagc 92 This

is rcrlncd to producc

Zinc mctal and aloys

(2)150000 Quantity
Ztt Dross(H S Codc

'9020010)

168 Comments sought from
MOEF&CC (HSMD) on
12.04.2019. MoEF&CC vide e-
mail dated 22.04.19 has
informed that M/s.Techno
Feeders, Katrpur has not
applied for the NOC in
MoEF&CC (HSMD) and
requested to communicale
them to apply with all relevanl
documents in MoEF&CC
(HSMD). Hence, the finn is ro
apply for the NOC in
MoEF&CC (HSMD).

Reminders sent to MoEF&CC
(HSMD) on 19.06.2020 and
06.10.2020 requesting for
expediting the comments.

231

′へ ^

Mcloy     Mctals
PHvac   Limitcd,
Rcigullta

01/53/8′Iン

ふ́(20M-3/1C

170419 4500 MT
Lcad Battc,Plates
COVcrcd by ISRI Codc

“Rails''

399375 Commcnts  reccivcd  From
MOEF&CC (HSMD)vidc
lcttcr No 23′60/2017-HSMD
datcd 09 09 2020

The rlm has bccn rcqucstcd On

06 10 2020 to rcply to DIPP's

OM No P-29019/17/2020-LEI
datcd 20 8 2020

Fttlll's replv b● s been

69



referred  lo  DPIIT
05112020

Commcnts  sought  from
MOEF&CC(HSMD)&DIPP
on 23 04 2019

MOEF&CC (HSMD)vide
enlail    datcd    06 10 2020

info,“lcd that thc rlnn has not

applied   in   MOEF&CC
(HSMD)for'NOC'

Accordingly,ulc rl.Ш  has bccn

rcqllestcd vide cmail datcd
14 10 2020   to   apply   to

MOEF&CC (HSMD) for
`NOC・

2290 MT Rubber Tyres
Scrap/ Inner Tube Scrap
(Pressed/ Baled/
Shredded/ Multiple
Cuts).

10500

Indusmcs,

Rajkot

01/53/8′Iン AM20/S‐

9′lC

200419

Approved as recOInmended
by MOEF&CC(HSMD)宙 de
OM No 23‐ 80/2013‐HSMD
dnted 16 09 2020 alldDPⅡT
vide OM No 29019′ 12/2020‐

1.El dated ll l1 2020

7200 MT oflead
Battc,PlatCS

280519Emaar     Lcad
Company  Pri■ alc

Linlitcd,

Coimbatorc
01′ 53′ 8′E/

AN120κ
`ハ
C

RA,Coimbatore may issuc the unport authOnzation to tlle applicant for import of 1002 13 MT of Lcad

Battc,Plates as pcr iSRI“Rans"“ m Mai(MLI)for prOporlonatc CIF valuc sublect to thC COlld“ ims

mcntioncd in theMOEF&CC(HSMD)OM No 2380/2013 HSMD dated 16 09 2020 and DPIrr OM No
29019112/2020-LEI datcd ll l1 2020as wcll as with actual user condition bcsidcs othcr llstlal conditions

of impon authorization. The enclosures will be sent e-mail to the applicant and RA, Coimbatore.
Comlncnts  mugllt  FrOm
MOEF&CC (HSMD) on
24072019  f01lowcd  with
remindcr datcd 06 10 2020

The rlrm has bcCn rcquestcd on

13082020 1o ■mish rcply to

DPIrr's   OM   No P―
29019/14/2020-LEI     datcd
12 08 2020  Fo1lowcd  with
rcmindcrs datCd 31 08 2020,

06 10 2020 and 03 11 2020

3119933500 MTs Battery scrap160719G∝llclll Mctals and
Alloys,

Na18onda,
Telangana

01/53/8E
AM20′G141C

Thc r111..has bccn requcsted on

26 08 2020 1o mmish reply to

DPIIT's  OM  No   P―
47011/212′2019 TSヽ V   dated

090819  f01lowcd  with
lCllllndCr  datcd  20 06 2020,

26 8 2020 and 06 10 2020

Thc r1111, vide Clllail datcd

07 10 2020 infonned that thcy

havc already  submittca thc
rcquslc replプ dOCumems o
DIPP Thcy also infolulcd thal

have submittgd their

5905212000 MTs
uscd Rubber Scrap T■ rc

/Pailngs(ヽ lultiplc Cuts/

Shrcdy Prcss Balcd)

240719Balali    Rubbcr
lndustries PH緻 tC

Limited,   Salcm
01′ 53′ 8′Iン

劇 20′ B1711C

232 Sky Rubber

233 57240

234

０
つ２^

ぐ ＼

70



application  to  MOEF&CC
for ncw`NOC'

Comlncnts frOm MOEF&CC
(HSMD)arc awaited

236 Jamlnu
LiIYutcd,

RaJasthan

01/53/8′フ

16/1C

Pigmcnts
Kota

AM20″―

220819 2650 MTs Lead Scrap as
per ISRI'Relay'

39725 DPIrr vidc oM No P―
2901シ13/2020-LEI     datcd
12 08 2020   sOught   sOme
info:luation from tllc flm
along with a valid cOpy Or
`NOC'   Of  MOEF&CC
Rcnlindcr scnt tO fl“ ,, vidc
clnail datcd 15 09 2020

F“Ш
｀s  reply  has  bcen
fottatcd  10  DPIIT  On
06102020

Commcnts  sOught  frOm
MoEF&CC  (HSMD) On
20 08 2020   followed   with

rcnlindcr datcd o6 10 2020
237 鋤¨c Mclal Works,

MuzafFarnag叫
Uttar Pradcsh

01/53/8′ツ AM20/S―
62/1C

020919 (I) 5000 MTs Banery
Scrap, Like Lead Batrery
Plates,
(2) 5000 MTs Baflery
wasles like Scrap
Drained or Dry while
intact

79042 DPnT adviscd thc applicant On
16 08 2020 1o subnlit a cOpy Of

`NOC'   OF   MOEF&CC
(HSMD)

MoEF(HSMD)vidc cIIlan
datcd 06 10 2020 info..,lcd tha

the rll“
` has nOt applied fOr`N∝ '

難鼈鷲i孵訛238

鰭tW

―

―

止

120ヽ

`TsUscd On
1271 Mる P&NG vidJoM No P

12019(11)/59/2019_Sup(E‐

34916)datcd 24 08 2020 statcd

ulat   thc   prOduct   undcr

consideratiOn fOr impon is
uscd oil and import OF uscd Oils

is gOvcmcd by NOtirlcation
issucd    by   ministry   of

En●rOlllllcnt,  FOrcsts  and i

:盤籠 u∫盤
gЪ

ttdla殿
|

(Management and

lTransboundary Movemenu
Rules, )ols
(G.S.R.No.395(E)). In addirion
to this, they stated that the
subject product is used in
lubricaling oit and lubncalins
oils having similar or benei
specifications are being
manufactured in lndia.

The Committe€ alsp decided to

´



scnd   the   application   to

MOEF&CC(HSMD)for tlletr
colnlncnts      Accordingly,

colnlnclltS  SOught  froln
MOEF&CC (HSMD) on
02092020
Approved as reCOlllmellded
by MOE「 &CC(ESMD)vide
letcr   No    23‐ 130′ 2014‐

HSMD datcd 09 09 2019 nlld
DPIIT  VidC  OM  ｀0
29019′ 16′ 2020‐  LEl dated

(i)5000 MTS Icad
Batte,Scrap COVCrcd by
ISRI Code Rails

(11)511110 MTS I,ad
Battcry scrap as pcr ISRI

Rains

270919Jain Mctal Roning
Mins,chcnnai
01/53/8′ν 饉́420/J‐

20′lC

“

of llX100 MT OF Lcad Battり
RA,Chellnai may issuc thc import authoHzation to tЪ

Scrap(50CXI Nfr as pcr isRI“ RainS''&511110 MT as ISR■
.`Rans'')●。m united Arab Emratcs(ARE)for

―― ―   ― ^―  ^´ ^^^^^^^ヽ   '|__``_● L^^^_■ :●:^____¨●:^ぃ oA in,h^
0｀ 1●νヽフ00………P~満」lus D31慕そも3)i"CIF valuc of Rs 84540000                   'OCl100 00]sub CCt to thc conditions melltioncd in thc

MoEF&CC(HSMD)lctter No 23 130′2014‐HSMD datcd 16092020 and DPllT OM No,   , _ _`t____ ^1^^_■ :● :^ぃ 0

29019′ 16′ 2020‐ LEI dated 03 12 2020as wcll as with actual user condition bcsidcs otllCr usual conditions

ofimpo"au■ oiZadon Ttt e∝ おSuFs wm bcsmtb_e‐mal o● eり咋
am and RA,CI響

些

「

三
=ColmnCntb rcccivcd ■Om

DPIrr vidc OM No P47012/
64 2019 T S           dated
21 102019

Comlncnts  SOught  from
MoEF&CC  IHSMD) on
25112019   f0110WCd  NVlth
rcminders  dated  24 08 2020

and 06 10 2020

200002500 MTS
Wastc TyTcs Scrap

(Multiple cutS/Sllrcdy
prcss Balcd)

121019Grccnccn  Rubbcr
lndia P'  Ltd,
Ralkot

01′ 53/8/E

AM20/C-37/1C

be committee decided to

::l鑑 m:liedttЪHIT」d:
OM No P47012′ 102′ 2020‐
TSヽV dated 10 11 2020

l XXIC MT
Tッ

“
s for onttal usc,

sccond hand

201019K tt  TytS,
Bengalunl

01/53′ 8′ワハ0420′K―

31′lC

Comr*nt. soughl from

MoEF&CC (HSMD) on
ll l1 2019  fO1lCl■ cd  Wlth

remindCrs  datCd  26 08 2020

and 06 10 2020

MoEF&CC IHSMD) VidC
lettcr datcd 02 11 2020 has
lnfonncd  tllat   no  pnor

瀾 ‰島寵吼鵠鍵
po■ dcr

Thc flan has been requestcd On

260820201oヽ miSh rcplV 10
DPIIr's  oM  No  P―
47012′65′2019         datcd

18082020

Rcmindcr scllt tO  rulll

06 10 2020   rcquCSting

500 NIITS

TyE Burlng PO、vder
211019Tinna Rubber and

lnfra゛mcturC Ltd,
Dcllli

01′ 53/8′フ

N20′T-31′lC



243 Gravia lndia Ltd,
Jaipur

01/53′ 8′ツハふ120G‐

41AC

041219 5000 MTs t ad Scrap as
per ISRI Rails, t,ead
Battery Plates covers
code word Rakes'

52500 DIPP vidc OM No  P_
29019/18′ 2020-LEI     datcd
20 8 2020  sOugllt  sOmc
hn。,,.,ation from thc fl.1.

Rclnillders scnt to fl,Ш vidc
email dated 15 09 2020 and
07102020

Fill`` rcplied vidc cmail datcd

17 10 2020 directly to DP::T

Rcmindcr scnt tO DPIIT宙 dc
cmail datcd 24 11 2020

DPIT v:de OM d8ted
25.11.2020   sought   valid
documents frOlll the flm in

r/o its Phagi Unit ollly

Reply frOm arlll reFerred to

DPIIT vide elllall dated
2611.2020

244 Cra宙ta lndia Ltd,
Jaipur

01/53/8′ツ

AM207GM41C

271219 5000 MTs Battery waste
& scrap, Iead baltery
plates covered by ISRI
code word Rails

50400 DPⅡT vide OM NO  P_
29019/18/2020_LEl     datcd
20 08 2020   sOught   sOmc
bFOl,1latiOn toIIlthc r―

TЪc rl“1l has been rcqucstcd

vidc cmail datcd 22 08 2020 10

furDISh reply
Z,D

いヽヘ

Conllllents reccived frOF
DPIIr  oM  No   P_
47012/3/2020-TSヽ V     datcd
08 01 2020 for import OF 5000

MT of `・MOuldcd Rubbcr
SCrap7 Rubbcr COnveン。r Bclt

滋説∫
b̈l甜除
淵

Sllrcdded    Prcss    ′3aleυ
Lumps/Shcc′ Rolls)''

Conllnents  sOught  FrOm
MoEF&Cc (HSMD) On
30122019
Rcmindcrs sent tO MoEF&CC

(HSMD) 27 08 2020 and

Furlよilit。」馳 I:yillg  FOr

The flnn on o4 11 2020 has
rcqucstcd  tO  changc  thc
dcscHPtiOn OF their itcm as
Crumb      RubberRubbcr

:珊
tS°rsa Ю 。 ぉ

thc ru.nrequest of has

催73



becn fonvardcd to DPIIT on
05 11 2020 forthcir commcnts

DPllT 宙de OM No P―
47012/33/20211 TSW   dated
17 11 2020   sought   some
illforlllatioll

The ■rln's reply rererred tO
DPIIT ■de elllail dated
24112020
DPIIT Vidc OM No P‐
47012/34/2020-TSヽ V    datcd

17 06 2020 11as sought somc

infonllatlon frOm thc rlnn

Rcmindcrs scllt tO rlrln vide

cmail datcd  15 09 2020 and
07102020

The■ rln's reply rererred tO
DPⅡT vide eman dated
2411.2020

Conl ncnts  sOuttt  froln
MOEF&CC (HSMD) on
07012020
Rcmindcr sellt tO MOEF&CC

(HSMD)vidc Cmail dated
07102020                _

10000 MTs
Rubber articl€ scmpv
moulded rubber scmp/
conveyor belt scrap/
pairings/ rubberized
nylon fnction cord/
rubberized steel friction
cord/ rubber compound/
lumps cu, shredded/
press/ baled/ lumps/
sheey' rol1.

0401 20Shltal   Rub嵌L
Almcdabad
01′ 53/8′Iソ Aふ420/S―

141/1C

Comments sought from DePt.

of Atomic Energy on
24.O1.2020.

DAE vide email dated

21.09.2020 enclos€d a coPY of
their earlier leter dated

13.03.2020 whereifl they had

stated that the aPPlication

pertains to the imPort of
Titanium Powder, which is not

controlled bY DAE under

nrescribed subslance coDuol
ii.r uence. Iicense liom DAE
is not required for this import.

CommctltS alSO SO■ gllt 

“

lll

MoEF&CC  (HSMD) On
08092020

MOEF&CC    (HSMD)
commcnts arc awaltcd:_

50 Kgs Titanium Powder
Metal Powder EOS

Titanium Ti64

180120価 ovac3d P、l Ltd,

Maharashtra

01/53/8′1ソ  AN120/1‐

50AC

Mittal

Nippon StCCl lndia
Ltd,Maharaslltra

01′ 53′ 8′フ

AN420′
～
114AC

Comments sou8ht arom Mines

On 13 02 2020

Minist, Of Mines vidC OM
dated 15 05 20 suggCStCd to
scck   CKlmments   お m
MoEF&CC

248 110220 2o00O0 MTs Millscale 122655

ヘ

246 8500

247

フ4 V



Accordingly,comcllts souttt

from MoEF&CC(HSMD)on
20052020

Rcmindcrs       scnt       to

MoEF&CC(HSMD)    on
15 09 2020 and 07 10 2020

MoFF&CC    (HSMD)
comments are awaitcd

Parcnl    Rubbcr
Company, Valasan
Di゛     Alland,
GllJarat

01/53/8′E/Aヽ120/P‐

62AC

210220 20000 MTS Old used
rubber tlres scrap &
used tube scrap with cut/
uncuvshrcds/ baled &
pressed/ idpled forn/
one cut in beadwirc/
single or multiple cut
shrcdded & Ioose fom
for making crumb
rubber.

8640 DPIIT vide OM No. P-
4701 2/36/2020-Tswdated
23.10.2020 informed that the
reply submitted by the firm is
incomplele and sought a copy
of valid'NOC' of MOEF&CC.

The firm has be€n requested
vide email dated 30.10.2020
for tumishing reply.

DPIIT vide OM dated
20.11.2020 has advised thrt
firm may rpproach DPIIT
once they get 'No Obiection'
from MoEF&CC.

Pratllam     卜4etal

lndustrics,

Saharanpur

01′ 53′ 8′E/AN120/P―

63/1C

260220 4500 MTs of Lead
Scrap: tfad Scrap (ISRI
Code: Rains, Radio,
Rakes, Rent, Relays,
Ropes, Roper, Rails arld
Racks). Lead Scrap
namely (Lead Battery
Plates Covered by ISRI
Code word Rail, Baftery
Lugs Covered by ISRI
Code word Rakes)

270000 Commcllts sclllght fronl DPIIT
on 10 03 20 and MoEF&CC on
l1032020

Rcmindcrs scnt to DPⅡ T on
22 06 2020 and 07 10 2020 fOr

cxpcditing thc cOmmcllts

DPII「  vidc  OM  datcd
14 10 2020    has    sought

infomatim fronl tllc nm
Rcnllndcr scnt on 18 11 2020

MoEF&CC vidc amil dated
10 07 2020  statcd  tllat  thc

applicant has not applicd for

thc NOC h MoFF&CC

Thc l1111l has bccll rcqucsted on

03 08 2020 1o apply for thc
.NOC'  wilh au rcl針

allt

doculllclltS               ul

MoEF&CC(HSMD)

Thc rlnn vidc cmail datcd
21 10 2020 infon“ od that thcy

ha■ c applicd i MoEF&CC for
・NOC'

●
υ
フ
′



，

一 SIngodaa lndustrles,

Bhamch
01/53/8/フ AM20/S‐

222′lC

170320 100 MT of Battery Plate
Scrap/Lead Scrap

399575 DPITT vide OM dated
21.10.2020 followed with
reminder dt. 17.11.2020,
sought some information ftom
the firm. The reply from the
fiIm is awaited.

Comments sought fiom
MoEP&CC on 19.03.2020.
Reminders sent to MoEF&CC
on 04.08.2020, 15.09.2020 and
07.10.2020 requesting for
exDeditins their commeDts.

252 Karthi}eya Rubber
Company,
Coimbatore.
Tamil Nadu
01t53/8/EJ
AM21^(-8/tC

040720 24.000 MTs waste
parings and scmp of
rubber (other than hard
rubber) and powders and
granules obtained there
form (Multi cut Tlres -
other cut Rubberc) from
Australia.

140064
000
DPllT  vidc  OM  NoP―
47012/59′ 2020 TSヽ V    datcd

15 09 2020 statcd thal ulc rlm

was earlier askcd to submit

ccltaul info,",ation including

spccirlc itcm Of mport and no

objcction from MoEF&CC and
rcquc● cd to lnfonll thc
applicant about thc proccdurc

for obtaining no obJcction from

MoEF&CC Accordlngly, thc
rrm has bccn lnfo.Ш ed on
01 10 2020 about thc link on

wblch thcy have to apply For

MOEF&CC's'NOC'
253 Ttln Rubbcr and

hfra゛ructurc Ltd,

Ncw Dclhi
01/53′ 8′53899′ AN42
1′T-24AC

310720 55 MTs
Rubbcr
Cnlmb/Cranules
mcsh slzc rlncr

than 10 mcsh

118 MoEF&CC(HSMD)vidc Oヽ 1
No 23-3/2019‐HSMD datcd
13 05 2020 infonncd that thc

rullbcr crumb/8ranuls having

lllCSh SiZC rlncr th,・  10 111csh

alld dcvoid oF irOゴ steci &

mosl of the rlbcrs arc ploduct

and   docs   not   require
pcmission“m MoEF&CC

Thc r1111l has been requcstcd on

26 08 2020 to mmi" rcply to

DPII「   OM  No  P‐
47012′フ′2019-TSヽ V     dated

26082020

Rclnindcr sent to fml vidc
cmails datcd 07 10 2020 and
24112020

254

ヾ

Pragati Rubber,

CuJarat

01/53/8′53905′ AM2
17P19/1C

ゝ

020820 1∞llll MT
uscd nlbbcr tvrc/ tubc
scrap lprcsCα  Sllrcdded

baleυ multiplc cut)

4560 Thc rIIIn has bccn rcqucstcd

vidc cmail dated 01 09 2020 to

ヽmish reply to DPIrr OM No

P-47012/15/2019rrsw  datcd
26082020

Fil nl's rcply rcFcrcd to DPllT

vidc cmail dated 07 10 2020

DPITT   vidc   OM   datcd
23 10 2020  has  that  rcply

/
76



rcccivcd  from  rtrlll  is
incomplctc

The rl,11l rcplicd directly to

DPIIT vidc cmails datcd
27 10 2020 and 05 11 2020

DPIIT  vide  OM  dated
26 11 2020 informcd that the

illfonlladOll sublnitted by the

nrlll“ incolllplete.

Thc rlrlll requested tO ftlmish

COlllplete  illfOrmation  vide

elllnil dnted 27 11 2020

‖lfr■謬・■肝
eCttt出

27112020

Colnmcnts  sOught  FrOm
MOEF&Cc (HSMD) On
12 08 2020 Remindcr sctlt tO

MOEF&CC (HSMD) vidc

…

07102020Eric Rubber,
Ahmedabad
0l / 53/8/53%A A1\12
t/E-9/lC

100820
used rubber qre scmp &
used tube scrap with cu,
uncut/ shredded/ baled&
pressed,/ fipped fonrL/
one cut in bead wire/
single or multiple cu/
shredded and loose form
for making crumb
rubber.

The firm on 04092020
l hrllishcd rcply tO DPIrr OM

No    P_47012770/2020‐TSw
dated 21 08 2020

DPЦT vide oM datcd

認
0101lm鶴

IF鴫謎,
■Om MoEF&Cc

The rml has bccn requested tO

providc a ■alid `NOc' 肺 m
MoEF&CC  On  23 10 2020
fOnowcd with rcnunder dated
04.11.2020

醐)JIか椰
|

reminder dated 07. 10.2020.

SolutiOns,

PunJab

01/53/85409ツ
AM21/R-15/1C

080920
Rubber Granules Mesh
Size 10 Mesh

8000 MTs Cnrrnb

10092020

量w構認盤]u鋼電
DPΠT   oM   No  ・ P_
47012/20/20!9_Tsw    datcd
21092020

Rcmlnder scnt tO rlnn on

乱鍵
…
1「

quttng o

vOEF器&群‰)電



mcsh si2c rlncr than 10 mcSh

and dcvoid Of irollrstccl &
ll10St Of伍 C ibes are produc

and  d∝S  not  rCquilc
pcnnissiOn tom MoEF&CC

CommCnts mught 00m
DPIIT∞ 1409m20

Thc■ 1.l has bccn requcScd Oll

ol 10 2020 1o furnish rc,ly tO

DPIIr's oM datcd 22 09 2020

1 Rcllundcr sent  tO  tt  On

23437140920 25000 MTs
Crumb Rubber/ Rubber

Granules having mess

size less than 10mm and

devoid of iron and steel

and most of fibres

Saban    Tcxtilcs

Pi■ atc  Limitcd,
Talnil Nadu

01′53/8′5412α

AN421/S‐861C

-EF&ca 

(HSMD) vide oM
No. 23-31201g-HSMD dated

13.05.2020 inlormed that the

nrbber crumb/ granules having

mesh size finer lhan l0 mesh

and devoid of iron/steel &
most of the fibers are Product

and does not nequlre

permission fiom MoEF&CC'

Comments sought from DPIIT
on 09.10.2020

The rlni,has bCCn rCqucS"対 On

04 11 2020 1o ftlmish reply tO

DPⅡT'S OM dated 23 10 2020

10000 MTs Crumb
Rubber/ Granuals mesh

size finer then 10 mesh

and devoid iroD steel &
most fibels

071020Na■7kar lndustncs,

Tclangana

01′ 53/8′54270AM2
1′N22′ IC

圏潰硼温:鶏
°
%為

21082020

1鴫
『
精ヽⅧiド悧

…

rCquCStCd
l6-Kgs. Silver Powder300720enen India Plt.

Ltd,3an諄 lorC

o1/53′ 8′5388'AM2
1′ 4ヽ-23/1C

Thc ll口n has tlccn requcStCd On

flrm On 06 10 2020

30 MTS
Tltaniu n Scrap

110820cemnux PⅥ Ltd,
Maharaslltra

01/53′ 8′53936/A●12

1/C-15′IC

commcnts sought from DHI
On 15 08 2020

DHl  VidC  Clllail  datCd
17 08 2020   infol n,cd   that

Cootrcl Vglves - do€s not

l Sct SCCOnd Hand CaS

Cont,OI ValVCS:Valマ cs

Dia 3504 NulnbCrs,

valvcs Dia 31X1 2

Numbes,ValvcS Dia
80/100-8 Nurnbers

120820

…

 Milal
Nlppon Stecl lndla
Ltd,Mumbai
01′ 53′ 8′5394σ Aふ42

1′ハ.30/1C



pcrtain to DHI Thls may
pertain to DPIIT

Accordingly,cOmmcnts sougllt

■onl DPIIT on 17 08 2020

Thc rlrnl has bccn requcstcd

vide enlail datcd 23 09 2020 to

inush rcply to DPIIT's OM
No   P`7012/ワ 1/2020‐TSW
datcd 16 09 2020

Rclllindcr scnt tO fl,Ш  vidc
email dated 07 10 2020

Innovac3d   PHvate
Linlitcd,

Maharashtra

01/53/8′53972/AM2
1′115/1C

5∞ Kgs
Thaniunl POwdcr mclal

Powdcr EOS
Tltaniutll Ti64)

The n“ n has bcen rcqucstcd
vidc clnail datcd 22 09 2020 to

apply Onlinc tO MoEF&CC
(HSMD)LIDk has also bcen

Mittal  Pigmcllts
Pnvate  Limlcd,
Kota
01/53/8/54132′

AN121′Ъ4_44/1C

2000 MTs Lead Scrap ai
per ISRI Rails
2000 Nos Lead Scrap as
per ISRI Rains
2000 MTs kad Scrap as

ApprOved as recOmmended
by MoE「&CC(lISMD)vide
letter dnted 10 09 2020 and
DPⅡT  vide  OM  dated
01 122020

authorization. The e&losures will be sent by e_mail to the

RA, Jaipur may issuc thc impOrt authoHzation tO thc applicallt FOr impolt 01

(RAILS 2000+Rains 201XI Rcllts 2000)frOm usA for CIF valuc of Rs 585000000 00′ _[US Dollars
rllQnヽ   70A∩ Aハハ ハハ1 ^ L,^^. ._ _,      |(USD)7800011C Oo]subJect tO thc cOllditions ttn10ncd in thc MOEF&CC(HSMD)lcttcr datcd
10 09 2020 and DPIrr O、l dated ol 12 2020as 、vcH as with acttlal user cOnditiOn bcsides Othcr usual

Larscn & TOubrO
Limitcd,Kolkatta

01/53/8/54148′ AM2
1′L14/1C

170920 62 Nos SBH Double
Slidc Rall Systcm with

accessOnes  :  sBH
Standard   box   s600
including all acccssOics

:  St"udardbOx  Basc
Platc 3500 mm(L)x
2400nllll(H)

62 Nos SBH Doublc
Slidc Rall Systcm with
acccssOrlcs      sBH
Standard  Box  s600
including all acccsscl● csi

StandardbOx TOp Platc
3500 mm(L)X 161Xl
lllm(H)

186 Nos SBH DOublc
Sndc Rail Systcm with

Standard Box 5600
including all accessories:
spindle elemell
54 Nos SBH Double
Slide RaiI System with
accessories : SBH
Standad box 5600

Accessories: PIN 40 x

Comments sought lrom Dpllt
on 24 09 2020

Thc rlnll has bccll rcqucstcd on

05102020 10 nコ mish rcply tO
DPrr's  OM  NO  P_
47012757′2020‐TSw    dalcd
05102020

Reminders sellt tO nrlll on
27 10 2020  alld  17 11 2020

requestlng  fOr  furlllsullg

reply



2r]0 I

5o Nos SBH Double I

Shde Rail System witb
accessories SBH
Standard box 5600

including all accessories

444 Nos SBH Double
Slide Rail System with
accessories : sBH
Srandard box 5600

including all accessories
: CLIP6.3MM
8 Nos SBH Double Slide
Rail System with
accessories : SBH
Marhole Box 5600

including all accessories

: Manhole Base Plate

3000mm(L)
24O0mm(H)
8 Nos SBH Double Slide

Rail System with
accessones : sBH
Maniole Box 5600

iDcluding all accessories

: Manhole ToP Plate

3000mm (L) x

l400mm(H)
24 Nos SBH Double

Slide Rail Sysiem with
accessories : sBH
Manhole Box 5600

including all accessories

: Spindle Element
80 Nos SBH Double

Slide Rail System with
accessones : sBH
Manhole Box 5600

including all accessories

: Pin 40x230
16 Nos SBH Double

Slide Rail System with
accessories : SBH

Manhole Box 5600

includilg all accessoies

: Box Comector
80 Nos SBH Double

Slide Rail System with
accessories : sBH
Manhole Box 5600

including all accessories

: CLIP6,3MM
22 Nos SBH Double
Slide Rail System with
accessones : sBH

Doubte Slide Rail



⌒

including all accessories
: Double Slide Rail RS
(5s00MMXL)
40 Nos SBH Double
Slide Rail Sysrem with
accessories : SBH
Double Slide Rail
System RSS750
including all accessories
: Shorling Base Plate :

3500mm(L) x
2400mm(H)
20 Nos SBH Double
Slide Rail System with
accessories : SBH
Double Slide Rail
System RSS750
including all accessories
: Shorting Top Plate
3500mm(L) x
| 400mm(H)
22 Nos SBH Double
Slide Rail Syslem wirh
accessories : SBH
Double Slide Rail
System RSS750
including all accessories
: Rolling Strut
ll Nos SBH Double
Slide Rail System with
accessories : sBH
Double Slide Rail
System RSS750
including all accessories
: Distance Piece
(250MM)
176 Nos SBH Double
Slide Rail System with
accessories : SBH
Double Slide Rail
System RSS750
including all accessories
: Screw Set M30

|

‘
Ｄ
′
０

，
ι Tallampally

Rubb€N Private
Limited. Bidar
0t/53t8t54796tAMz
t n 49/lC

ヽ

25920 I 400 MTs
Used rubber t;res scrap

700000
0

Comments received 6
MoEF&CC vide letter No.
23-ll7l201+HSMD drted
21.09.2020.

Corfinents sought from DpIII
on 25.09.2020

The firnr vide email dated
12.10.2020 has been requested
ro fumish reF,ly to DpIIT's OM
No. P-47012/38/2020-TSW
dated 09.10.2020.

The firm's renlv has he.n
／
ψ81



fon″ardcd  to  DPIrr  on
30102020

me rl,,,, vidc cmatl datcd
17 11 2020 has been lcqucstcd

to flmish DPnT'soM No P―
47012ん82020 TSW  dated
17112020,   sccbg  again
mmc add"ional infomation

Rcply rcccivcd from rlm
rcFcll.d to DPIIT vidc eman

datcd 23 11 2020

Commcnts reCCiVCd  from
MOEF&CC vide lcttcr No 23-
87/2009‐HSMD        datcd
10092020

Thc   rlll``・ S   rCply   datcd

06 10 2020 has bccn fon″ ardcd

tO  DPIIT  on  23 10 2020
rcquesting for commcnts

DPiIT vide OM dated
25 11 2020 infomed that lt
hnd already issued NOC for
illlpOrt of ω 00 MT Of Lend
B8ttett P13teS Ol1 4.112020

for tlle same ulllt  it hns

requested the rlrlll tO indcate

the  renson  for  f皿 llg  two

applicadblls  3t  direrent
dates fOr the sallle uni

The■rlll replied 宙de letter
dated 27 11 2020

Firm's  reply  reFerred  to

DPIIT Vide eman dated
27112020

298400
000

4000 MTs
Scrap drained or wholc

intact Lcad covcrcd by

ISRI codc word ltains

280920Pondy Oxidcs And
Chemicals   Ltd,
Kancipuraln
01′ 53/8/54204′A342
17P-30/1C

CollllncIIts  rcCeivcd  from

MoEF&CC vidc lCttcr datcd
16092020

Commcnts sought From DPII「

On 30 09 2020

128908(l) ?200 MTs. Battery
scrap, namely the

following: lead battery
plates covered by ISRI
code word Rails' ;

battery lugs covercd bY

ISRI code word 'Rates

(2) 7200 MTs. Battery
Wastes, namely the
followitrg: scrap drained

or dry while intacl, lead

batteries covered by ISRI
code word Rains .

290920Nilc    Lmitcd,
AndhFa PradCSh

01/53/8/54222/AM2
lN 16′ IC

Approved as recommended
by DPIIT Vide OM dated
26112020

10000 MTs
Rubber cmmb/ granules

having mesh finer than

l0 mesh and devoid
withiror/ stee! and most

Alllctine Polッ mcrs

LLP,
Gowalia   Tank,
Mulllbai

01/53/8/54241′ AN42

266

267

|

268 021020
０００３８０

∞
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1/A‐53/1C Of ulc nbcrs(made frOm

old  and  uscd  mbber

RA, Mumbai may issue the inport authorization to the applicant for import of 10000 MT of Rubber
Crumb / Granules having mesh size finer than l0 mesh and devoid of lron / Steel & most of the Fibres
from CCA for CIF value of Rs.3E000000.00 /-[US Dollan (USD): 5O0OOO.00] subject to lhe coDditions
mentioned in the DPIIT OM dated 26.1 1.2020 as well as with actual user condition besides other usual
conditions of import authorization. The enclosures will be sent by e-mail to the applicant and RA,
Mumbai.
SKVA   Rubbcr
Solutions P■  Ltd
Vヽorli

01/53/8/54252ちへふだ2
1/S‐ 106AC

041020 20000 MTs
RubberCrumb/Granules
haviDg mesh fiDerthan l0
mesh devoidwith
iror/steel andrnost of tle
fibers.

MoEF&CC eSMD)宙 de OM
No  23-3/2019-HSMD dated
i305 2020 infOInlcd that thc

nュbbcr crumb′ eranulcs having
mcsh size incr than 10 mesh
and dcMDid OF irO″ stcel &
most of thc tlbers arc prOduct

and   dOes   not   rcqulrc
pcnnissiOn“m MOEF&CC

Commcnts sOught frOm DPI「 F
on 06 10 2020

nlc rlrm has becn rcquc゛ cd On
22 10 2020 tO nttmish reply to

DPllT's  oM  NO  P
47014/98/2019-TSW    dated
161012020

The reply from firm is awaited.

760000
∞

EswaH    Global
Mclal  hdustncs
ht Ltd
Mangalorc,

Karnalaka

01/53/8/54253/AM2
1圧 1″iC

051020 (1)2500 MTs
Lcad scrap as per

ISRl Rains

(2)500 MTs
Lcad scrap as pcrISRI

Rails

ApprOved as recOmlllended
by MoEF&CC ●de leter
dated 09 09 2020 and DPIIT
vide OM anted 27 11 2020

RA,Bangalorc may issuc ulc impOrt authoHzatiOn to thc applicant For ullport of 3000 MT Of Lcad Scrap

(2500 MT ISRI :RAINS and 500 MT as pcr iSRI ・̀ RAILS'')from ccA fOr CIF valuc OF
Rs 24986mЮ IXl_[us Donars(usD)34tllllX10 00]subJcct to thc cOndniOns mentiOncd in tllc
MoEF&CC lcttcr datcd o9 09 2020 and DPIIT OM datcd 27 11 2020 as wcn as with acalal uscr cOnditic咀

besides other,sual conditions of imF,on aulhorization. The enclosures will Ue sent by e-mail to the
applicant and RA. Bansalore.
Pondy Oxidcs And
Chemicals Limitcd,
Andhra Pradcsh

01/53/8/54264んへふだ2
1′T-33/1C

6000 MTS kad Barrery
Plates covered by ISRI
code word'Rails'

Comments received froi
MoEF&CC On 10 o9 2020

Collllncllts mught■ Om DPIIr
on 08 10 2020

hdian lnstitutc of

Scicllce  EducatiOn

and      Rescarch,
Thiruvananthapura

m
01/53/8/54323/A昴 42
1/124/1C

151020 l No
Silver,Vlrc 008｀ dia

10n

Comments sought fiom DPIIT
&MeilY on 15.10.2020.

Meity has vide email dated
22.10.2020 sougir some
infomation from the fimr.

Tbe IirE replicd oD
06.11.2020 ro MeitY,

DPIIT vide OM No. p-

269

270

000

271 52522

272 03
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47012174/2020n5W drted
17.11.2020 informed thst
thcy ate lrot concerDed.

CoDEents froE MeitY rre
sw&ited.
Commcllts so■ght From DPIIT

&McitY on 15 10 2020

Mcity has ●dc cmail datcd

22:0 2020   sought   SOmc
hfo..,,ation■ om thc rlm

The  irm  replied  oll
0611.2020(o MeitY.

DPIIT Vide OM No. P‐
47012′ 74′2020′TSヽV   dated

17 11 2020  illforllled  th31

they are not collCerned.

Comlnents from MeitY are
awaltea          _

l No
GoldヽVi 0008 X 10

Indlan lnstitute oF

Scicncc  Fducation
and      Research,

TluruvAn^nthap¨

m

01/53/8/54324/Aさ 42
1/125/1C

151020

Conllncnts SOught from DPIIT,

M incs&MSM Eon
19102020

DPIT Vide OM NO  ト

47012′98′  2020′ TSヽV dated

17112020  1■ fOrmed  thllt

they are llot cOncerned

Commcnts from Mincs and
MSME arca■ aitcd

31867 Gms 925 Stcrling

Si市cr Jewcll● y Studdcd

Nvlth ScmlTrcC10uS

Stoncs

171020Baflla   Brothers,

Ralasthan

01′ 53/8′ 5434νAM2
l B 51■ C

Approved as recommended
by MOEF&CC Vide letter No
5‐ 19′2011-HSMD    dated
22 09 2020 and DPIIT Vide
oM   No    P47012′ 99′
2020′TSヽV dated 10 1:2020

26000ヽ4TS
01d&Uscd Rubbcr
Tソe Scrap(Mul● Ctll

Sbrcdded Balcd Presy

Biquctcd)

191020s&J    Grallulate
Solutioヽ PЙ Ltd,
Worli

01′ 53/8′543487AN12

1/S■ 17AC

lXI MT of“ 01d and
ヽ ,ヽMutllbai may issuc thc import authOiZation to the applicallt fOr import(
Uscd Rubbcr T■Te Scrap(MultiК uプShrcdded/Balcd Presy BHqucttcO from CCA for CIF value oF^^_              ,   ___J:● :^^^ _^_● ^ぃ‐■ :い  th´
Rs 148200000 00/― [US Donars(usD)19501X1000]SllbJCCt to the conditions mclltiOncd i thC
MoEF&CC lcttcr No 5 19′ 2011‐HSMD datcd 22 09 2020 and DPllT OM No P47012′

99′ 2020TSヽV

arJ lo.ir.Zozo* well as vrilh aclual user coldition besides other usual conditions of import

"rii""r"ii*. 
rfr" *aosures will be sent by e-mail to the applican! and RA' Mumbai -

Commcnts sought from DPllT
on 08 10 2020

Thc r_has bccn rcqucSted On

23 10 2020 to ftlmisll rcply to

DPnT's OM NoP`7012′ 87′
2020 TSヽ V dated 23 10 2020

Commcnts also sougllt froln
MOEF&CC (HSMD) on
09102020

51Xl∞ MTs
lmporl ofCnlmb
Rubber/Grklnulcs′ Sllrcdd

edl Sllreddcd Rubbcr

061020VK Lcads Pi Ltd,
Sompat,

Ha●ana
01′ 53/8′54266/AM2
1ハ′-35/1C



277 Chidamb…
confcctionc,,

Tamil Nadu
01′ 53/8/54306′AM2
1/C‐3071C

101020 10 Kgs
Silvcr pOwder‐ For

confectiollc,usC―

(siinOk(Food additivc
E‐ 174))

′̈ Cclllmcnts  sought  Frolll
MOEF&CC (HSMD) and
DPllT on 12 10 2020

DPΠT  宙de  OM  dated
16 10 2020 infOnncd that it is

not conccmcd、 vith thc mattcr
alld  M o  Food  Proccsslng

lndus●cs may bc consuited ln

“

IIlattcr

■■c Comlnittcc dccldcd
rcfcrthc case to MoFPI

Casc reFercd to MoFPI
clllail datcd 25 11 2020

vidc

８′̈Ｚ^ Eastnlan

Rcclamations、

Pulllab

01/53/8/54309′ Aさ42
1/E‐ 16/1C

l1 1020 2400 MTs
lmport ofused Rubber
Tyres/ Scrap/ Tube Scrap
for Manufacture of
reclaim rubber.

1620 Comments recci“d  from
MOEF&CC (HSMD)宙 dc
lcttcr No  5‐ 3/2012-HSMD
dated 21 09 2020

Comlncnts smght from DPIIT
on 12 10 2020

The rlnn has bccn rcquested clll

05H2020 to mmish rcpサ to
DPIIT'sOM    No P―

4701ν93/2020-TSヽV    datcd
23102020

mc rl“,, rcphcd vidc cmail
datcd 27 11 2020 tO DPII「
dlrectly

2フ9 JL Clobal Vcnturcs,

Curgaon,Ha,ana
01/53/8/54292/AM2
1′J13AC

091020 (1)250 Ton
SBR Cranulcs l`mm

(2)450 Ton
SBR Cranules 0 8-

25mm

767 Commcnts  sought  From
MOEF&CC(HSMD)&DPIIT
on 12 10 2020

DPIIT  vide  OM  dated
23.10 2020 informed that it is

llot  collcenled  with  the

matter
280 Kohinoor

Reclalllations,

Jalalldllar.Pu■ ab
01/53/8/54310/AN12

1′K‐23′lC

11 1020 2200 Mts Used Rubber
Tyres Scmp/Tube Scrap

1485 Comments  reccivcd  tOm
MOEF&CC eSMD)vidc
lcttcr No 23251/2012‐ HSIvID
datcd 22 09 2020

Comments mught“ m DPII「
on 12 10 2020

Thc rlnn has been rcqucstcd On

05 11 2020 1o nlrllish reply to

DPIr'soM   No    P―
4701296/2020-TS,7    dded
23102020

281 Minar
Reclaimation
Private Lirnited.,
Puniab

101020 4000 MTs
Crumυ Grallllles7
Powder havlng lllcsh sizc

rlnerthan 10 mcsh and

2128 Approved as recommellded
by DPIIT ■ide OIM dated
20112020

85
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^

01/53/8′54307′ AM2
1/N464/1C

devoid of lron/ Sleel &
most ofthe fibres.

RA, Ludhiana may issue the impon authonzation to the applicant for import of 3881 MT of Crumb
Rubber / Granules of mesh size flner than I 0 mesh and devoid of Iron / Steel & most of thc fibres from
CCA for pmportionate CIF value subject to the conditions menlioncd in the DPIIT OM dated 20. I I .2020

as well as with actual user condition besides other usual conditions of import authorization. The

enclosurcs have b€en sent by e-mail to the applicant and RA, Ludhiana.
Ｚ^８Ｚ^ LM  Wind  Powcr
Bladcs  hdia  P、 ■

Ltd,Ballgalorc

01/53/8/5436ツA♪42
1/L‐201C

2310202
0

131 Nos
TrallspOrt Franlc

241714
2846

Approved  ns  recommended
by I)PIIT vide OM NO P―
47012′ 100′2020-TSヽV   dated

1711 2020

RA, Bangalore may issue the import authorization to the applicant for imporl of l3l Nos- of old "TraNPort

Frame" and "spacer Frarne" from GCA for CIF value of Rs24],7\428.46/- [US Dollam (USD)

32554l.l2lsubj€ct to the conditions meDtioned in the DPIIT OM No. P47012/100/2020-TSW dated

17.11.2020 as well as with actual user conditioD besides other usual conditions ol import authoriz tion.

The enclosures will be sent by e-mail to the applicant and RA, Bangalore.

283 Sharoukh   NOshir
Engilleer,Mumbai
01/53/8/54376′ AM2
1′ S‐ 121/1C

2310202
0

3 Nos

used car Palts

7752 Thc CoDmittee grsnted ex-
post-frcto approvrl.

284 Meta■ urgical
products india P、1

Ltd,Raigad
01′ 53/8E
AM20′ 4ヽ‐48/1C

231019 51X10 Kgs
Niobium Scrap

721 Comments soughtfrom DAE on
13 12 2019  fo1lowcd  with
remindcr dated 17 09 2020

DAE  vidc  lettcr  dated
28 09 2020   1nfonncd   that

liccnsc tom DAE is not
requircd

Comtllents   sought   frolll
MoEF&CC  eSMD) on
0311.2020.

●
０

０
ι Paniiall india PЙ

Ltd,Hyderabad
Ol′ 53/8′Tソ ハさИ20/P―

56/1C

210120 1 500 Kgs
T164 Mctal Powdcr

02 Comments sought from DePt. of
Atomic Energy oD 27.01.2020.

DAE vide letter dated

28.09-2020 informed that the

application penains to the

impo( oI Ti- Melal Powder,
which is not controlled by DAf
under prescribed substance
control list. Hence. license from
DAE is not required.

The firm his been rdvised on
06.11.2020 to rpply online to
MoEF&CC (HSMD) for their
comEents, ls per suggestion
of MoEF&CC (HSMD).

286

ヾ ＼

industnal    Metal

Powders lndia PЙ
Ltd,Maharashtra

01′ 53′ 8/53627′AM2
1′13/1C

11 0620 t50 Kgs Gas Atomized
Ti-6Al-4V Gmde 23
LPBF Flexible Titanium
Powder 60 Nos x 2.5 Kg

365 Commcnts sougllt From ttRB
On 24 07 2020

Rcmindcr sellt tO AERB vidc
cmail datcd 17 09 2020

Comments   sought   from
MoEF&CC  oSMD) on

86



03112020
287 Sd      Lablulli
Rcclalm lmpcx,

Pragathinag¨

Adllabad‐ 504001
01/53/8′54243/AM2
1′S10″IC

021020 llll100 MTs
10 Mcsh and

Dcvoid of roゴ stccl&
most ofrlbcrs

36870D
llll

Comments sought ftom DPIIT
on 06.11.2020.

DPIIT  vide  OM
01 12 2020 has sought
lnfo,“
`atiollr dclcumcnts

thc rl,,.1

嗣
Ш輸

Filln has bccn lcqucstcd cmail

datcd  01 12 2020 1o  ftlmish

info,.1latiol1/  documcnts    tO

DPIIT OM dated O1 12 2020

The 6rlll's reply has been
forwarded  to  DPllT  On
10.102020

288 Bindal  Smclting
Prlvatc  Limited,
KaroI Bagh,Nc■
Dculi

01/53/8754418/AM2
l B 60/1C

041120 (1)2500 MT
Lcad Scrap(lSRI Codc
RENTS)
(2)1200 MT
l cad Scrap(ISRI Codc

RAILS)

473715
000
ApprOved  as  recOmmended
by MoEF&CC vide letter
F.N023‐ 29/2009-HSMD dated
16 09 2020 and DPllT vide
OM dated 19 11 2020

CLA,Ncw Dclhi may issuc thc import authonzation to thc applicant For impolt of 2500 MT Of ISRI:

REhlTS and 12∞ MT oFiSRI`]時 咄LS''Iom CcA for CIF valuc OF Rs 473715∝ Ю00′ Ⅳ S Dollas
(uSD)63801111000]subJCCtto thc conditions mentiolled h thc MoEF&CC lettcr F No 23‐ 29/2009-HSMD
datcd 16 09 2020 and DPIIT OM datcd 19 11 2020 as wcn as with achlal user cOndition bcsidcs Othcr

us週l cOnditions ofilllpon authOryation Tllc cnc10,』 ts win be wnt by C― mail to tllc applicant alld CLA,
Ncw Dclhl

289 Cra■ ita     hdia
Limited,

Jalpur

01/53/8′54440 AM2
1につ8/1C

0711 20 (1)5000 MTs Battc,
ScraノLead Scrap
ISRIRains7Lcad Scrap

ISRI Rails Battc″ Platc

(2)5000 MTs Battc,
Scrap71cadScrap

Rainyl cad Scrap ISRI

Rails′ Battc,Plate

(3)15000 MTs Batlc,
Scrap′ Lcad ScrapRains7

Lead Scrap
ISRIRails/Battc,Platc

(4)15000 MTs
Battc,Scrap′ l ead

ScrapRalns′ Lcad
Scrap

ISRIRailsaattc,Platc

400000
0000

Comments  sought
MOEF&CC (HSMD)
DPII「 on 09 H 2020

Ⅲ

ｎｄ

Ｒ
　
ａ

5. The meeting ended with vote ofthanks to the chair. 〃
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